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GENERAL BUDGET 1990-GENERAL 
DISCUSSION;

DEMANDS FOR GRANTS ON ACCOUNT 
(GENERAL, 1990-91

AND

SUPPLEMENTARY DEMANDS FOR 
GRANTS (GENERAL). 1989-90—COA/rD.

MR. CHAIRMAN: We are now taking 
Item Nos. 6,7 and 8 together to discuss the 
General Budget. I request Shri Nakul Nayak 
to continue his speech.

[Translation]

•SHRI NAKUL NAYAK (Phulbani): Mr. 
Chairnfian Sir, the other day I was speaking 
on the exemption of Agricultural loans. I want 
to start from that point today. Sir, farmers are 
the backbone of the nation. So it is the duty 
of every Govt, to provide necessary assis
tance to the farmers for their agricultural 
development. The former Govt, wanted to 
help the farmers. The schemes were 

. launched for the upliftment of farmers. Loans 
were granted to them under different 
schemes. But the farmers were not taught to 
make the proper use of loan. So, they could 
not derive benefit from the toans. On the 
other hand they failed to repay the money. 
The amount of interest increased. On some 
agricultural loans the farmers were to pay 
compound interests which they could not 
repay. As a result, the economic condition of 
the farmers deteriorated. Forget about 
making any improvement in the society they 
are heavily burdened with debt. However, I 
am glad that our National Front Govt, has 
taken bold steps to Waive agricultural loans 
upto Rs. 10,000/-. This will free millions of 
farmers from debt trap. Infact, this will give 
new lease of lives to the farmers. I congratu
late the Finance Minister for taking this bold
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step. All section of the society are appreciate 
ing the Finance Minister for waiving the 
agriculturai bans. I would like to make a 
request in this context. Sir, there is a provi> 
sk)n that the farmers who will not repay the 
ban wilfully will not get benefit of loan ex
emption. As you know Sir, the officials who 
are dealing with the disbursement of loans 
are very clever. On the other hand the farm
ers living in the rural area are very poor and 
innocent. So, on the basis of this provisten, 
some offrcials who are habitual expbiters 
will continue to trouble the innocent farmers. 
They will apply this wilfully provisbn in case 
of those farmers and will harass them. There
fore this provision should be omitted. Now, 
loans should be sanctioned to the farmers if 
they mortgage their house or lands or some 
other property. A simple rate of interest shoub 
be charged on the loans given to the farm
ers. If we do so. it will provide great benefit to 
the farmers. Now I would like to speak a few 
words on environment. Sir. I come from 
Phulbani District of Orissa State. We had 
dense forests in Phulbani. In fact, the entire 
state was rich with forest wealth. But, we do 
not have rich forest now. Due to large scale 
felling of trees which went unabated for 
years together, the forest got depleted and 
now it has reached to an alarming stage. The 
other day I was speaking how the forest 
wealth were being smuggled out. Another 
factor responsible for the degradation of 
forest is due to large scale shifting cultiva
tion. It is called Podu cultivation in the tribal 
areas. This type of cultivation was very 
popular among the tribals. They were cutting 
valuable species and clearing the forest. 
They grow some crop or the other on those 
land. They hardly became able to earn their 
livelihood with what they yiekl. But they 
destroy the forest to grow the crops. They do 
not know its impact on our ecology. There
fore I would like to submit the Govt, most 
respectfully about the need to save the valu
able forest from destruction. The tribals 
should be provided with sutiable alternative 
land, if they are provided with land they not 
go for the deforestation. They should be 
provided with land, good seeds and fertilis-

*Translatbn of the speech originally delivered in Oriya.



era. So that they wiii be able to earn some 
income from the land. They will be able to 
earn their livelihood. In the pr6cess» we can 
provide them proper rehabilitation and also 
we will be able to conserve the forest which 
is being eroded at a fast rate. The Scheduled 
Caste and Scheduled Tribes farmers living 
in the forest areas of Phulbani, Kalahandi 
and Koraput district of Orissa are mostly 
doing shifting cultivation. I would like to re
quest to the Hon. Minister to draw a scheme 
to provide permanent rehabilitation to those 
Scheduled Caste and Scheduled Tribe farm
ers. The Central Government should imme
diately take step in this regard.

Sir, our planning process was defective.
It was not able to improve the economic 
conditbn of the poor people. Due to our 
defective planning, the rich people *were 
getting richer and the poor people were 
becoming still poorer. The wealth was cen
tralised with a handful of capitalists like Tata 
and Birla. They had the monopoly in our 
country in last 40 years. Now, I am really very 
happy that our Government has changed 
the palnning process. Attention has been 
shifted from well to do people to the down
trodden, cities and towns to the rural areas. 
They Finance Minister has presented a rural 
employment oriented Budget. He has laid 
greatest emphasis on the development of 
rural area. Government have decided to 
promote small scale and cottage Industries.
A lot of concession has been given in the 
Budget on small scale and cottage Indus
tries. This will generate new empbyment 
avenues for the rural youths. The total con
cession given to the small scale and Cottage 
industries are to the tune of 30 lakhs. A few 
capitalist were controlling the economy of 
our country. They had converted India into a 
monopoly state. I thank the Govt, for making 
provisbn in the Budget to promote small 
scale Industries. This will check the fk}w of 
rural people to the urban areas. The Minister 
has stated in his Budget speech that "people 
will not go to the towns to work in the indus
tries. Industries will come to the people of the 
rural areas. The villagers were neglected all 
these years Now the situatbn will change. 
About 75% of our total population are living
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in the villages. Now, with the growth of Indus- 
tries in the rural areas, the villagera wilt get 
jobs. These are some areas in the country 
where the people were not getting two meals 
a day. Now they will never remain unenn- 
pk)yed. They will get job and thus the lot of 
these poor villagers will be improved.

Sir. I was listening to the speeches 
made by some Hon. Members. They were 
shedding crocodile tears for the poor people 
of the country. This is just like applying lime 
in the wound. They are forgetting that they 
were ruling the country ail these years. They 
are responsible for the poverty of the people. 
So, they have no rights to speak for the poor 
people.

Sir. I have to speak a word on consoli
dation of holdings and cooperative farming. 
Some eminent economist have advocated in 
favour of introducing Cooperative farming, 
in their opinion consolidation of holdings 
should be completed soon. The Agriculture 
should be treated as Industry. The land of 
small farmers shouM be kept together and 
Cooperative farming shoukl be introduced. 
Some people will be permanently engaged 
in the farming. They will stay inside the 
farms. They will cultivate the land. Houses 
will be required for them which will be con
structed in side the farm premises. Some 
teachers will be required to impart education 
to the children of the farmers who will be 
working in the farm houses. Dispensaries 
will have to be set up to provide proper health 
caretothose people. Arrangements will have 
to be made to ensure irrigatbn to farm lands. 
The supply of potable drinking water will 
have to be ensured. Engineers will have to 
be appointed to undertake some such pro
grammes. All these programmes will gener
ate additional employment for the rural 
people. Thus the living standard of the rural 
people will be improved.

Coming to education I would like to say 
that 80% of the people in the rural areas are 
illiterate. Realising this fact the Finance 
Minister has enhanced alkx;ation for 'educa
tion. Prof. Madhu Oandavate has admitted 
that the people were casting vote recognis-
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ing the symbol of different parties. Now liter
ary rate will go up and the people will be able 
to know whteh pkiiy has got what pro
grammes for them.

Sir. despite the fact that the Hon. Fi
nance Minister has made provision for addi
tional resource mobilisation, he has shown a 
net deficit of Rs. 7606 crores of rupees in his 
Budget. This def bit is really a matter of great 
concern for everybody. I hope this amount of 
deficit will remain till the end of the financial 
year. The prices of petrol has increased. But 
this will have a minimal impact on the com- 
monmen. It will of course have some effect 
on Tata and Birla. Our National Front Govt. 
Is determined to make all round devebp- 
ment of the people of this country. It is clearly 
reflected in the Budget presented by the 
Finance Minister.

Lastly, I support the Budget and thank 
you very much for giving me the opportunity 
to take part in the discussion. With these 
words I conclude my speech.

IBng/ish]

SHRI NIRMAL KANTI CHATTERJEE 
(Dumdum) : Mr. Chairman, Sir. I like to 
assume that the Congress Party has many 
speakers who are both knowledgeable and 
thoughtful. I am really sorry that Mr. Ajit 
Panja couW not be including among them.

SHRI EDUARDO FALEIRO (Mor- 
mugao): He is not including Shri Ajit Panja in 
his roll of honour;

SHRI SOMNATH CHATTERJEE 
(Bolpur): Do not get upset.

SHRI NIRMAL KANTI CHATTERJEE : 
I will divide my speech, as it is the style in the 
Finance Ministry, into two parts. On part is 
necessary both because Mr. Ajit Panja had 
refen'ed to it and also because I find that in 
the statement of the Finance Minister there 
are some understatements and also in the
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Economy Survey, or some statements have 
not been made at all.

I begin my first point. There are frequent 
references to a higher growth curve, futfil- 
ment in terms of natbnal income growth in 
the Seventh Five Year Plan. I just want the 
House to conskier the following facts in order 
to arrive a what has happened in terms of 
growth.

It is not easily remembered that our 
Seventh Plan target, even of foodgrains 
despite the record output as has been 
mentioned was 178 million tonnes to 183 
million tonnes in the Seventh Plan; and with 
the help of this record output, we are ap
proaching figure of 171 million tonnes. This 
is one important production area where the 
Plan target has failed, yet the five point 
growth rate, it is stated, has been achieved. 
Secondly, it is a point of general criticism. In 
agricultural production targets, one shouM 
never compare the terminal years only. What 
happens in between also is very important 
because the total availaoility depends on 
what happens in between. It is because 
there were four years of depression on the 
agricultural front and in the fourth and fifth 
years, there was a sharp rise. Therefore, 
even 171 million tonnes, we can show as a 
record output. This is not how the Planning 
Commission should fix up t^e targets. That is 
one suggestbn I am placing before the Plan
ning Commission and the Finance Minister.

Sir, ft is not only in the field of agrrcuHure 
but in other fields also. Take irrigatk>n. What 
has happened to the target? The irrigatton 
target was addrtbnal potential creatk>n of 13 
million hectare achievement a splendkJ 8.5 
millk>n hectare. This is how we are approach
ing the higher growth curve. Take industry 
Let me begin with Infrastructure, electrtelty 
generation about whbh we discuss. The 
target was to generate 22246 billon kik>- 
watts and the achievement was infinitely 
less than that. This is the situatk>n with 
power generation; this is the situatbn with 
irrigatbn. And in terms of output, we will 
discover that production of industrial com
modities like bicycle sewing machines, elec-



trie fans even, are far short of the target fixed 
in the Seventh Five Year Plan. Then, what 
has happened to say that we are on a higher 
growth curve? What has happened was, in 
the meantime in the industrial production 
index, the t>ase has been shifted, and weights 
have been changed. The new commodities 
like VCR. motor car, moped, scooter have 
been given more weights. Sir, there were no 
targets for some of them in the Seventh Five 
Year Plan. In case there were some targets 
for some items, they were more than over 
fulfilled. Thirdly. I would like to draw the 
attentbn of the House that it is very easy to 
have a high growth rate. We can have - 1 am 
using a technical term-incremental capital 
output ratio of one and not as in industry four 
or five. If we spend more on administrative 
servrces, it is one there; as much as we 
spend comes out as income in the national 
income computation. If tomon’ow the entire 
Budget is spent on administrative services, 
we will have a very very high growth curve. 
That is how they have arrived at this five per 
cent growth rate.

There is a second aspect. The second 
aspect is in terms of equity. What have we 
achieved in terms of equity? We know about 
the Directive Principles, where it is stated 
that inequality in income and inequality in 
wealth wouki be reduced. What happened in 
the course of last forty years or even in the 
course of last Plan? We know that people 
who started with assets valued at less than 
Rs.50 crores, emerged with assets in the 
course of the Seventh Five Year Plan of Rs. 
5000 crores. This is one side of the picture. 
The other skle of the picture is that unem
ployment is growing. The growth rate in the 
course pf the Seventh Five Year Plan there 
is an over-fulfilment ther^*iS't7 per cent in 
unempk>ymen,t. industrial sickness last year 
accrued by 40 per cent. That must be consid
ered a record. And there is a talk ofb4nk loan 
in the prk)rity sector etc. I just want to men> 
tion these facts that while prk>rity sector 
credit in terms of commercial banks has 
been fulfilled, what is not stated and'the 
Economk: Survey does not bring out these 
fact$, is that a new kind of term lending 
instttutk>ns have born in the meantime. Can

433 Gen. Budget, 1990-91- CHAITRA 6,
Gen, Dhcuss, Dem. tor
Grants on Account (Gen.)

1912 {SAKA) 1990-91 and Sm)L 434
Dem. to/Grants,

indSuppi, 
; 1989^

you imagine how much they lent? The 
commercial banks have lent last year Rs.
17000 crores and the term lending institu
tions have lent Rs. 14,000 crores. Not a pie 
from there goes to small scale sector. The 
entire amount goes to the large scale sector.' 
This is the kind of equity that was being 
generated in the course of the Seventh Five 
Year Plan. And about the poverty line, the 
House will be astonished to learn, order to 
prove that a large fractk>n has gone below 
the poverty line, the Planning Commissksn 
had to manipulate the figures. We have the 
authority of the top man of the National 
Sample Survey Organisatbn. He has come 
out with the statement that in order to ma> 
nipulate the poverty line figures, the con- 
sumer expenditure has been updated by the 
Planning Commisston by 22 percent. This is 
the quality. My charge against the Economic 
Survey is that it still moves around old grooves 
and does not bring out these figures.

In the course of the Seventh Five Year 
Plan there is another aspect. There is a talk 
of self-reliance. I once again bring to not only 
to the notice of the House but to the notice of 
the hon. Finance Minister also that there is 
an understatement in terms of det>t. Our 
reserves today are only Rs. 5331 crores. 
This itself is an indictment. You know that our 
deposit under FCANR in Reserve Bank of 
India in foreign currency is of the value of Rs. 
8235 crores. It is in the nature of hot money 
to move from one country to another. And 
the normal quality of patriotism will not pre
vent our NRI to retain these amounts here. If 
these amounts go out, our reserve becomes 
negative. This is the kind of situation we are 
heading for.

There is a talk of def bit. What happened 
to Centre-State relations in economicterms?
I do not think, all deficits are bad. In an 
inflationary situation it may be bad. But what 
is important is that we should try to avoki that 
famous saying Vtnam kritva ghritam pivet' 
whk:h means (taking ghee with borrowed 
fund) what is more important is revenue 
defrcit; if the consumption expenditure of the 
Government exceeds the income to the 
Govemment, that spells danger. We know
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that last year, 1989-90. the revenue deficit 
was of the order of Rs. 12436 crores. This 
year also it is quite high and the Finance 
Minister should take care of that.

About Centre-State relations 1 could 
have begun by saying what is new in the 
present budget. There is one striking thing 
which is this. Once, for a good number of 
years, before placing budget, the admini
stered prrces were not raised. On the con
trary, an announcement was made of pay
ment of dearness albwance to Central 
Government empbyees. Is It a gimmick that 
I am uttering this? No. Raising administered 
prices, even before the Budget Session, was 
a means to defraud the States, was a means 
to deny the States and also delaying the 
payment of dearness allowance to the Gov
ernment emptoyees for as long as it is pos
sible. In terms of the Centre-State relations, 
I will have more to say later. In bits, I am 
trying to indicate to the next round of speak
ers of the Congress(l) what the context is 
and what now the Budget’s response to this 
context is. I will deal more with Centre-State 
relatk>ns later. Just one point let me add. The 
Interest burden of the States has gone up 

‘tremendously. The Finance Minister once 
again is not here but I will give you a figure. 
Every year the interest rate has been going 
up. From 4.5 per cent in 1985, it went up to 
6.3 per cent, then to 7.25 per cent, then to 
7.75 per cent, then to 10.25 per cent, then to 
12.25 per cent, and finally, the interest rate 
that is charged from the State Governments 
has grown to 13 per cent, with an unbearable 
interest burden for the States as a whole. 
That is what has happened in the past.

Now, Sir, let me come to how the Budget 
has responded. My feelings are mixed. There 
are these good features. There are more 
coilectlons from direct taxes than indirect 
taxes. I have the figure with me.That figure 
says that this year’s additional collections 
from direct taxes wouki be Rs. 550 crores 
and from indirect taxes, these would be Rs 
1240 crores. The ratk> is 33:66. We know 
that the prevailing ratk> is fifteen per cent
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from direct taxes*and eighty-five per cent 
from indirect taxes. Shoukl I not wekx>me 
this as a step in the right directbn? ....(Inter- 
rupthns)

SHRI EDUARDO FALEIRO: You do not 
have the correct figures. Your figures are not 
correct.

SHRI SOMNATH CHATTERJEE (Bho- 
lapur); Don’t get derailed.

SHRI NIRMAL KANTI CHATTERJEE: I 
know my figures. Even in terms of total 
collections from direct taxes, the increment 
of collections in direct taxatbn wouki be 26 
per cent and the increment of collections 
from indirect taxes wouki be 16 per cent. If 
you challenge me on figures. I am prepared 
to take on it. But even while saying this and 
welcoming the new method of tax incen
tives. I do feel that it was not necessary to 
reduce the rate of corporatbn tax to forty per 
cent. I do feet that within the Budget, there is 
scope for the emergence of zero tax compa
nies once again, against which we fought for 
the last few years.

I am not happy that there is no mentbn 
of either estate duty or inheritance tax. It 
could be a hang over of the past. It couW be 
that this is only the first year, so, the steps are 
not adequate. My feeling is that even in the 
first year, more should have been achieved.

I webome also the modif icatbn of donee- 
based gift tax.

13.00 hrs.

That is an innovatbn and it is quite 
webome. Regarding tax incentive, I wouki 
like to suggest that in order that there are 
more savings whbh will flow to the Stateis, 
the ratio of 20% tax rebate may conveniently 
be increased to between 24% and 25% and 
the total tax rebate from Rs. 10,000 to Rs. 
12,000. That will take care of those people 
who woub like to save in the small savings 
but were not ^mall people. In the Indirect 
taxes, not only the ratb has changed In 
favour of direct taxes, in the indirect tax, we
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know that the change is in the luxury items 
which will collect these taxes. Here also, I 
would like to state that we do not enjoy the 
hikes in postal rate. We do not enjoy also the 
hike in high speed diesel price. The figures 
are that the Central Government has to pay 
the subsidy of Rs. 334 crores to the D.T.C., 
Delhi Transport Corporation. This would 
mean that their present fare rates would 
remain at the same level. In high-speed 
diesel if there is such a hike there, it is bound 
to be putting pressure on the States on their 
vast passenger structures, on the subsidies 
of the State Transport Corporations which 
will be much more than Rs. 334 crores and 
all the States together may reach Rs. 1000 
crores. I would, therefore, strongly plead that 
all hike on high-speed diesel should be taken 
away, along with the demand-pull inflation, 
we shouki ensure that there is no cost-push 
inflation along with the additional charges on 
the Railways.

I would also like to state that some 
pressures on the States would continue. Sir,
I welcome the consignment tax. I do not 
enjoy that the special deposits are not elimi- 
nated. Special deposits continue to collect 
Rs. 7000 crores a year. This was due to the 
States and the Central Government, in trying 
to centralised has not only created political 
situations in States like Punjab and Kashmir 
but also tried to devastate the economic 
situation. This was one measure of centrali
sation. I want that if it is not possible in the 
first year of this Government to give conces
sions on that, I would plead that you to go 
back to the policy followed in earlier years 
when the provident funds of non-Govern- 
ment companies would be deposited in small 
savings and not in the special deposits.

Sir, in regard to debt relief, it is very 
weteome, though it has created the doubt 
why you have not introduced other meas
ures for land-holdings also. Not only that. 
The Finance Minister has very kindly men
tioned that the cooperative debt is to the tune 
of Rs. 1500 crores and it is for the States to 
give relief to them. Sir, it does mean that 
there is an additbnal burden of Rs. 1500 
crores on the States.
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Sir, in this Budget one might feel that 
there is a good deal of transfer to the States. 
I am sorry, I am afrakJ that the net transfer is 
negative. They have published a Budget-at- 
Glance. In this booklet, the figures are given. 
The total transfer increases the net resource 
transfer to States and the Unk>n Territories, 
the increase is shown as Rs. 3328 crores. 
But. Sir, if the interest burden is to be taken 
into account, the budget-at-a glance does 
not give a true picture. One should add how 
much interest fbw is taking place from the 
States to the Centre and the amount is not 
negligible. The net transfer would be much 
less, that is, by Rs. 3459 crores, in the 
revised estimate, Rs. 3957 crores in this 
year’s budget estimate. But apart from that, 
if the net transfer amount is increased in this 
budget, against that kindly put the additional 
interest charge of Rs. 1000 crores that has to 
be borne by the States, and there will be no 
reduction in interest charges on the loans 
granted to States. Then there is this amount 
of Rs. 1500 crores of cooperative debt relief. 
That gives us Rs. 2500 crores. And then, Sir, 
as I mentioned, the subsidies to the State 
Transport Corporation will call for another 
Rs. 1000 crores. Altogether it is Rs. 3500 
crores more than the additional transfer that 
is t)eing made this year and I want the 
Finance Minister to take note of that.

It is welcome that the consignment tax 
has been proposed. It is also welcome that 
the administrative expenditure control is being 
initiated with the statement that additional 
dearness allowance would be incorporated 
in the administrative budget. But. Sir, the 
danger continues. It is not the overall deficit. 
The revenue deficit is no less than last year, 
this means that the consumption expendi
ture of the Government is more than the 
income of the Government. In a situation of 
inflation I consider that to be dangerous.

Sir, I am not happy with another aspect. 
There is a talk that subsidies should t>e 
decreased. In fact, the foodgrains subsidies 
have been reduced and imagine the 
foodgrains prices because of demand of 
remunerative prtees. Because of the new 
elements to be taken into account In cateu-
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lating the remunerative prices, they will rise. 
The Finance Minister has mentioned that 
correspondingly the issue prices will rise. 
And, Sir, the subsidy on food has in fact been 
brought down. The subsidy on fertiliser has 
been brought down, but m order to achieve 
an export led growth the subsidies for export 
promotion have been increased. I do not 
think this is the direction of change that was 
anticipated from the National Front Govern
ment even though It is In Its first year.

In terms of its economic pxjiicy I strongly 
believe that In order to get away from this 
situation of not self-reliance but dependence 
through draining the foreign exchange re
serve through import surplus, what should 
have been done? I agree with the Economic 
Council’s Report. There should be physical 
control on Imports. For exports we depend 
on outsiders. The international economic 
scene Is not that favourable, and therefore, 
we should look within ourselves and try to cut 
down our Imports even in terms of technol
ogy while technology Import Is not a ‘must’. 
I submit, Sir, that this suggestion should be 
taken into consideration.

Sir, I would like to conclude. I have other 
speakers from our Party to speak. So, I want 
to conclude by saying that one has to look at 
the impact of the budget in terms of Its Impact 
on the conditions of the people. I express my 
apprehension that despite the first step the 
price control will not be there. Both demand 
full and tremendous cost push will be opera
tive from this year’s budget. Sir, the reduc
tion in subsidies must be eliminated in terms 
of food Rs. 200 crores or Rs. 300 crores have 
been reduced when we are expecting the 
remunerative prices to go up. They should in 
fact increase.

Sir, about the interest collection from 
the States, the interest rates should be 
decreased and in order that there is no cost 
inflation, we are telling again and again, 
almost every year that one of the important 
reasons why our economy Is not cost effec
tive is our faulty policy of freight equalisation

rate. We cannot have that luxury dt this stage 
of development. If you take the average steel 
price, it is always higher. The basis of heavy 
industry and the machine industry is steel, t 
know the difficulty of restructuring the freight 
equalisation. But, why should not steps be 
taken even in the first year for freight equali
sation? We can place our economy on an 
entirely new economic front if we try to de
centralise the steel industry, but eliminate 
the trade equalisation also. I am sorry that 
this has not been mentioned in the budget 
speech. There are welcome features also. 
There is a mention about land reforms and 
agricultural policy is also there. In the field of 
Industry, they have promised trade union 
participation In the management, but not in 
the field of agriculture. I welcome workers’ 
participation in the management but one 
should go to the extent of eliminating ths 
secret clauses of banking operations so that 
black income can be combateo.

Sir, I want to underline the condition of 
the people in this manner. I want the House 
to ponder that today the poverty line Is Rs. 
10,000/ a year and you can imagine the 
concentration of the Income. The Income 
exemption limit was Rs. 18,000; that means 
0.75 per cent of the population come above 
Rs. 18,000 income a year. We can add tax 
avoidance and tax evasion to that; agrbul- 
tural income also is not taken Into account. 
We can add families where two persons 
having Income below that level. With all this, 
It will not come to more than three per cent. 
Today, the per family income in the country 
is Rs. 20,000 in a year. That is the average 
figure and at Rs. 18,000 level, there is not 
more than three per cent. So, you can imag
ine the concentration in the economy. Only 
three per cent or two per cent of the popula
tion have a family income above Rs. 20,000 
in a year and 98 per cent of the population Is 
below that level. That is the story of 40 years 
rule by the Congress (I). With this, we wanted 
an adequate response from the Finance 
Minister. First steps have been taken well, 
but we want more steps in the future.

SHRI EDUARDO FALEIRO (Mor- 
mugao): Mr. Chairman, Sir, by now the
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yawning gap between the promises made by 
this Government at the time of election and 
their performance has become apparent in 
most spheres of national life. But I i>elieve 
that perhaps in no other area, the gap be> 
tween the election promises and perform
ance is as wide and as apparent as in eco
nomic front and in this instrumentality of 
economic orientation of the Government, 
which is the Budget.

Mr. Nirmal Chatterjee has tried to ex
plain away the admitted position by all sources 
and by ail agencies that the last 5 years of 
Congress Government under the leadership 
of Shri Rajiv Gandhi were a period of un
precedented economic growth and develop
ment. But even then, here I am with Mr. 
Nirmal Chatterjee. The Government adverted 
to the difficulties in the public debt, adverted 
to the fact that the Budgetary deficity must be 
controlled. The Ninth Finance Commission 
Itself in Its second report spoke of a fiscal 
crisis, if that level of Budgetary deficit contin
ued in the 8th Plan. The Finance Commis
sion said in the second report, "If the Budg
etary deficit as it was prevailing in the Sev
enth Plan continued in the Eighth Plan, the 
budgetary deficit would in the course of the 
forthcoming Plan would be to the tune of 
around Rs. 33,000 crores and, therefore, 
this amount itself would lead to a fiscal crisis 
and therefore, the deficit must be contained.” 
Well, this was one of the mam problems on 
the economic front of the National Front that 
they will contain the budgetary deficit, that 
they will contain inflation. I would like to say 
that they havely committed a breach of faith 
reposed on them by the people who voted for 
them, not mere by not containing the budg
etary deficit but by aggravating the budget
ary deficit, by aggravating inflation as this 
Budget promises and this Budget has al
ready done, if you look around the market 
and the situation in Delhi and the rest of the 
country.

Mr.Chairman, if you look at the figures, 
the Budget at a Glance, the revenue expen
diture estimated in this budget for 1990-91 is 
of the tune precisely of Rs. 13,032 crores 
deficit, which is far far beyond and above the
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estimates which were there for 1969-90, 
namely Rs. 7,012 crores. It is not only far far 
above and beyond the estimates for the 
Budget of 1989-90 but it is even beyond the 
revised estimates of the 1989*90 Budget, 
which is at Rs. 12,436 crores. This is a crying 
shame, that the Government not merely not 
controlled revenue expenditure but has 
aggravated the amount of revenue expendi* 
ture at this very estimates stage. It means, at 
the estimates stage itself, the figures are far 
above the estimates of the previous Budget 
or indeed above and beyond "evised 
figures of the Budget. 1989-90.

Now the Minister says, with a lot of 
optimism which optimism is entirely mis
placed -that they will contain this estimated 
figure at this level and will arrive at actual 
figure on the same level and on the same 
figure. Now I say. this optimism is entirely 
misplaced in view of the experience. Last 
time, my senior colleague, the then Finance 
Minister himself said; "He will contain the 
deficit at the estimates". Steps were taken. 
But in spite of the steps taken very vehe
mently, the deficit rose. It is not only in the 
case of Budget of Mr. S.B. Chavan that the 
deficit rose beyond estimates but every single 
Finance Minister in this country while pre
senting the Budget has promised to contain 
the deficit at the level of estimates, but not a 
single Finance Minister seems to be inde
pendent and has been able to do that. In the 
case of Mr. Madhu Dandavate. one can say. 
he has additional reasons and grounds to 
justify the so-called mid-term review that he 
intends to take as to how this deficit is going 
to jump.

There are additional reasons this year 
for estimates to be much aggravated and 
much inflated by the time we come to the 
actuals. What are these additional grounds? 
One is debt relief. Rs. 1,000 crores have 
been allotted for debt relief. Debt relief relief 
requires, on the admission of the Govern
ment themselves and other Government 
agencies, some amount of around Rs. 10,000 
crores. How do you intend to do this? Having 
been in charge of banking myself, I know, 
and I can say this, that Rs. 1,000 crores are
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totally insufficient in case you want to keep 
your promise. In case you want to breach 
your pronnise, in case you want to commit 
fraud on the people by making these popu
lace promises which you know cannot be 
kept, in that case alone, this Rs. 1,000 crore 
figure is tenable. Therefore, revenue deficit 
is going to increase because the debt relief 
amount is not sufficient, in tact, altogether 
insufficient. The revenue deficit is going to 
increase '  because the dearness allow
ance .diment that you have provided for 
Rs. 100 crores is altogether, not even re- 
lOOtely, sufficient. The Finance Minister has 
said that they need not intend to make a 
deduction of 5% or ask the Ministry to deduct 
5% of their Budget for the purposes of dear
ness allowance instalment. From expen- 
ence, any one of us who has been in the 
Government can say that no Ministry is going 
to make this deduction. No Ministry is going 
to curb on their revenue expenditure'. They 
may curb their capital expenditure in which 
case development suffers. But I do not be
lieve that they will even cut on their capital 
expenditure. They will come to the Finance 
Minister to ask for more money for the pur
pose of dearness allowance instalment and, 
therefore, on this ground again, revenue 
defrcit will increase.

The revenue deficit will again increase 
because of your populace promises to make 
the right to work a constitutional nght. You 
have assured the people in this Parliament 
that you want to include the right to work 
among the Fundamental Rights. Where is 
the provision in this Budget? Where is the 
financial allocation in this Budget to provide 
infrastructure and the money for the Employ
ment Guarantee Scheme? You cannot pro
vide work. You will have to make further 
allocation for this purpose as soon as you 
make the right to work a constitutional right. 
You have not provided for it. It will go on 
adding to the revenue deficit and, therefore, 
this estimate is an insult to the electorate 
because it is breach of faith of the electorate 
when you said that you would contain the 
defteit. In the estimate itself, you have given

a figure whk:h is far in excess of the estimate 
of last year which Is in excess of the revised 
estimate and these estimates are going to be 
seriously aggravated by the time that be
comes revised estimates to the actuals for 
many reasons some of them I have already 
mentioned here. The over-all deficit is shown 
as Rs. 7,206 crores. This deficit is obviously 
achieved, as the figures show, by adding 
capital surplus to cover revenue deficit which 
is again strongly anti-development, which is 
taking money from capital investment, tak
ing money from development to adjust it 
towards revenue expenditure, and this 
Budget, therefore, is on these lines, viz,. 
anti-grov\rth, and makes no effort at all to 
contain revenue expenditure, as promised 
by them.

The question of budgetary deficit was a 
serious concern of the previous Government 
and, therefore, the previous Government 
had asked the Finance Commission to es
tablish norms and to articulate a normative 
approach as to the limits of the deficit both 
the Centre and the States. It was a new thing 
that the Government of India did and it has 
shwon inparagraph 4 of the term of refer
ence of the Ninth Finance Commission where 
it calls upon the Commission that in making 
the recommendations, the Commission shall 
adopt a normative approach in assessing 
the receipts and expenditures on the reve
nue account of the States and the Centre.

This normative approach was articu
lated by the Finance Commission both for 
the States and for the Centre. It was articu
lated and is articulated at Prmagraph 10.9 
and in the following paragraphs of the 
Commission’s Report. The Commission 
mentioned the norms for the limit of the 
States and also mentioned the norms for the 
limit of the Centre by saying that this must be 
discussed by the Centre with the Governor 
of the Reserve Bank and this limit must be 
adhered to. In case of extraordinary circum
stances, the Commissbn said that the mat
ter must be brought before the Parliament 
and must be discussed by Parliament and 
any excess, beyond the norms, must be 
approved by Parliament. It is sad to note that
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whilst the recommendations of the Finance 
Commission regarding the limits on the defi
cit of a State have been approved and ac> 
cepted as shown in the Explanatory Memo
randum and the action taken on the recom
mendations made by Finance Commission 
at Paragraph 3, as far as the recommenda
tions for establishing the limit and norms for 
the limit on the deficit of the Central Govern
ment are concerned, they have not been 
accepted and have been kept in abeyance.
This is shown in Paragraph 7 of the Action 
Taken Explanatory Memorandum. It says 
that the Commission has made certain other 
recommendations. This fundamental rec
ommendation, imposing a limit normative 
approach on borrowing by the Centre is 
dismissed as certain other recommenda
tions in the Report are there And it is said 
here by the Finance Minister in his Explana
tory Memorandum that these do not require 
any immediate action and will be considered 
in due course. It is very sad and very unfor
tunate and has to be regretted very strongly 
that the Government of India which is the 
party that has promised to contain the budg
etary deficit, when confronted with the norms 
normative approach articulated by the Fi
nance Commission has refused to accept 
them, refused to endorse this normative 
approach for itself whilst endorsing the nor
mative approach for the States.
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The States have been unfairly treated in 
this Budget. This Government speaks day in 
and day out, of decentralisation as one of its 
priorities. What will they do when it comes to 
financial decentralisation? As far as receipts 
are concerned and far as taxation goes, 
the taxation amount... tne Budget proposal 
is Rs. 1.790 crores as shown in Page 4 of the 
‘Budget at a Glance.’ Out of Rs. 1.790 crores 
only Rs. 3 crores go to the States and the rest 
remains with the Centre. This is in sharp 
contrast to the position in the previous Budget. 
In the last Budget of our Government in
1989-90, the total additional resources 
mobilised through the Central Budget were 
Rs. 1,779 crores, out of which the States’ 
share was Rs. 384 crores. The total amount 
was Rs. 2,163 crores out of which the Centre’s 
share remained at Rs. 1,779 crores and Rs,

384 crores was the States’ share in contrast 
to Rs. 3 crores given to the States now. This 
is the position. Therefore, the amount that 
goes through the taxatk>n to the States has 
deaeased sharply in this Budget. It is against 
the interest of the States. This is against the 
proclaimed approach of decentralisation. 
Therefore, this is being unfair to the States 
and it is something which the States cannot 
and, I am sura, will not countenance.

This Budget is inflationary more than 
most of the previous Budgets, it is inflation
ary because those areas where there is the 
highest potential and which are known for 
the largest and the strongest cascading ef
fects have been taxed and the prices have 
been raised. Petroleum product is one area 
where the cascading effect is among the 
strongest. Railway freight transportation Is 
another area where the cascading effect is 
among the strongest. Therefore, this infla
tion is already visible. It is going into two 
digits and, unfortunately, there has been 
such a heavy increase in the prices of petro
leum products and also in the railway prices 
that the inflation has started to grow. It has 
already started. There are demonstrations 
and protests in Delhi itself-the Members 
from Delhi will admit this position-against the 
Budget. The inflation became apparent 
immediately in increase in the rates of trans
port and all other commodities in the market, 
therefore this Government which talks about 
common man has hit the common man the 
most by increasing the inflation to these 
levels.

It has also increased the percentage of 
direct taxes via-a-vis the indirect taxes. 
Therefore I wanted to correct the hon. 
Member who spoke before me. The actual 
position is, in the previous budget the per
centage of direct to indirect taxes were prac
tically half-half roughly. It has been reduced 
now as far as direct taxes are concerned to 
1/3 and the indirect taxation has grown to 
about 2/3 roughly. Therefore the percentage 
of indirect taxes has grown. It is against the 
interests of the common man and the com
mon man suffers.
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On this ground and other grounds which 
I have already mentioned, inflation is taking 
place. The greatest sufferer, the greatest 
victim is the common man, the simple citizen 
who depends on fixed incomes and who has 
limited source of income.

This budget is anti-development. It 
controls not the budgetary deficit, but aggra
vates it. This budget is highly inflationary and 
affects the interests of the common man. I 
will now call this budget as anti-development 
and anti-growth. As I have already said, 
capital surplus has been used to cover reve
nue deficit and this makes it anti-develop
ment.

Furthermore, there is no allocation in 
real terms m any core sector. The Finance 
Minister and other Ministers of this Govern
ment have talked very loudly inside and 
outside the House of how much they have 
done for agriculture and rural development. 
Let us see what this Budget has got to show 
for these promises. Look at the Budget. We 
find that the Budget Estimates forthis year is 
Rs. 1584 crores as compared to the Revised 
Estimates for the previous year of Rs. 1371 
crores. The difference is about Rs. 200 crores 
which hardly covers the running inflation rate 
of about 8%. Therefore there is no increase 
in real terms as far as agricultural sector is 
concerned.

They have spoken so loudly about the 
rural development If you look at the rural 
development allocation in the Budget Esti
mates It IS Rs. 2664 crores as against the 
Revised Estimates of Rs. 2645 crores of last 
year. A meagre increase of about Rs. 20 
crores is there which is a negative allocation. 
They make a negative allocation for this 
particular sector and they talk so loudly about 
the rural development sector. The allocation 
in real terms is negative because there is 
hardly Rs. 19 crore increase and this in
crease IS off-set very much by 8% running 
inflation.

Similarly in the Energy sector there is no

real increase. Nor Is there any increase In 
transport, communication or any other sec
tor. Therefore this budget is anti-devetop- 
ment. it is stagnation oriented. What is going 
to happen is stagflatlon-inflation and stagna* 
tion combined.

I would like to say that this budget is 
really the harbinger of financial disaster. If it 
depends on the external assistance, the 
international scenario is very grim. It was 
already grim before the eastern European 
developments. The IDA share of conces
sional finance was decreased for India by 
the entry of China and other countries. With 
eastern European financial assistance or 
concessional assistance both in terms of aid 
as well as trade, we are going to suffer. The 
international scene is very grim for the devel
oping countries and especially very grim for 
our country. Therefore, this this context 
and in the context of this Budget which I 
repeat a breach of faith and fraud on the 
people because it does not keep its prom
ises. On the contrary, it aggravates the ear
lier situation as far as the budgetary deficit is 
concerned. There is a substantial increase 
in inflation and the deficit will go up to two 
digits. It is anti-growth and anti-prosperity. I 
am therefore compelled to oppose this 
Budget, in sprte of my highest regard for the 
Finance Minister. He has come now. I re
membered just now that the Finance Minis
ter is here. The manner in which this Budget 
has been prepared is a shabby one. I am 
very partial; but I admire him at the personal 
level. He was a freedom fighter involved in 
the freedom of my own State-from the part of 
the country from where he comes. This 
Budget is prepared-with due respect to him- 
in a shabby manner. This Budget speaks 
here that the same benefits which are there 
are available for the freedom fighters. It says 
that the same pension which is given to the 
freedom fighters in the rest of the country will 
continue. This is stated in paragraph 74.

“Freedom struggle is indivisible and 
therefore it has been decided that those 
who fought for llberatbn from the Por
tuguese rule will be eligible for Union. 
Governmenfs pensk>n and all other
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benefits available to other freedom 
fighters”.

These benefits are available since 1972, 
Mr. Finance Minister. The position is the 
same. I have done it myself. I object to it as 
a Member of Parliament, i have been in
volved in this.

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): I Will not intervene 
on any other point. But, I have myself led a 
delegation to Shri Buta Singh and he said, 
“on checking I found that excepting those 
who are coming from Goa, those who fought 
from other parts of the country, unfortu
nately, are given, at present, pension only by 
the State Governments and not by others”. 
We will remove that. All that I have done is, 
what your Home Minister promised, I have 
completed.

SHRI EDUARDO FALEIRO: Whatever 
he might have promised, the position is the 
same. Mr Finance Minister, since the year 
1972, the same benefits which are available 
to freedom fighters m the rest of the country, 
are available to Goan freedom fighters. This, 
I have done myself and I myself have been 
on this Freedom Fighters’ Association and a 
Member of the Rajya Sabha was the Presi
dent of the Association

SHRI YAMUNA PRASAD SHASTRI 
(Rewa): No freedom fighter was getting 
benefits from the Central Government.

SHRI EDUARDO FALEIRO: Sir. I am 
telling you, I myself have got it for so many 
people, as a Member of Parliament. I have 
been here for 12 or 13 years. A Member of 
the Rajya Sabha Shri Purushotham Kakod- 
kar was the President of the Freedom Fight
ers’ Association who Is also an eminent 
freedom fighter. Nobody can deny it. He 
himself had said this. This is what we know. 
I saw the Finance Minister coming and it 
proved a point and that is why I am pointing 
out; othenvise I would not have mentioned 
as to how this Budget has been hurriedly and 
shabbily prepared against all promises that 
your party had made. Now you are burdened

with those things and you cannot implement 
them.

I therefore, with due respect for the 
Finance Minister at the personal level, op
pose these exercises that come in the name 
of the Budget for the year 1990-91.

[Translation]

SHRI VIJAY KUMAR MALHOTRA 
(Delhi Sadar); Mr. Chairman. Sir. I feel that 
the circumstances under which Shri Madhu 
Dandavate has presented the budget, were 
quite difficult. Hardly 100 days have passed 
since the formation of the new Government. 
But during the past 40 years of Congress 
rule, the country had been economically 
shattered for political reasons. So the new 
Finance Minister had to work on the budget 
in the difficult economic situation with a view 
to find a solution of the existing problems, 
Under the seventh five year plan initially a 
deficit of Rs. 1400 crores had been esti
mated which had ultimately touched a higher 
mark of Rs. 35,000 crores. Earlier the bur
den of foreign debts on the country stood at 
the level of Rs. 2.00,000 crores which has 
now come down to 1 lakh crore. However, 
we will have to raise a foreign ban of 40,000 
crores dollars during the current year. As on 
1st December. 1989 there were about 3.27 
crores names on the live registers of the 
employment exchanges. I think that these 
were the diffrcult situatbns Shri Dandavate 
had to cope up with at the time of preparation 
of Budget. Inspite of these difficulties, he has 
taken some good steps. Loans of the farm
ers upto Rs. 10,000 have been waived off. A 
scheme of 15 percent subsidy on setting up 
on industries in backward areas has been 
reintroduced. Gold Control Act has been 
declared void, and various other steps have 
also been taken. Shri Madhu Dandavate is a 
follower of Gandhiji and has been a socialist 
leader.Gandhiji had sakl that he envisaged 
such a uniform system under which it should 
be the criterion of Undertaking new Item of 
work that it benefits the poor. In case, we see 
it from that angle, I wouki regret to say that 
the Budget presented by Shri Madhu Dan-
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davato, has not brought any relief to the 
farmers, farm labour, workers, slum dwellers 
and primary teachers. With the presentation 
of budget, there has been a record boom in 
the share market with a wave of jubilance 
and encouragement for the multi-national 
companies and big industrial houses. All 
these things reflect the very base, of it Five 
star hotels also hoisted parties to celebrate 
it. On the other hand, it has disappointed the 
poor slum dwellers. The current budget 
proposes to impose a total tax burden of Rs. 
3250 cror: including the tax burden pro
posed unde the Railway Budget. I could 
have understood the rationals of the record 
taxation in case it had come out with a 
proposal of some revolutionary measures 
for the poor, the unemployed and the labour
ers of this country. However, 1 would like to 
dwell upon the existing situation. First of all. 
I will talk of direct taxes. First we take corpo
rate tax. Shri Madhu Dandavate has re
duced the rate of corporate tax. I was very 
much surprised to see that the rate of in
come-tax on the companies and unlimited 
companies has been reduced to 40 per cent 
whereas it is 45 per cent m respect of small 
companies and 50 per cent for all those 
which are engaged in trading and invest
ment, In U.K., It IS 35 per cent on big 
companies,and 25 per cent of small compa
nies. Even in U.S.A. it is 34 and 14 per cent 
respectively. There is no country in the world 
where there is lower rate of tax in respect of 
large companies and a higher rate in respect 
of small companies. I fail to understand how 
a socialist like Shri Madhu Dandavate has 
allowed a tax relief to big corporate sector 
and imposed a tax at the rate of 50 per cent 
on those persons who are engaged in trad
ing and investment and working in partner
ship. The tax rate on personal income and on 
partnershipfirms stands at 54 per cent i.e. 50 
per cent income tax with a surcharge rate of 
8 per cent on it but it has been reduced to 45 
per cent in respect of Corporate sector. I fact 
what should have been done is that a relief 
to corporate companies shall have been 
allowed after giving a relief to the small 
companies, small scale industries, cottage

industries and in the rate of personal Income. 
There is relief in the rate of tax on the 
dividend of large companies. But in case two 
persons from a company or start some In
dustry in partnership, There is no tax relief on 
the profit as it is given in respect of dividend. 
In the end, I would like to say that a relief in 
tax at the same rate as is given in respect of 
large corporate companies should be al
lowed to small companies and all those 
engaged in trading and investment. Even in 
case of small industries and the personal 
income, the rate of income tax should be 
brought down to the level of 40 per cent, 
otherwise that will be something unjust.

Mr. Chairman, Sir, 1 would like to say a 
few words about the personal Income-Tax. 
You have raised the exemption limit from Rs.
18,000 to Rs.22,000. This amount has risen 
by Rs.4,000 in one year and in this way a 
person is able to save Rs. 800 in a year, that 
is Rs.66 in a month. Mr. Chairman, Sir, with 
the recent hike in the prices of Petrol, the 
revision in the Postal tariffs and increase in 
Railway fares and excise duty, an additional 
burden of Rs.150 to Rs 200 per month has 
been put on a middle class person and the 
Government employee. Therefore, the bene
fit of Rs.66 which he gained as a result of the 
raise in the exemption limit is lost in the wake 
of the additional burden of Rs. 150 to 250 put 
on his shoulders and thus his purse is further 
strained. According to the calculations of the 
hon. Finance Minister, Shri Madhu Dan
davate a person with an income of Rs. 42,000 
per annum would not have to pay income 
tax,but he would not benefit from the tax 
rebate proposed under the new formula. 
Had the tax rebate been under the previous 
formula, a Government servant with an 
income of Rs. 50,000 per annum and a 
saving of Rs. 6,000 would have had to pay 
just Rs.2200 as income tax, but now, under 
the new formula, he would have to pay Rs. 
2800. Thus, he would have to pay about Rs. 
600 more. Similarly, under the pr>ivious for
mula, a self-employed person with an an
nual income of Rs. 42,000 and a saving of 
Rs. 8,000 would have to pay income tax 
worth Rs. 3,100 but now under the new 
formula, he would have to pay Rs. 500 more.



Mr. Chairman, Sir, thus, with the tax 
rebate, under the new formula, not only the 
benefit obtained from the exemption limit is 
lost, but the liability has increased as well. 
No benefit is obtained from the raise in the 
exemption limit from Rs. 30,000to Rs. 40,000 
under section 80CC. It is just a question of 
postponing the tax payment. The tax would 
have to paid, along with interest, next year, 
if not in this year. So. it is not any kind of relief.
I would like to appeal to the hon.Finance 
Minister to raise the exemption limit of per> 
sonal Income tax to at least Rs. 30,000. Only 
then the Government Servants would get 
some marginal relief otherwise going by the 
price rise, the proposed raise In the exemp
tion limit would not benefit them in any way. 
Similarly, the maximum income-tax should 
also be 40 per cent like the 40 per cent 
corporate tax. Mr. Chairman, Sir, I would 
also like to state that it is unjust to tax 
Dearness allowance. City Compensatory 
Allowance and house Rent Allowance. D.A.
IS given to neutralise the price rise by 75% in 
the middle bracket and if a 30 per cent or 40 
per cent tax is imposed on it, then, in these 
days of nsing prices, it would not be possible 
to neutralise the price-rise by even 40 to 45 
percent. Therefore, D.A., C.C.A. and H.R.A. 
should be exempted from income tax.

Mr. Chairman, Sir, after this, let me 
come to the major problem of unemploy
ment. We have promised to include the Right 
to Work among the Fundamental Rights. 
There are about ten crore unemployed people 
in the country. Is it not the responsibility of 
the Government to provide them with em- 
pbyment? If not all, at least some should be 
provided with employment. With the creation 
of an atmosphere of the Right to Work, a 
hope has kindled in the hearts of our young 
people and this time definitely we should 
take an initiative to fulfill that hope and this 
modest beginning could be made in some 
way, but I regret that a provision for providing 
self-empbyment to only one lakh people has 
been made under the Urban Employment 
Schemes in the budget presented by Shri 
Madhu Dandavate. Mr. Chairman, Sir, at the 
moment, the names of 3 crore and 27 lakh 
people are registered with the empk>yment
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exchanges. Out of this 2.75-lakh people 
were given placements last year and if one 
lakh people out of them are provided with 
self-employment, what would happen to the 
rest of them? Last year, 65 lakh more people 
registered their names with the emptoyment 
exchanges. In this way, the number of unem
ployed people is increasing. If steps were 
taken in this Budget to solve the unemptoy- 
ment problem, these could not even be 
termed as a beginning. Mr. Chairman, Sir, 
there has been a blanket ban on the creatbn 
of new posts during the five years of Con
gress rule. Not even a peon, a postman or 
any other employee was recruited through
out India during this period. Since 1985, 
there has been a total ban on the creation of 
new posts. On the other hand, crores of our 
young people have crossed the upper age 
limit fixed for the Government jobs. Now, 
these people would not get any employment 
anywhere. Hon. Finance Minister, Sir, if you 
cannot make provisbns for The Right to 
Work’ for these people, you could at least 
withdraw the anti-youth rule made by the 
Congress Government under which a blan
ket ban was imposed on the recruitment to 
Government jobs and creation of new posts, 
and whteh had the effect of increasing unem
ployment among the youth. At least that ban 
could have been lifted, so that these unem
ployed young people could be accommo
dated to some extent. After all, we have got 
such a massive development work and plan
ning work in hand and how could we be able 
to accomplish it, if new recruitments were not 
made? While on the one hand, the popula
tion of the country is increasing at a fast pace 
and new post offices are being opened to 
meet these demands, on the other, not even 
a single post man is being recruited. If you 
cannot make provision for the 'Right to Work’ 
for the unemployed youth and if you cannot 
pay them unempk>y ment allowance, you can 
at least lift the ban on new recruitments to 
Government jobs and the Public Sector. You 
should take this step immediately. Mr. Chair
man, Sir, if you bok at the figures, you would 
find that in 1984, four lakh people got em- 
pkjyment, in 1985, the number of people 
who got employment was reduced to three 
lakh and eighty thousand, in 1986. It was
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further came down to three lakh and fifty-one 
thousand, in 1987, it further came down to 
three lakh and thirty four thousand and in 
1989 only two lakh, eighty thousand people 
got emptoy ment. Thus, the number of people 
getting empk>yment has constantly been on 
the decline. The situation in the Private Sector 
is all the worse. There also, the number of 
working people has been reduced by two 
lakhs between 1981 and 1987. Thus, the 
doors of both the Public and Private Sectors 
for purposes of employment have been 
closed on the unemployed people. On the 
other hand, you are thinking of providing 
emptoyment to one lakh people under Self 
Employment Schemes. Crores of young 
people throughout the country had high 
hopes from this Budget. But the budget 
belied their expectations. I hope you would 
positively take some steps m this direction, 
so as to provide some relief to those frus
trated people.

Mr. Chairman, Sir, you can provide 
empbyment under the Self-employment and 
other Schemes, only through Small Scale 
and Cottage Industries. The theory of the 
Congress party was that you create wealth 
arKi if wealth is created, it would generate 
emptoyment opportunities. I consider this 
theory completely unjustified and unsuitable 
to the Indian conditions. I believe that wealth 
can be created only through the means of 
employment and there is no other way. For 
this, we should replace mass production 
with production by the masses and this 
objective could be fulfilled only by encourag
ing small-scale and cottage industries and 
there is no other way. Small scale Industries 
account for sixty per cent of our production 
and they generate eighty per cent of the 
empbyment opportunities whereas they get 
only ten per cent of the raw materials and 10 
per cent of the bank loans. I could have 
understood that, if Shri Madhu Dandavate 
had stated in this Budget speech that 30 to 
40 per cent of the finance would be arranged 
from Financial institutions for those small 
scale industries, which account for 60 per 
cent of our total production and generate 80

per cent of empbyment. I do not see any 
such thing in this Budget and no such re
solve has been reiterated therein. He has 
certainly made some reference to the Cot
tage Industries and said that some reserva
tions would be made for them, but since 
1956, when this Industrial Resoiutbn had 
been adopted, not a single item has been 
reserved for them under the law. On the 
other hand, all the consumer items are pro
duced by Multi-nationals and other big busi
ness houses and you have been provkling 
them with all sorts of facilities. No partbular 
change would take place in the situatbn, 
unless you change your thinking process. It 
can be achieved only by making necessary 
laws and passing Acts. The Congress Party 
has been promising it since 1956, but it dkl 
not consider it necessary to bring about an 
Act in this regard even one during the past 30 
to 35 years of its rule. I would like to say that, 
if the hon. Finance Minister really wants to 
encourage Small Scale and Cottage Indus
tries, it is not enough to make references to 
It in the Budget Speech. You will have to 
made a law under which the productbn of ail 
the consumer items should be exclusively 
reserved for the Small Scale and Cottage 
industries.

Mr. Chairman, Sir. I would like to make 
a submission regarding prices as welt. The 
position today, as far as bringing down the 
prices is concerned, is that in our manifesto 
and in the manifesto of the National Front 
Government, a bt of things were sab about 
price-rise.

I failed to understand as to why sugar 
should be sob at Rs. 9.00 a kilo, la s welt as 
the hon. Prime Minister used to raise much 
hue and cry over this issue. Earlier sugar 
used to be sold at Rs.6.30 a kilo.

[English]

MR. CHAIRMAN: Please wind up. There 
are about 6 other BJP members who want to 
speak on it.

SHRI VUAY KUMAR MALHOTRA: Sir, 
I will take a few minutes time.
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[Translation]

I was submitting as to why an Industrial 
Production Price Commission should not be 
set up on the lines of Agriculture Price 
Commission? Why industrial goods are al
lowed to earn profit of 300 to 400 per cent 
over their cost of production? Why an indus
trial commodity whose cost of production is 
rupee one is sold at a price of Rs. 3 or Rs. 
4.00? So an Industrial Price Commission 
should be set up to check all these things.

Mr. Chairman, Sir, a mentton has been 
made here about deficit in the budget. An 
amount of Rs. 100 crore has been allocated 
for granting of D.A. in this Budget and the 
Ministries have been asked to effect econ> 
omy in their respective fields so as to save 
some amount to meet the expenditure to be 
incurred on this account. The funds allo
cated for youth and sports in the current 
budget is lesser than the amount earmarked 
for this purpose last year. As against an 
allocation of Rs. 74 crore for youth welfare 
and sports in the budget for 1987-90, an 
alkx:ation of Rs. 69 crore only has been 
made in the budget for the year 1990-91. 
There is no justification for affecting reduc
tion in the budget allocation on this item. It is, 
Therefore, requested that this allocation 
requires to be increased.

In the end, I would like to made a sub
mission with regard to allocation made for 
natk>nal integration. The country is very much 
in need of national integration at present. 
Last year an amount of Rs. 60 lakhs was 
alk)cated for this purpose and this amount 
has not been increased in the current year’s 
budget. Natk>nal integratbn is most needed 
now. In order to promote natk>nal integra
tion. a number of schemes are required to be 
made. Mr. Chairman, S ir, I hope that while 
replying to the discussbn held onthe Budget, 
Shrt Madhu Dandavate will keep in view the 
points raised by me and will try to give some 
more reliefs to the youth, the middle class 
people and poor.

[English]

SHRI JANARDHANA POOJARY 
(Mangalore) : Mr. Chairman, Sir, the Hon. 
Finance Minister in his Budget speech, para
3, has stated; "Let me at the outset deal with 
the economic situatk>n that we inherited from 
the previous Government. I do so not in a 
spirit of acrimony, but with a view to reveal
ing to the House the ground reality."

Then, Sir, he went on giving the def rciencies 
in the economy that has been inherited by
him.

Now, Sir, let me at the very outset deal 
with the economic situation what we have 
given to the present Government which is a 
strong, vibrant and fon^ard looking econ
omy. The question is whether we can sub
stantiate it or not. Sir, at the very outset I may 
submit that during the Seventh Five Year 
Plan period, the total plan outlay was Rs.
1.80.000 crores and the achievement during 
that period was Rs. 2,25,000 crores. So, in 
real term the achievement was 109 per cent.

In my supplementary Budget speech, I 
mentioned various positive aspects of the 
Indian economy during the Seventh Five 
Year Plan period. When we achieved 109 
per cent growth rate of the Seventh Five 
Year Plan period, what is the foreign assis- 
tance which we provided for the develop
ment of the economy of this country?

14.00 hrs

It is to the tune of 7 per cent to 8 per cent. The 
rate of domestk: saving is 21 per cent and the 
rate of domestic investment is 23 per cent. 
There also the dependence is to the tune of
2 per cent.

Now, I wouki like to submit certain fig
ures. These were given by the World Eco
nomic Outlook whteh is being issued by the 
International Monetary Fund. I would like to 
bring to the notice of the House that the 
average growth rate of devebped countries 
such as America, France, Japan, West
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Germany and so on, between 1984-88, i.e. 
for five year, was 3.8 per cent. For develop
ing countries, like Pakistan and others the 
growth rate during that period was 4 per cent 
whereas India’s performance during that 
period , i.e. for five years, was 5.4 per cent. 
Is it a mean achievement? As far as this 
figure is concerned, the source is the Eco* 
nomic Survey.

The hon. Finance Minister has also 
referred to the inflation rate in terms of 
wholesale price. In most of the countries, the 
Consumer Price is taken into consideration. 
There is a demand also in this country that 
we should take into consideration the Whole
sale price. The average Inflation rate in terms 
of consumer price in developed countries 
like America, Germany, Japan, etc. for these 
five years was 3.5 percent. The inflation rate 
in the developing counties like Pakistan, etc. 
was 4.3 per cent and for Irrdia, It was 8.8 per 
cent. As far as the performance in 1988-89 
is concerned, the inflation rate was 8.6 per 
cent. Nobody can say that Indian economy is 
coming down in the graph. The Indian econ
omy should be a developing economy. It 
should not be a stagnant economy. It should 
not remain at a static point.

What is the rate of growth so far as 
exports are concerned? I will also compare 
this with other countries. For this also, the 
source from which 1 took the figures is the 
same, i.e. the World Economic Outlook. The 
rate of growth for the years 1984-88, i.e. for 
five years was 6.3 percent, the rate of growth 
of exports in India during that period was 5.7 
percent. It was a record performance. Never 
has it happened in the history of the country. 
This was the performance of Mr. Rajiv 
Gandhi’s Government. If you take into con
sideration the rate of growth in this particular 
Budget, it is 39 per cent and the deficit has 
come down by Rs. 1000 crores. The hon. 
Finance Minister rightly said that the bal
ance of payments was under strain, and that 
the foreign exchange resources were down 
to around Rs. 5,000 crores. Yes; we also 
expressed concern here. But it is not a new

phenomenon; It is not happening fortha first 
time. We have been managing our finances 
very prudently- including the balance of 
payments position. If you take the perform
ance into account, what is the credibility of 
India In the foreign market? Have we been 
defaulters anywhere, at any time ? So, far, 
we have not been defaulters in payments. 
Our credibility has been rated very high’ in 
the international market. That is why we are 
able to get foreign assistance at a reasona
bly lower rate. The other developing coun
ties are getting loans at a higher rate. That is 
the credibility of the nation.

But, unfortunately, the Finance Minister 
has been creating panic in the economic 
atmosphere of the nation. Even the Prime 
Minister has gone on record saying; 'Indian 
economy is very weak, and we have inher
ited empty coffers.’ I do not want to disctose 
what he had stated in the Consultative 
Committee. He has stated it here. From my 
point of view, I can say that even though 
there is serious concern in that area, we 
need not be panicky. We have been manag
ing it prudently. It is not for the first time, and 
we can do it in future also. How can we do it? 
Go in for foreign assistance. It is for you to 
decide. We have gone in for IMF assistance. 
They attached a condition. But it was not a 
harsh condition. The country accepted it; 
and we were able to surrender one instal
ment of of 1.1 million SDR and we did not go 
in for the final instalment also. We are in a 
position to pay back. That is why we dkl not 
take advantage of the final instalment. Now 
it is for the Finance Minister to say whether 
he is not going in for foreign assistance- 
whether it is bilateral, multi-lateral or an IMF 
assistance. Let him say that. If he is going in 
for foreign assistance, it is not the job of the 
Finance Minister of the Government of India 
to speak against the facts, speak contrary to 
facts— that the Indian economy is bankrupt. 
The Indian economy is not bankrupt. What 
will be the impact of such a statement on the 
outside world? They will not provide any 
assistance to us hereafter. If at all the hon. 
Finance Minister is interested in developing 
the economy and also meeting the needs of 
the balance of payments, he has to maintain
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the status that we have achieved so far, viz. 
high credibility. The debt service record of 
our country is also very good. That also has 
to be projected.

On the country, the Finance Minister 
goes on telling the world that we are bank
rupt. What willbe the effect of it ? The foreign 
countries will not come t>efore us to give us 
any assistance—which we have been re
ceiving so far. What will be the effect on the 
IDA assistance? We have been receiving 
IDA assistance without payment of any inter
est. That share is going down after the entry 
of China. Even now, when the European 
countries, these Communist countries en
ter, they will also ask for IDA assistance, and 
also other assistance from foreign counties. 
Sir, our share will come down. So, instead of 
projecting a bad picture, he should say to the 
world that our economy is very strong. It is 
not politics which we are doing here in the 
country. He has to say that our economy is 
very strong. It is vibrant and nobody can be 
scared about it. It should be the spirit of the 
nation. It is not the performance of the Con
gress people It IS the performance of the 
entire people; of this nation it is the perform
ance of a factory worker; it is the perform
ance of a farmer in the field; it is the perform
ance of the work force of the country; it is the 
performance of all the people of the nation, 
the Indian people. Let not be little ourselves 
for the purpose of scoring a debating point 
here. It is to strengthen our economy.

Sir, I have got highest respect for him. 
He is an honest person and a good humanist 
also. At the same time, we have to keep 
it in mind the interest of the nation. He 
cannot distort the facts. It is not his duty. He 
is not the Finance Minister of the National 
Front. He is the Finance Minister of the 
Government of India. He is not dealing with 
National Front Party. He is the Finance 
Minister of the Government of India, he is not 
dealing with National Front Party, he is dealing 
with, as a Finance Minister, the poorest 
among the poor. First, as a Finance Minister, 
he should see whether he can give satisfac
tion to that man; whether he can wipe out his 
tears and how can he improve his living
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condittons* Sir, to judge the Finance Minis
ter’s performance, we have to see whether 
he is in a position to provide a better living, 
better food, clothing and shelter. What has 
he done here? Rs.4884 crores massive dose 
of taxation. And the hon. Railway Minister 
has reduced it by Rs. 45 crores. It has come 
to Rs.4844 crores. It is not taxatbn, it is 
vexation. Sir, the hon. Finance Minister 
should have thought of the poorest among 
the poor. Ultimately he is the person who is 
going to suffer. When his colleague Shri 
George Fernandes, has raised the freight, 
can any body think that there will not be any 
increase in the price of vegetables? The 
vegetable vendor will say that vegetables 
have been brought in train or truck and he 
has paid more transport charges. So, there 
will be increase in the price of rice, cloth, 
everything and even in life saving medicine. 
Sir, ultimately who has to pay? The hon. 
Finance Minister says that he has taxed the 
rich. They are not going to pay from their 
pocket. They are going to add it in their ex
penditure and thereby avoid paying income 
tax also to that extent. So, they are not going 
to be affected. Ultimately the poorest among 
the poor, the consumer, has to bear the 
burden, This is the real state of affairs.

Sir, budget deficit is there and revenue 
deficit has gone up. My Hon’ble friend, Shri 
Faleiro, has already spoken about it. It is 
Rs.13.032 crores this year as against 
Rs.7012 crores in the year 1989-90. For the 
next year the revised figures we cannot give. 
Now, how is he going to reduce it by cutting 
wasteful expenditure? Is there any indica
tion that the Finance Minister is in a position 
to do it? I may give you an example. Earlier 
in the Planning Commission there were six 
Members, now the number has become 
double. Are you in a position to reduce it? 
You cannot do it. Now, you have provided an 
amount of Rs. 1000 crores for writing off the 
bans. Earlier I was the Banking Minister and 
I know that the banks have been writing off 
the loans of the rich industrialists to the tune 
of Rs. 5000 crores to Rs. 6000 crores. Has 
any Finance Minister come for budgetary 
support for that? No. When a huge'amount
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of Rs. 6000 crores can be absorbed by the 
banking sector, should this amount of Rs. 
1000 crores not have been absorbed by the 
banking sector? Because of that only, the 
deficit has gone up by Rs. 1000 crores. How 
is it going to help the weaker sections? It is 
not meant for small, marginal farmers and 
agricultural labourers only but rich farmers 
are also covered under that because there is 
no limitation of land holdings.

The taxation on petroleum products has 
been raised. By this alone, the Government 
will mop up an amount of Rs. 2235 crores 
minus Rs.835 crores i.e. Rs. 1400 crores. 
Was this increase on petroleum products 
necessary? At what point of time the oil 
prices are raised? They are raised whenever 
the prices are not sufficient to meet the 
needs of the oil sector. Their deposit is there 
with the Government. If the Government is 
not in a position to pay back that amount, 
then they have to increase the taxation. Here 
is the highest price we are paying for the oil. 
Moreover, by raising this taxation, the hon. 
Finance Minister has created an amount of 
Rs. 1400 crores as surplus with the oil 
companies. From that surplus he is taking 
Rs. 1400 crores. Is it essential? You may say 
that development will not be there unless 
resources are raised. Development cannot 
be done by burrying a common man, by 
hitting at him and by saying that after twenty 
years there will be some satisfaction for you 
and you wait till then. The man is being 
burned. He is being killed. So, this is the new 
concept that has been adopted by the hon. 
Finance minister. Now, the Prime Minister 
has come up with a new concept— rationing 
of petrol, if it is done, we will be under the 
stranglehlold of the bureaucracy and also 
the corruption will increase. What the hon. 
Finance Minister has to do is to reduce the 
Government consumption of petrol which is 
increasing. Also, he has to bring down the 
consumption of public enterprises. Further, 
he has to improve the indigenous production 
of oil, instead of going in for rationing which 
will worsen the condition of the people. I 
appeal to the hon. Finance Minister not to
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hear the suggestion of the Prime Minister. 
He should taken an individual view and come 
to the ground reality which he has menttoned 
in para 3. Unless it is done, I do not think 
there will be any solution to this problem.

The hon. Finance Minister has been 
saying that he has reduced the budget defi> 
cit. May I request you to see page 2 of his 
Budget at a glance. For the next year the 
deficit is six paise out of every rupee that 
comes to the exchequer. In the current year 
it is eight paise, that means eight per cent, 
and for the next year it is six per cent. He has 
raised the borrowings. The borrowings are 
23 per cent for 1990-91 these are only 16 per 
cent for 1989-90. They have been saying 
that they do not want to go in for market 
borrowings, they do not want to fall into the 
debt trap. Then what is this that you are 
doing ? Are you not falling into the debt trap? 
They have befooled the nation. They can 
befool them for some time butthey cannot be 
fool them for all the time. So, they must 
reduce it.

Now, what is the share of the States? 
Our Communist friends must be interested 
in seeing their share. If you take into consid
eration the States’ share, it has come down 
from thirty per cent to ten percent. My col
league— ŵe were colleague when we were 
working together in the Government—has 
stated that out of the additional resource 
mobilisation of Rs. 1,790 crores, only Rs. 3 
crores went to the States. Here I may say 
that it is not only Rs. 1,790 crores. out of Rs. 
4,844 crores additional resource mobilisa
tion, only Rs. 3 crores have been given to the 
States. Now I come to how it has come down 
from thirty per cent to ten per cent. The 
growth in the share of taxes, which is the 
legitimate right of the State Governments, 
has come down from thirty per cent to ten per 
cent. In the year 1988-89, the share was Rs. 
10,669 crores; in 1989-90, that is, in the 
current year, it is Rs. 13.232 crores. in the 
year 1990-91, that is. in the present budget, 
it is Rs. 14,483 crores. That is only 10% 
increase. From 1988-89, we increased it by 
30%. This is the share of the States and they 
have been boasting day-in and day-out that



in the centralisation^ the share of the States 
witi go up and they will not come in the way. 
They say that they are for the States but this 
is what they have done in regard to the share 
of the States.
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Sir, now, in regard to the rural sector, I 
would like to point out how that had been 
treated, how it has been treated by the 
present Government and how the rural 
sector had been treated by the previous 
Government. During the current Five Year in 
plan, the entire plan period. I will give figures 
for the rural sector that we have allocated. 
For agriculture, the allocation was Rs. 10,574 
crores; for rural development , that is for 
employment generation and for other pur
poses, it was Rs. 90.74 crores; for irrigation 
in the rural sector, it was Rs. 16,979 crores; 
for investment on desert areas, tribal areas, 
etc. the amount was Rs. 3145 crores; for 
Village and small- scale industries, it was Rs. 
2753crores; for Minimum Needs programme 
which includes education, health, housing, 
nutrition, etc. it was Rs. 9673 crores. For 
rural Water Supply, the allocation was Rs. 
1201 crores: for fertiliser, it was Rs.2661 
crores; for backward classes Scheduled 
Castes and Scheduled Tribes- for the wel
fare programmes it was Rs.2450 crores; for 
Energy, it was 45% of the total allocation, 
that Is, Rs. 54,822 crores and out of this 
amount 45% works out to Rs. 24,540 crores. 
for social services, for women welfare etc. 
40%of thetotal resources, that is, Rs. 10,756 
crores, works out to Rs. 4302 crores. So, for 
rural areas, it was 30% of the total resources, 
that is, Rs. 7695 crores, for communication 
in the rural areas, it was 10% of the amount 
of Rs. 4530 crores, for Railways it was 15% 
of Rs. 12,344 crores and for education etc; 
now, all these come to about 55%. Now what 
the present Government has allocated is 
only 49% . So the rural sector has been 
neglected by the present Government. The 
allocation has been neglected by the pres
ent Government.The albcatk>n has been 
brought down from 55% to 49%. It Is there
fore clear that how the present Government 
has treated the rural sector in their budget 
aik>catfon.

[Transtation]

SHRISURYA NARAYAN YADAV: The 
allocation is 90 per cent and not 55 per cent 
as stated by you.The Janata Dal Govern
ment has allocated 90 per cent of the amount 
on rural sector and your Government merely 
spent seventeen rupees out of one hundred 
rupees.

[English]

SHRIJANARDHANAPOOJARY: Your 
Finance Minister is there to correct me fig
ures and he can deny it if I am wrong and I do 
not know whether they are going to change 
the figure. Therefore, Sir, in the current 
budget presented the position is like this. 
The Central Plan allocation for agriculture 
and allied industries has gone up to 6.2% for
1990-91; for rural devebpment, the albca- 
tion rose by just one per cent, the Central 
allocation for rural development was Rs. 
2100 crores. When I was in charge of the 
rural development also, it was Rs. 2100 
crores as per the revised estimate and then 
for drought prone areas, the hon. Finance 
Minister offers employment guarantee 
schemes without providing a single naya 
paisa.
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In this budget the budgetary support for 
rural sector in the Central Plan has actually 
fallen. From the budgetary support, I am just 
refferring, it has fallen from 21.7 per cent to 
21.6 per cent for rural sector. Instead of 
distorting the facts, the hon. Finance Minis
ter- morally and politically he could be a 
straightforward man, he could have said: 
'Mr. Prime Minister, we are not in a positton 
to meet the requirements because of re
source constraint. So, Please don’t come 
before me for populist measures also.' He 
could have straightway told this.

Before concluding I may be permitted to 
say that I was in the Finance Ministry. The 
Hon. Members from the opposite said have 
been saying...(Interruptions). That is why 
some times I have to raise my vok:e.



467 Gen, Budget, 1990-91- 
Gen. Discuss. Dem. for 
Grants on Account (Gen.) 

[Sh. Janardhana Poojary]

MARCH 27,1990 1990-91 and
Dem. for Grants, 196^-90

468

Sir, the hon. Members from the oppo
site side were saying that the Ministers of the 
previous government were involved in Bofors 
and even the hon. Ex- Prime Minister was 
also involved. And they have been going on 
saying day m and day out that they have got 
proof and documents with them, here I just 
want to say that you have lodged the FIR, 
you have been saying that you have got all 
the matenals Now, the Government is with 
you, all the documents are with you. all the 
facts are with you Then why are you not 
able to name any Minister or ex-Minister in 
the FIR lodged by you'  ̂That means, there is 
practically no evidence at all today You want 
to implicate us It is impossible We will face 
It. But this shows your malicious intention 
We will unitedly fight it and prove that our 
Government was the honest government If 
at all there is any dishonesty , we will bnng 
out the dishonesty of your Government That 
is the reply I am giving to you today

SHRI KHEMCHANDBHAI SOMABHAI 
CHAVDA (Patan) Thank you, Mr, Chairman 
for calling m e  to speak

Sir, we are discussing this budget at a 
time when the country is facing challenges 
from across the border People were think
ing that this time the Budget would be a very 
harsh one But, Sir, generally speaking, it 
has turned our to be a good Budget Sir, I do 
not agree with Mr Faleiro from Goa when he 
said that this Budget is anti development, is 
anti-growth. I say that this Budget will lead 
the country towards the economic growth 
with social justice Unless one goes through 
the balance sheet of the former Govern
ment, one will not be in a position to justify 
this Budget.

Remember the reply given by the hon 
Pnme Ministei to the criticism levelled against 
him on the Floor of this house by some 
Congress MPs, during the discussion on the 
Motion of Thanks on the President’s Ad
dress The hon Prime Minister Shri 
Viswanath Pratap Singh has replied to them 
that dunng 1989-90, our revised estimates

for Defence were Rs. 13,200 crores. As 
against this, the actual expenditure was Rs. 
13,341 crores and the allotment for this 
purpose was Rs 13,000 crores. As a result, 
when this Government came to power, it had 
no money at all even to disburse the salaries 
for the month of January and the Govern
ment was forced to come forward with Sup
plementary Budget I will take another per
formance of the previous Government. The 
pnces of essential commodKies were rising 
dunng the five year period of Shri Rajiv 
Gandhi’s Government. Take for example, 
sugar; sugar which was available at the rate 
of Rs 6/- or Rs.7/- per kg. was not available 
even at the rate of Rs 12/- or Rs.14/- per kg. 
This actual shortage of sugar was created in 
order to import sugar and at what rate the 
sugar was imported'^ It was imported at the 
rate of 540 US dollar per metric tonne and at 
the same time, Bangladesh imported sugar 
at the rate of 370 US dollar per Metric tonne. 
So, 170 US dollar per metric tonne have 
been pocketed by somebody; it may be a 
Minister, it may be Jyotsna Holdings; I do not 
know who they are I, therefore, request the 
Government that an enquiry committee 
should be set up to find out the facts and the 
culpnts should be brought to book. This is my 
request to the Government (interruptions). 
One more request I am going to make to the 
Government When we talk of sugar, natu
rally tea comes in. So. in order not to allow 
further increase in the price of tea, I would 
like to request the Government to reduce the 
exports. Otherwise, I fear that the price of tea 
per k.g in the very near future ,may go up to 
Rs.100/- per kg. That is why, my humble 
request to the Government is to take some 
act on so that this may not happen.

I had been a Member of this august 
House from 1971-79 and I always pleaded 
with the Government not to encourage multi
nationals. I always spoke against the per
formance or against the working of the multi
nationals or transnational or what we usually 
call, foreign firms I was totally against them. 
I am very happy now to say that the National 
Front Government has refused the re-entry 
of Coca-cola in our Indian soft drink industry. 
Sir, after the exit of coca-cola, in 1977 more
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than 600 units producing soft drink have 
come up in our country. They are very viable. 
They are self-sufficient and efficient also. 
Now, the National Front has clearly stated in 
its Manifesto that Multi-national corporations 
will not be allowed to manufacture consumer 
goods in which small producers are efficient 
and viable.

Now there Is a controversy going on 
regarding Pepsi-cola. It is the declared pol
icy of the Government not to encourage 
Multi-Nationals. It was good that Mr. Poojary 
has raised this point. We are not that unfair 
persons. So, whatever good performance of 
your Government, we are praising you. In 
1985, to a Starred Question No. 388 of Rajya 
Sabhaon 16th December, 1985, the former 
Government repclied:

"For developing Indian brand names, 
use of foreign trademarks is discouraged. As 
a general policy .foreign trademarks are not 
alk)wed for use on products for internal sale 
although there is no objection to their use on 
products to be exported.

A condition to this effect is accordingly 
incorporated in all approvals for foreign col
laboration.”

I am going to say something this

In the controversy regarding Pepsi, I am 
totally against multi-nationals because they 
were making exorbitant profit and repatriat
ing the money to their country by way of 
dividend and the country was losing foreign 
exchange and they were not abiding by the 
rules, regulations and notifications. That Is 
why, I am to plead that Pepsi should not be 
allowed because in our country there are 
600 soft dnnk units. They are self-sufficient 
and are faring well. Why to allow this Pepsi? 
Pesi is a multinational corporation of Amer
ica . They have violated the conditions in the 
project proposals. They agreed that the for
eign brand soft drink will not be put in the 
Indian market. There was a condition that it 
must be labour-oriented and that it wouki 
give empbyment to 50,000 persons. Now 
on ly 400 people are employed. They say that

fruits will be processed. But they are not 
processed. They say it is not upto the mark 
to processing Punjab fruits. They are proc
essing the fruits from Punjab, like orange, 
mango, apple are pears. They are taking 
corn from outside Punjab. It is cheating. 
They have violated the condKions. Govern
ment should investigate into this matter and 
take action against Pepsi and they shouki 
de-lk:es Pepsi.

Now they are having a letter of intent. 
This Ibence should not be given to them 
because it is against national interest.

Coming to the point raised by my 
hon.friend Shri Janardhana Poojary. he was 
worried about the poorest of the poor of our 
country. We know who is the poorest of the 
poor in our country.

May I cite one example of their perform
ance? In State Trading Corporation of India 
Ltd. when the Janata Government was in 
power from 1977 to 1979, at the time, a 
sweeper was getting Rs. 1,500/- p.m. and 
some senior sweepers were promoted to the 
post of Peons. But now the State Trading 
Corporation Ltd did not like that and they 
included a new scheme. They started a 
scheme of giving contract for sweeping. The 
contractor takes per sweeper Rs. 1,000/- 
p.m. from the STC and the contractor is 
giving Rs.400/- per sweeper p.m. I request 
the Government that this contract system for 
sweeping in STC should be abolished. 
Sweepers should be recruited in the STC so 
that they become employees of STC.From 
1976-79, the eligibility for promotion in the 
State Trading Corporation was three years 
minimum service in the lower scale, from 
Assistant Manager to Office Manager and 
from Office Manager and above. During thi^ 
period from 1976-79, the people belonging 
to Scheduled Castes and Scheduled Tribes 
were not available with the three years serv
ice. But when they became eligible with 
three years service and when they were to 
get the benefit of reservation, the STC 
changed this minimum servtee year from 
three to nine years. And when these people 
belonging to Scheduled Castes and Sched-
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uled Tribes were available with nine years 
service and they were to get the benefit of 
reservation, the State Trading Corporation 
came with a new policy of Time Scale Pro
motion. They abolished the previous promo
tion policy, and promotions based on vacan
cies were abolished. Reservation was abol
ished on a 40 point roster. The Commis
sioner for Scheduled Castes and Scheduled 
Tribes received several complaints regard
ing this. He examined this policy and he 
came to the conclusion that it is against the 
interest of the SC&ST. If this policy is imple
mented then the STC has to incur more 
expenditure than in the previous policy. That 
is why, time scale promotion policy should 
be abolished immediately.

I will now take up the question of drugs. 
There is also a heavy pressure from the 
multinationals of USA. There was a heavy 
pressure on the former Government. 1 do not 
know whether it is there on our Government 
also or not. They want that the patent law 
should be amended according to their choice. 
Multinationals now say that the Government 
should change the patent law in their favour, 
and this will prevent Indian companies from 
making, marketing and exporting patented 
drugs at lower prices. This is an anti-national 
act of multinationals and it must be pre
vented at any cost. Secondly, to plug the 
wastage of our previous foreign exchange 
by such companies, by multinationals, we 
should also amend this FERA and the share
holding of these multinational companies 
should be reduced from 40% to 10% so that 
we can save more foreign exchange in this 
manner.

Regarding the drugs, my third sugges
tions is about the price equalisation account. 
The former Government has already openly 
accepted in the New Drug Policy that the old 
drug price equalisatbn account was imprac> 
ticable and controversial and that Govern* 
ment decided to drop it altogether. My re
quest is, now all matters relating to drug 
equalisation account shouki be treated as 
closed and relevant clauses should be re>
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moved from the DPCO 1987.

One more point and I wilt conclude.

Regarding the ameik>ration of the con> 
dition of SC and ST people, a natbnal SC 
and ST Development Finance Corporatk>n 
has been set up. I have gone through the 
Economic Survey report- there are three big 
v/olumns- where I found that although it was 
set up on 8th February 1989, no formal 
board of directors has been set up. No or> 
ganisational structure has been finalised. 
We are in the second year of this corpora
tion. No financing has been done to pik>t 
programmes. I shoukj request the Govern
ment that they should appoint at an early 
date the Board of Directors. They should 
also see that organisational set up should be 
done at once.

With these words I conclude in order to 
give tine to other members of my party.

SHRIMATI UMA GAJAPATHI RAJU
(Visakhapatnam): Mr. Chairman Sir, while I 
heard the hon. Minister of Finance deliver his 
budget speech, I distinctly felt I was watching 
a schizophrenic performance- a delivery of 
an economic philosophy in which a diffused 
and ambivalent tone was the dominating 
motive, an ambivalence springing from po
litical expediency and above all, an ambiva
lence that came from a lack of commitment 
or adherence to any ideology.

The Government gives the image of 
being committed and compassionate. But all 
the while it is only the illusion of frugality that 
it IS keen to maintain. After all. the hon. Prime 
Minister himself leads this spurious public 
relations exercise by example. We all re
member how much he made of histravely on 
Indian Airlines, even though his return trips 
were on the Air Force plane which was sent 
specially to fetch him. What it cost the ex 
chequer is anybody's guess. But must the 
people of India subsidise this brand of poli
tics of honesty? and I wonder with the new 
taxes proposed on Indian Airlines, will the 
Prime Minister continue to persist with this 
futile public relations effort?



This budget is a classic example of a 
Government that thrives on doublespeak. 
Much was made of the farmers’ loan waiver 
scheme- a lot of political mileage was gar
nered by promising the naive and trusting 
farmers that by the stroke of a pen the 
Government would somehow eradicate 
poverty. A sustained campaign claimed that 
all this would cost the exchequer over 
Rs. 10000 crores. Now, the Finance Minister 
juggles his figures, drops a zero and lo and 
behold tells us all that the damage is afterail 
only a Rs 1000 crores

15.00 hrs.

Sir, this IS a national scandal and is a 
convenient mathematical somersault. The 
Government has. in effect, reduced the 
number of beneficiaries to 10% of the total 
envisaged and they hide this from us. In 
actual fact, the Government has taken us ail 
for a nde- on tractors without tyres. The 
diesel prices have also gone up.

On the other day, our hon Speaker 
delivered a brilliant speech on the role of 
women in the Asian Women Parliamentan- 
ans Forum. How aptly he summed it up, 
when he said that the status of women in any 
society is a barometer of its social, economic 
and political stability. The 1990 Budget is 
singularly callous towards this significant 
section of our society. At its most magnanim
ity, it simply says that it wishes to re-examine 
the provisions regarding margin money and 
seed capital for women entrepreneurs. But 
then what can you expect from a Govern
ment whose Deputy p * î rie minister, as Chief 
Minister of Harya voduced the infa
mous Bill which wc .Id disinherit married 
women of the parental inheritance'? The 
Finance Minister speaks eloquently of his 
objective to ensure growth and productivity. 
Well, Sir, all this will come to nought, if the 
.women of India are not made partners in this 
development process. If, at least 30% reser
vation is not made for them in public sector 
corporations, in banks, in Universities, and 
in the judiciery-not to forget the village pan- 
chayats- the Employment Guarantee 
Scheme envisaged in the budget for the
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drought- prone areas must be extended to 
cover the rural women, if not all Indian 
Women.

The Budget, Sir, seems equally evasive 
on the problems of the youth. Once again we 
see a Government that in its zeal to get 
elected, misled the nation. The right to work 
was flaunted in the election manifesto, h was 
an irresponsible promise made by the Gov
ernment pledged supposedly to value based 
politfcs, but in fact, committed to deliberate 
devaluatbn of politics. Come Budget time, 
and the Finance Minister furiously back
pedals. Once again, the Government makes 
mockery of its election pledges. The Budget, 
at its best, makes the right noises forthe right 
causes- at its worst, it is a relentless effort to 
give us a Bharat Bandh Economy.

Sir, the Budget, like the Government is 
giving only and illusion of governance. Every 
measure to mop up resources, has inflation
ary impact. The Budget deficit is dept high 
with promises of holding it at this level. But, 
can we believe a Government whose sole 
claim to fame, is the number of promises it 
has broken in the first hundred days of its 
existence? the Finance Minister is delight
fully verbose on growth. Yet the Budget has 
a surplus of anti-growth measures from 
abolition of investment allowance for indus
tries to the rising prices of petroleum 
products,tyres and tubes, to mention only a 
few.

In the final analysis, the Budget docu
ment is a legacy of convenient political 
compulsions and so far, the National Front 
Government has been pre-occupied in only 
re-furnishing its image, Irresponsibly prom
ising socio-economic miracles,it knows that 
It cannot fulfil. Well, it will not be long. Sir, 
before this Government stands exposed for 
what it iS'for beneath its veneer of bleeding 
hearts and its style of sham socialism, is cold 
pragmatic political mathematics- right word 
for the right occasion, even if the intention is 
absent. And like the emperor, in the fairy tale 
whose clothes were so raved by one and all, 
till one day, it was discovered that in fact the 
emperor -yane ki the Raja- has no cloths at
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all, we will find the Budget stripped off its 
pious pretensions is actually a non- exer
cise.

15.05 hrs.

[SHRI NIRMAL KANTI CHATTERJEE in 
the Chaii]

SHRI CHITTA BASU (Barasat): Mr. 
Chairman, I like to make certain comments 
on the budget proposals placed by the Fi
nance Minister. The Finance Minister has an 
unenviable task today to lift the economy out 
of the abyss in which the former Government 
has landed it. The reason for which the 
economic crisis in our economy has devel
oped is naturally to be delved into. In order to 
lessen my time and to confine myself within 
the time- limit, I venture to quote from a 
declaration made by a group of noted econo
mists in our country in which one of the 
distinguished Members of this House, Dr, 
Biplab Dasgupta, was there. The declaration 
had some significant views to give. I am 
happy that the present Finance Minister has 
understood the inner significance of the 
declaration made in July, 1989 and has 
incorporated some of these perceptions in 
his budget speech. I think. I cannot do any
thing better than to quote a small paragraph 
of that declaration on the state of Indian 
economy. I quote:

“ The Indian economy is facing a seri
ous crisis. Its manifestations are: the 
burgeoning external debt estimated at 
morethan Rs. 100,000 crore: the fiscal 
crisis rejected in the mounting excess 
ofthe Government’s expenditures over 
its income financed by deficit financing 
and internal borrowing; a phenomenal 
growth in luxury consumption that 
aggravates the social divide and leaves 
labour and equipment unutilised in 
many sectors; a return to a period of 
rapid rates of price increase; the seri
ous strains in an already inadequate 
public distribution system as a result of 
the inability of the Government to pro

cure adequate stocks; and finally, a 
sharp increase in unemployment."

I think, this is the most glorbus exposition of 
the state of economy which we have inher
ited today, it is not necessary for me to go 
into the details in order to explain the impli
cations of this declaration as I have quoted 
just now.

I am really very happy to inform the 
house that the Finance Minister’s speech, 
the economic survey for the year 1989-90 
and also the report of the Economic Advisory 
Council have, by and large, corroborated the 
declaration which I have already made. This 
is a change. Earlier, when I had the opportu
nity of discussing budgets all these issues 
were raised- issues relating to the deepning 
economic crisis of our country. Mr. Jan- 
ardhana Poojary, who was very eloquent 
today, kept all the while silent, not even 
replying to the issues raised, on the ground 
that those are official secrets.

Now. here is the change. My esteemed 
friends in the opposition should understand 
that this is the change, here is a Government 
which does not keep anything secret, it states 
in clearest possible terms the basic, funda
mental reason for the continuous and per
petual economic malaise which the country 
is facing today. Sir, while I say so, I may also 
recommend or rather made a submission to 
the Finance Minister who is not here at this 
moment. The rescue of the economic crisis 
needs a blod step and a perceptible breaka
way from the traditional and orthodox line. It 
needs bold and firm innovations and a de
parture from the beaten track. Mr. Chairman, 
unfortunately, the Budget proposals do not 
signify any perceptible breakaway form the 
past traditional and orthodox liner of Budget- 
making.According to my views, it is, by and 
large, a continuity Budget. It is not a Budget 
for a change. I have also got to make this 
submission that the Budget proposals reflect 
more concern on the continuity aspect than 
the change aspect. I want to emphasis again' 
that If we are interested in this issue, we 
should lift the national economy out of the
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deepening crisis and thus it needs a percep- 
tibie breakaway and a perceptible shiftway 
from the orthodox line which has been pur
sued by the earlier Government.The Budget 
is an instrument to bring out changes in the 
social and economic conditions. But unfortu
nately, I have a constraint to comment that 
this instrument seems to be soft. The hon. 
Finance Minister, who is a socialist by con- 
viction and an unimpeachable democratic, 
has not chosen a proper and suitable instru
ment to fulfill the task. To me. the Budget 
seems to be soft and brittle. We require a 
much more firm and strong instrument for 
mobilisation of additional resources and 
launch an all-round offensive against the 
economic offenders who are interested in 
perpetuating the domination on our econ
omy, and who are interested to perpetuate a 
strangehold of the monopoly houses on our 
national economy. So, we require a much 
more strong and firm instrument which can 
achieve this objective. Sir, I am a little frus
trated and disappointed as he has provided 
a Budget which is brittle and soft and may not 
be adequately strong to meet the situation 
and to meet the enemies who are destroying 
the national economy of our country. As I 
have said earlier, this Budget does not rep
resent a breakaway from the traditional and 
orthodox Budget formulation. In this connec
tion, I would like to mention about the propor
tion of direct and indirect taxes. It has been 
our misfortune that the traditional and ortho
dox approach for tax realisation has been to 
rely more on indirect taxes. This continues to 
persist in the present Budget proposals also. 
Of the net additional tax realisation of about 
Rs.1900 crores. only Rs. 550 crores will be 
from the direct taxes and the rest Rs. 1350 
crores will be from indirect taxes.This is 
pursuing of the traditional and orthodox style 
of Budget,

in this connection, I would like to draw 
the attention of the Government as also the 
Members of this House to the proportion of 
direct tax to total tax realisation in other 
capitalist countries. In the United Kingdom, 
the proportion is 45.1 per cent, in USA 32.4 
percent, in Canada 51.4 per cent and France 
It is 17.8 per cent. As far as India is con

cerned, it is less than 14 per cent. Therefore, 
I say that though the Finance Minister is a 
socialist by conviction and a unimpeachable 
democrat, he has chosen the traditional and 
orthodox line of presentation of Budget. This 
causes a lot of concern and disappointment 
to me.

1912 {SAKA) 1990-91 and Suppl. A7B
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I have also another estimate for the 
information of the House. Over the years, the 
Government has been increasingly resort
ing to indirect taxes. Between 1950-51 and 
1987-88, the tax revenue- Central, States 
and Union Territories has gone up approxi
mately by ninety times and the indirect taxes 
have gone up by 132 times, while direct 
taxes by only 24 times.

This Budget also follows the old prac
tice. 1 want to know if there is any breakaway 
from that. No, it is not.The Government is 
following the same old policy.

Then, I have got with me the revenue 
statistics of OECD Member countries for the 
period 1965-87. It is stated that all OECD 
countries taken as a group obtain 94 per cent 
of their revenue form combination of taxes 
on income-personal and corporate income- 
social security contribution and taxes on 
goods and services. During the period 1965- 
86 the pattern emerges that most countries 
have come to rely increasingly on taxes on 
income and profit and social security contri
butions and as a consequence, less on 
consumption taxes. This is what the OECD 
countries have taken resort to.

Although we have got a socialist Fi
nance Minister, he has not produced a Budget 
which would lift the economy out of the crisis 
in which the previous Government have led 
us.

I have yet another set of figures, while 
per capita income at current prk;es increased 
at the average rate of 7.1 per cent a year 
between 1950-51 and 1985-86, per capita 
indirect tax revenue collection increased at 
the rate of 11.1 percent. While the per capita 
income increased by 7.1 per cent, the per
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capita indirect tax revenue collection during 
these years has increased by 11.1 per cent. 
Sir, I think I need not go further to prove that 
this present Budget proceeds on the tradi
tional line.

Now, let us look at the rich men, i.e. the 
industrial big houses. A recent survey of 401 
companies by the IDBI states:

(a) Net sale in 1987>88 increased by
11 per cent and in 1988-89 rt in
creased by 18.4 per cent,

(b) increase in profits also increased 
by about 33 per cent in 1988-89.

(c) Fixed assets increased by 18.9 
percent.

This is the picture of the growth of the 
industrial houses with regard to the profits 
and assets. And this survey was done by no 
less than IDBI. To my great surprise I find 
that the tax rate for corporate tax has been 
reduced to 40 per cent. This is necessarily to 
collect more by way of oirect taxes. There
fore, I again go back to my position and say 
that this Budget is on the traditional lines and 
that it is an orthodox Budget. It requires a 
major shift.

Now, let me take the advantage of 
quoting some figures regarding income ine
qualities. There was wide disparity in house- 
hoW incomes in the country. The bottom 40 
per cent of the households, mostly living 
below the poverty line earned around 15 per 
cent of the total national income. Among 
them, the lowest 10 per cent at the bottom of 
the ladder, sharing meagre 2.3 per cent of 
the total income just subsisted under abject 
poverty.

On the other hand, half of the total 
income was claimed by the top 20% of the 
househokls. Amongst them, the top ten 
percent enjoyed as much as one-third of the 
total irKx>me.

The average income per household in 
the top bracket is estimated at Rs. 37,000 
per annum against Rs. 2,500 in the bwest 
bracket. Thus the ratio of the lowest to the 
highest works out 1:15. This excludes the 
black income.

It is estimated that the black income 
accounts for roughly half of the natk>nal 
income. If it is presumed that this mostly 
rests with the top of 20% income bracket, the 
average income per household in the top 
10% household will work out to be around 
Rs. 56,000 and the entire top 20% bracket 
may be enjoying more than 55,000 per 
household. Then, the ratio of the lowest 10% 
to the highest 10% will be around 1:22. So, 
this is the situation with regard to the income 
inequalities.

Now, may I ask the Hon. Finance Minis
ter, has he produced a suitable instrument in 
his Budget to narrow down these inequali
ties in the income? My answer is, 'No\

Again, Sir, we have heard a lot about the 
concentration of wealth in the hands of a few 
in the urban areas. What about the rural 
areas? I quote from a research paper. I will 
take hardly five minutes. If you permit me I 
will quote. If you don’t permit me, I will not 
quote. I shall not quote at length.

“ Lowest 10 per cent of the rural house
hold having average assets of the value 
of Rs.248 per household accounted for 
only 0.21 per cent of the total value of 
the assets in 1971-72.”

There has not been much change in the 
assests of the rural population even after a 
few years. Therefore, just to shorten or just 
to keep my promise that I will be finishing it 
within five minutes, I refrain from quoting at 
length.

The phenomenon of the concentration of 
rural assests in the hands of a few is also 
very-very pervasive. Here I will again refer to 
since I find that my great socialist friend Shri 
Janeswar Mishra is infront of me one thing.



Only on the 23rd of March, the Samatha 
Conference was held at Lucknow. There a 
feeling was given vent to that the per capita 
expenditure for the village population is only 
60 paise per day and on ly 40 paise for tribals. 
Am I right? Someone from your Delegation 
said this thing. They also further complained 
that the per capita expenditure per day for 
urban people is Rs. 2000 per day. I ask the 
hon. Finance Minister one question: “Does 
he provide any instrument to narrow down 
this disparity?” My answer for this question is 
'no’. In this situation three relevant questions 
come to my mind Who will benefit out of the 
Rupees thousand crores debt relief as an
nounced in the Budget proposals'̂  The 
answer is nobody. Even the poor peasantry 
or the agncultural workers are not going to 
get any benefit. It would be grabbed by those 
nch peasants tn the rural areas- who are 
ambitious enough today, not only to concen
trate on the rural wealth but also to grab the 
political outlook who will form the near rich or 
the rural rich. What has been done in this 
Budget to mop up the additional resources 
required from this immense wealth or rural 
asset? You will be astonished to know that 
even there has been not much provision for 
the Agncultural Income Tax The share of 
Agricultural Income tax, rises slightly high- 
during the decade-1950-51 to 1960-61-from 
0.06 per cent to 0.07 per cent but then fell to
0.2 per cent in 1970-71 and remained at 0.16 
percent in 1987-88. Therefore, this does not 
provide a sufficiently or adequately strong 
instrument to mop up additional resources 
for the development of the country and to rid 
our economy of the engulfing prices.

With this, I only - since my friend may 
complain that mine has been an empty 
speech without mentioning any constructive 
thing-want one minute for reading out from a 
script with regard to certain suggestions. I 
hope, the hon. Finance Minister will consider 
these suggestions while taking further ac
tions in the matter. If revenue receipts are to 
be increased, there is no way our but to 
reduce incentives, and subsidies, selectively. 
‘Selectively’ Means many things, and I have 
no thing to explain what I mean, or empha> 
size by it. There shouki be an increase in
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direct taxes, partrcularly on producers and 
importers of high income goods, whk;h cater 
to the needs of only five crores of people- not 
more than that-i.e. elitist consumption. There 
should be an increase in the productk)n of 
mass consumption goods, increase in Gov
ernment savings and a drastk: out in non
productive pubik: and private expenditures, 
a comprehensive and far-sighted approach 
to economic management, rationalizatk>n of 
VIP security, stoppage of extravagant cul
tural carnivals and an across-the board cut in 
all non-developmental and non-productive 
expenditures.

SHRI HARIN PATHAK (Ahmedabad): 
Mr. Chairman, Sir, a new Government was 
installed at the centre as a result of peoples 
mandate given in the elections for Ninth Lok 
Sabha. The people were expecting that the 
new Government would come up to their 
expectations. I know that this Government 
has inherited a lot of problems and con
straints which will come on the way of fulfill
ing all those hopes and aspirations of the 
people. However, I congratulate the hon. 
Minister of Finance for presenting a Budget 
ensuring all credibility for it. The budget 
papers presented earlier used to be statisti
cal jugglery only. I have been listening to the 
speeches of the hon. Members for the last so 
many hours, hon. Poojari ji just now was 
extolling the economic achievements of the 
previous Government at national as well as 
international levels. But even after forty years 
of the country’s independence, the farmer 
and the worker which are supposed to be 
two wheels of the chariot of our economy are 
living under grim poverty. All these statistics 
pertaining to growth of the economy have no 
meaning as long as these two vital sectbns 
of our society are not made economically 
sound. All this economic growth and good
will in the international market have meaning 
only if these two sections of our nation buiki- 
ing are made prosperous. Even after forty 
years of independence, as many as one lakh 
and twenty thousand villages, to not have 
arrangements for clean drinking water. One 
lakh and twenty five thousand villages are 
not having any schools even today and if 
there are some schools, there are some
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schools there are no benches or desks there 
in. If there are desks or benches in the schools, 
there are no teachers to teaci] the children. 
I know that the National Front Government 
has to function in a very odd situation pro
moted from the previous Government. Our 
foreign exchange reserve has come down to 
Rs. 5000 crore which is sufficient for footing 
our Import bills for not then nine weeks. The 
situation has assumed such an alarming 
proportion. There is yes another scheme of 
waiver of loans for the farmers. This scheme 
will not benefit the people to the extent we 
desire. Persons who have taken loans from 
the banks will be benefited but there is no 
mention of providing benefit to the persons 
who did not take loans from the bank or 
repaid the loan by disposing of their land or 
ornaments.

Mr. Chairman, Sir, the condition of 
working class is also very deplorable, as I 
saki earlier that the farmer and the worker 
arethetwo wheels of the chariot of our nation 
building. The nation can not move fonÂ ard if 
any of of wheels is weak

[English]

We have successfully ruled over the 
country for the last about 40 years but we 
have failed to build up the nation.

[7rans/af/on]

Even after 40 years of our own rule in 
the country, the country could move fonA/ard 
to the extent we desired because the condi
tion of farmers and labourers in the country 
is not good. I would like to tell something 
about Gujarat. I have been elected from 
Ahemdabad. There was atime Ahmedabad 
was the Manchester of India for its rnjlls and 
factories of cotton textile.

[English]

it was considered to be the best city.

[Translation]

What is the condition now? Nearly a 
century ago. people form all over the country 
migrated to Ahmedabad for earning their 
livelihood. During the last 7 years of the 
Congress rule, as many as 35 cotton textile 
mills were closed in Gujarat, out of them 19 
mills are there in Ahmedabad alone and 40 
thousand workers have been rendered 
unemployed for the last six years. During the 
elections, our former Prime Minister paid a 
visit to the city and addressed a big pubik: 
meeting in which he said to them that If they 
voted for his party, mills would reopened 
from the very next day. Had the jobless 
workers were hoodwinked into the false 
assurance of our former Prime Minister, those 
poor fellows would have been left in the lurch 
after the elections are over. There is a beau
tiful pond named Kankria Nayan in my city. 
But for the last 5 years this beautiful pond 
has become a convenient placed for a 
committing suicide by the jobless workers as 
every other morning it is reported that such 
and such perosn committed suicide jumping 
into the pond leaving behind him a suicide 
note that he committed suicide out of frustra
tion caused by his state of jobless for so 
many years. They are the persons who 
came from various parts of the country. They 
felt insulted in going back to their native 
places.

Mr. Chairman, Sir, same is the condition 
of the poor, the unemployed and the middle 
class people for whom nothing has been 
provided in this Budget. We are supporting 
the Government because people wanted a 
non-Congress Government in the country. 
However, it would be injustice to the people 
who elected us. if we do not raise the vok^e 
of the people in this august House.

The common men have been badly hit 
due to increased in railway freight and fares. 
There has been 22 to 30 per cent hike in 2nd 
class fares whereas fares of 2nd class AC, 
first class and AC chair car have been in
creased at aflat rate of 17% only. Those who 
are prosperous have to bear a burden of only 
17 per cent whereas those people who



undertake journey to fuifit their social and 
religious obligations and who are already 
burdened and poor have to bear a greater 
burden as compared to their affluent breth
ren. The hike in the prices of petrol and deisel 
has deteriorated the condition further. It has 
been stated that the prices have been in
creased with a view to reading the consump
tion Mr.Chairman, Sir, prices of petrol and 
diesel were increased in 1985, 1986 and 
1988 in the past but if you look at the figures, 
there was no reduction in the counsumption. 
The proce of petrol in India is the highest in 
the world.If we make a comparison of the 
pnces of petrol in the various countries of the 
world, we find that it is Rs.9.00 a litre in japan 
and W. Germany, Rs. 7.50 in Britain and 
Switzerland Rs. 8.5 in France and Australia 
and in Newzealand it is sold at half of the rate 
in India i.e. Rs. 6.00 a litre, the rate of petrol 
in Indonesia is Rs. 4.00 a litre and in Bang
ladesh It IS Rs. 7.00 a litre. Even in our 
neighbouring country Pakistan which is 
considered to be a developing country , the 
rate of petrol is Rs. 6.00 a litre only. In China, 
it is Rs. 3.00 only and in our country it is soled 
at Rs. 11.00 a litre. Even the rate of diesel has 
also been increased. This will directly affect 
the transportation of goods. The milk and 
vegetables are transported from the villages 
to cities in trucks . So we should seriously 
consider this matter.

I am raising this issue in the House as a 
representative of the people. The benefit of 
this should reach both to the farmers and the 
workers. I would also like to invite your 
attention to a wrong notion that all the people 
living in the cities are prosperous. Under the 
very nose of the sky scrapers building there 
are numerous jhugis and jhonpadis in which 
lakh of people live. They are the persons 
who work in small firms in a lower capacity. 
Their salary is not more than Rs. 2000/ a 
month. Mr. Chairman, Sir. they were hoping 
that the limit of income tax would be raised 
from Rs. 189 thousand to Rs. 30 thousand.
It would have provided a bt of relief to those 
persons who are in white-collar jobs and 
have to sustain their living in a tight position 
due to their limited income. You have given 
a very nominal increase in the exemption of 
income tax which has been raised from 18
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thousand to 22 thousand only . I think our 
hon. Minister of Finance has done a very 
shrewd job so that the
Government empbyees may also figure in 
the list of tax payers. Mr. Chairman. Sir, this 
limit of 22 thousand is not at all adequate. 
Mr. Speakot. Sir, people belonging to bwer 
income salaried group living in cities find it 
very difficult to make the both ends meet 
because they get a fixed amount of salary 
and have no other sources of income, in 
case the Government raised the income tax 
exemption limit to Rs. 30,000, it may benefit 
this particular section of income tax payers in 
the real sense of the term.

Section 80 C has been modified and 
section 80 has been replaced with a new 
one. Certain provisions of Section 80 HH 
and 80 H.H. A. which sought to gives relief to 
the small rural entrepreneurs have been 
elected which will cause a heavy loss to this 
category of people.

I would like to make two - there point 
more. No concrete step has been taken to 
raise the production under the current Budget 
and also no incentives have been given to 
the producers and investors to make new 
investments. Mr, Speaker, Sir, in spite of all 
this , as I have already pointed out, after a 
long spell of mal administratbn during the 
past 40 years, today this country is witness
ing an air of change and now we are en
trusted with a responsibility of steering this 
country through the grim and critbal eco
nomic, social and political situatbn we have 
inherited from the inept and un-experienced 
people who ruled the destiny of this country 
for the last 6 years. Though the present 
Government also has some shortcomings 
and weaknesses However the people do not 
want to have the sort of Government they 
had been bearing during at last 40 years. We 
have passed through a phase of great stress 
and strains and are now boking fonward to 
the new Government with a hope that rt will 
meet our hopes and aspirations and rise to 
our expectations.

Before I conclude with the words , i 
wouW like to express my gratitude to you.



SHRI J. CHOKKA RAO (Karimnagar): 
Mr. Chairman, Sir, with the assumption of 
office by this Government, the expectations 
of the people had risen very high as they 
thought that the ruling party would fulfil all its 
promises it had made before elections. But 
the Presidents Address carries no mention 
about the steps to be taken for the fulfilment 
of these promises. The hon. Finance Minis
ter is a socialist leader and a person of sobar 
nature who enjoys respect throughout the 
country. The political parties had also hoped 
that he would make some concrete propos
als in his Budget, but the personal of the 
Bfudget has disappointed all of them. No 
concrete step has been taken by him except 
that some figures have been changed here 
and there by reducing or increasing alloca
tions under some heads. Even a person like 
me has to say with regret that as a Finance 
Minister, Prof. Madhu Dandavate has not 
been able to make any special provision in 
the Budget for the betterment of the poor. If 
he has not been able to do so, who else can 
do it? When he assumed charge as the 
Minister of Finance and said that he would 
first present ‘Vote on Account' to be followed 
by the presentation of Budget a few months 
later, I felt that Shri Madhu Dandavate was 
going to make some senous efforts. Gener
ally, the discussion on the Budget takes 
place in March. This year, the Budget has 
been presented in March and now we are 
having a discussion on it. Contrary to his 
earlier announcement that the Budget would 
be presented after three-four months, he 
has now advanced the date of presentation 
of Budget and with that I feel that he would 
not have come with a better budget had he 
presented it later. All the polities parties in 
this House, be it the leftist parties, or the 
Bhartiya Janata Party or the Janata Dal are 
of the view that the budget will lead to rise in 
prices. During this week itself, the pnces 
have registered a rising trend in Delhi and 
other cities as also in villages. Last year, 
when the Budget was presented, Shri Madhu 
Dandavate sought to bring a privilege mo
tion saying that an amount of Rs. 1800 cores 
under the Head 'Deposits of Oil Coordina
tion Committee' had been shown under the 
Revenue Receipts. But, this year we see that
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the actual amount under the same head has 
increased from Rs. 1800 crores to Rs. 2300 
crores. It means that there is not much of a 
difference between the budgetary figures of 
the current year and that of the last year.

After Independence, economic policy 
was framed under the leadership of Pandit 
Nehru and the planning process was set in 
motion by formulating Five Year Plans. 
Seventh Five Year Plan has been completed 
and the Eighth Five Year Plan has just started. 
In our economic policy, basically a stress 
has been laid on three things. First of all, we 
eased out the foreign capitalists. The share 
of foreign capitalists was 50 per cent at the 
time of Independence but it was reduced to 
only 7 per cent in 1984-85, Similarly at the 
time of Independence, there was no public 
sector worth the name. For that matter, noth
ing except the Railways existed at that time. 
But Pandit Nehru laid a greater stress on 
strengthening the public sector as compared 
to the private sector. Over these years the 
share of investment of big industrialists has 
been reduced from 30 per cen to 14 per cent. 
But that was the policy not only of Shrimati 
Indira Gandhi or Rajiv Gandhi, but of the 
Congress party as a whole. There were no 
shortcomings in this policy, but its imple
mentation at the administrative level was 
defective and as a result of that we, as a 
political party could not achieve the object 
we had set before us. Last Thursday, the 
hon. Minister of Steel stated in his reply to a 
question that the Government did not have 
funds to run the existing steel plants or to set 
up new ones in the country and that the 
Government was considering handing over 
the steel plants to the private sector. I would 
like to request Shri Dandavate not to allow 
such a situation to arise. It may be recalled 
that in 1985-86, when Shri Vishwanath Pratap 
Singh was the Finance Minister and also in 
1986-87, such a drift was noticed. 1 am 
afraid, if the Government deviates from the 
basic policies of Pandit Nehru, it may face 
the same situation again during his Prime 
Ministership. I hope that keeping alt these 
factors in view, the hon. Finance Minister will 
not take any risk and will cope up with the 
sftuatk>n with determination.



Now I oome to the increase in the price 
of petrol. I very well remember that It was, 
perhaps, In 1986 when Shri Vishwanath 
Pratap Singh was the Finance Minister that 
the price of petrol was raised. At that time 
also, as a Member of Parliament, I had 
written a letter to him that the increase in the 
price of petrol would adversely affect our 
economy. Recently, the Expert Committee 
has also suggested that we should cut down 
our consumption of petrol. But inspite of that, 
our consumption of petrol and diesel is 
continuously increasing. If Shri Madhu 
Dandavate is really a socialist, he can help 
improve the economic condition of the coun
try by cancelling the registration of two thirds 
of the vehicles owned by the private indus
tries and the Government departments. Our 
economic condition can improve of we cut 
down our consumption of petrol Vehicles 
manufactured in our country should be ex
ported to other countries of the world so that 
we can earn foreign exchange. If the regis
tration of 2/3rd of the vehicles being used in 
the pnvate and public sector are cancelled 
there would be a substantial reduction in the 
consumption of petrol in the country. This will 
help in bringing improvement in the coun
try’s economic condition. So I request the 
Government to give a serious thought to this 
suggestion and take the decision accord
ingly. The Government talks of reducing 
prices but the reality is that increase in the 
price of diesel has led to an increase in the 
prices of virtually all commodities. This can 
be substantiated with the price index of the 
post-budget week. It shows an all-round 
increase in prices. All the newspapers have 
commented on it and reviews have been 
published therein. Each and every house
hold has been adversely affected. Poor and 
middle class people are finding it extremely 
difficult to cope up with this post-budget 
increase in prices of almost all commodities.

My second point relates to agnculture 
and rural development for which a 49% 
allocation has been made in the Budget. The 
rate of inflation is 8.6%. Is rural development 
possible with the amount allocated for the 
purpose in view of this rate of inflation? The 
Government contends that this Budget will
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benefit the country's rural areas, farmers 
and agricultural labour. But it remains to be 
seen to what extent they stand to gain from 
this Budget. Considering the rate of inflation, 
the allocations made towards this end do not 
seem to be adequate. I do not want to go into 
the promises made to the electorates by this 
Government at the time of the elections. But 
the reality is that even after 40 years of 
independence, drinking water has not been 
made available in villages, a large section of 
the people are still unable to meet even two 
square meals a day and the provisions of 
Minimum Wages Act are not being imple
mented anywhere.

Mr. Chairman, Sir, before I conclude I 
would like to make one or two more points. In 
1989-90 an amount of Rs. 3,080 crores was 
allocated for rural development. This year 
Rs. 3115 crores have been allocated for the 
same. This is an increase of Rs. 30 to Rs. 35 
crores over the last year's allocation. How far 
they will succeed in achieving their target of 
rural development with this meagre increase 
in budget allocation is a matter to be watched 
with much curiosity. Secondly, an amount of 
Rs. 1250 crores was allocated in 1988-89 for 
the creation of rural employment. In 1989- 
90, allocation on this score was increased to 
Rs. 2100 crores. But this year the allocation 
for this purpose is still Rs. 2100 crores. Sir, 
on one hand we see people not getting 
minimum wages and the hon. Minister of 
Labour and Welfare giving an assurance 
that minimum wages would be increased 
and on the other we see no increase in the 
allocation made to create rural employment.
I am finding it difficult to understand how the 
Government will succeed in achieving its 
objective.

One of the provisions in the Budget 
relates to waiver of loans upto Rs. 10,000 
given to farmers. I am sad to say that in the 
first year itself the Government will have to 
waive loans amounting to Rs. 14,000 cores. 
Several leaders of the Janata Dal have 
expressed their views through varbus news
papers that waiver of loans is not a proper 
thing from any point of view. Yet, they have 
given an assurance that bans will be waived.
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The Deputy-Chairman of the Planning 
Commission, Shri Hedge has expressed his 
opinion on a number of ocx;asions and also 
through the print media that he did not con
sider waiver of loans a desirable thing to be 
done, even though his party has promised to 
waive the loans. I do not consider this to be 
a sensible assurance by any standards. Your 
party has a commitment towards helping the 
poor but the Budget does not reflect any 
such commitment on the part of the leaders 
of the party, not to speak of the administra
tion. Some time back I put a question in this 
very House, the reply to which was given on 
23rd last. Perhaps it was question number 
175 in which I wanted to know the percent
age of loans given to rural artisans, agricul
tural labourers and labourers in unorganised 
sector as compared to industrial houses.

16.00 hrs.

In reply to the said question, it was 
stated that the information in the manner 
asked for is not maintained by the data 
reporting systems of Banks.

However, according to the data fur
nished by the R.B. I the outstanding advances 
of public sector to the weaker sections which 
include agricultural labourers and rural arti
sans, at the end of September, 1989 
amounted to Rs. 8825 crores. How, Shri 
Indrajit Gupta said that in reply to another 
question it was stated that outstanding ad
vances of public sector banbl> to the weaker 
sections amounted to Rs. 8825 crores. But 
he presumed that the amount could be Rs. 
1000 crores and the hon. Finance Minister 
says that the amounts outstanding till 2nd 
October would be waived in phased manner. 
I am of the view that whatever he the Govern
ment’s objectives in this regard, the bu
reaucracy will always come in the way of 
their implementation. As a result the poor will 
not get any benefits. So I request the Gov
ernment to waive loans upto Rs. 10,000 in 
respect of weaker sections of society such 
as Scheduled Castes and Scheduled Tribes,

backward classes and minority sectk^ns, 
whether they are farmers, fishermen, bar
bers, washermen, quarry-workers and rlck- 
shaw-pullers, auto-rk:kshaw drivers and 
vegetable vendors in small towns. If partial' 
ity is shown to certain sections of society for 
the waiver of loans, the Government will not 
be fulfilling its promise. And this would, in a 
broad sense, be detrimental to the political 
ethos in this country because the masses 
will stop trusting politicians. So i request the 
hon. Finance Minister to look into this matter 
and waive the loans to small farmers, mar
ginal farmers and all others who come under 
the definition of weaker sections.

Mr. Chairman, Sir, Rs. 2,000 crores were 
written off by the Industrial Development 
Bank of India in respect of a limited number 
of people belonging to the affluent class.

When the Government can waive huge 
amounts due from the multi-millionaires, 
there should be no hesitation in waiving 
rupees two thousand to rupees six thousand 
taken as loans by the weaker sections.

You have mentioned about the deficit in 
the Budget. Deficit is definitely there but as 
to how much will be the total def icit cannot be 
estimated at the moment. If you made 
promises at the time of elections. You shall 
have to spend some thousands crores of 
rupees to fulfil them as it has been men
tioned in the Budget proposals also be
cause there cannot be any other alternative 
to it. Even if it becomes necessary to tax the 
rich heavily and increase the rate of taxes to 
be levied on the luxury items used by them, 
it has to be done so that assistance can be 
provided to the weaker secttons. The condi
tion of the small and marginal farmers and 
that of the artisans in villages is very miser
able. The condition of weavers in my con
stituency -Karimnagar, in Andhra Pradesh is 
very poor. If our people think of migration to 
Bombay and Sholapur in Maharashtra in 
search of job, under the present cxjndltions 
even there they are unable to find work. 
Under these circumstances, the Govern
ment will have to make positive efforts
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because Rs. 40 thousand crores worth 
of black money is being created but the 
Government is not taking any step to 
control it. The Government should think 
properly about the steps to be taken in this 
direction. Ordinary efforts will not yield 
desired results. It will be necessary to make 
concrete efforts in this direction and resist 
the rich effectively. The black money 
seized from these people should be spent for 
the welfare of the poor. Unless and until the 
menace of blackmoney is controlled, the 
capitalists will become stronger and the 
poor will become poorer.

AN HON. MEMBER: When has this 
blackmoney touched the mark of rupees 
forty thousand crores

SHRI J. CHOKKA RAO: Such a com
ment should not be made by them after 
coming to power. If Shri Madhu Dandavate 
is also of the opinion that they have inherited 
all these ills from the previous regime, he 
should make all out efforts in this regard. I 
think that by making positive and concrete 
efforts in this direction, it will be possible to 
combat the situation effectively and find a 
solution as well.

SHRI KALKA DAS (Karol Bagh): We 
require your cooperation in this regard.

SHRIJ. CHOKKA RAO: It is not only the 
Congress party but the entire nation will 
cooperate with you in this matter. Shrimati 
Indira Gandhi had made much efforts for the 
upllftment of the poor. She had also nation
alised the banks. I admit that the funds 
allocated for the poor did not reach them 
because of the lapses on the part of the 
Administration but the present Government 
should ensure that it reaches the poor for 
whom It is meant. We shall render full coop
eration in this regard and we will not lag 
behind in this endeavour.

We dki not expect from Shri Madhu 
Dandavate to bring such a Budget under the 
present circumstances. I am unable to 
comprehend i t . I am very much worried. If 
Shri Madhu Dandavate cannot tackle it , 
none else in the country will be able to do so.

SHRI KALKA DAS: We have got it in 
legacy.

SHRI J. CHOKKA RAO: Do not harp 
upon the term legacy. It only reveals your 
own weakness. I woutei like to urge upon the 
people in power that it is upto them to take 
a good measure but they should also not do 
any wrong. People who speak in this manner 
are generally irresponsible. This is no way to 
conduct oneself. The policy adopted by R. 
Nehru and the Congress was not wrong in 
any way. It should also be following by you. 
With this , I conclude.

[ Translation]

SHRI PRATAP SINGH (Banka): Mr. 
Chairman.Sir, first I would like to convey my 
thanks to hon. Madhu Dandavate for rightly 
diagnosing and finding solution to the multi
pronged economic problem of this country in 
his Budget. I agree with him to a great extent 
on the present Budget and I would not like to 
dwell on some particular point in detail as 
there has already been an exhaustive dis- 
cussbn on its various aspects. I would like to 
raise only those points on which I to seek 
some clarrficatbns. First of all it is a matter of 
great pleasure that in keeping with the long 
standing expectations of the people that one 
day the Government would pay attentbn to 
the agriculture also, it is for the first time that 
the present Government has taken a deci
sion to lay down an agrk^ultural policy for the 
country and this gesture on the part of the 
Government is really praiseworthy, for which 
I am grateful to Shri Dandavate.

Here I am the representative of Bank a 
constituency which falls under the D.P.A. 
region and Shri Dandavate has paid special 
attentk>n to give prbrity to the D. P. A. regk>ns 
in the matter of setting up new Industries in 
the rural areas. This is really laudable that
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new industries will be set up in the rural 
areas, but I will urge upon Shri Dandavate 
that setting up of more and more industries 
in the rural areas will not do. Prior to the 
establishment of industries in our region, 
sufficient supply of electricity should be 
ensured so that the industries can function 
there. Then comes the question as to what 
provision has been made by the Govern* 
ment for making the drinking water available 
in these areas; because such questions are 
quite pertinent for the survival of industries in 
the rural areas because these industries 
which will be forced to operate in the rural 
areas will ultimately fail amd close down in a 
few days in the absence of the facilities such 
as sufficient supply of power, water and 
propertransport facilities etc. Many instances 
can be given in this respect. A legislator of 
Congress party, who was also fortunately 
the Chief Minister of the State, had tried to 
set up a spinning mill at Malayapore in my 
constituency which falls under the D.P.A. 
region. By arranging financial assistance 
from the Finance Corporation through his 
own efforts, he succeeded in establishing a 
spinning mill there; but during the last 15 
years of its installation, no spinning work has 
been undertaken in that m ill, and though the 
said unit is functioning even today, but it is 
operating not in Malayapore, but in Muz- 
zafarpur across the river Ganges. Therefore 
I wouW urge upon the Government that 
though it is very important and also neces
sary to promote the establishment of indus
tries in the rural areas; but it needs to be 
ensured first that the money invested therein 
by Government does not go waste and for 
this purpose, first of all the power generation 
capacity should be increased to cater to 
industrial requirements of that area. Proper 
transport facilities should also be made 
available and as far as possible, railway 
facilities should also be extended to these 
areas. Only then we can hope for the suc
cessful operation of industries in the rural 
areas and until these steps are taken we will 
continue to lose our investments as it has 
been the case m the past.

The issue which is of the upper most 
concern for the hon. Finance Minister is the 
rising trend of inflation at an alarming rate. 1 
will raise only one more point as all the 
issues have already been raised here by the 
hon. Meml̂ ers. I would like to raise the issue 
of land reforms. In my opinion the question of 
land reforms is as much, a non-issue today, 
as it was earlier. Entire country has already 
been covered by the Land Ceiling Act which 
was enforced many years back and as such 
there is no point in raising the voice for land 
reforms today. The Land Ceiling Act has left 
no scope for land reforms and if there is still 
some scope in this regard, we shouki give a 
serious thought to it India is a very large 
country. Here the quality of soil is not the 
same everywhere, if the land reforms are to 
be initiated then we would have to under
stand the difficulties posed by the difference 
in the quality of soil at different places and we 
shall have to take a decision in respect of 
such questions as to whether or not a piece 
of land measuring five bighas can be consid
ered to be of as same quality in the terms of 
productivity in the states of Bengal. Bihar or 
Rajasthan. I would, therefore, like to urge 
upon the Government to keep all these things 
in view while laying down the norms of land 
ceiling.

Now I would like to say a few words 
about black money, it will not be improper to 
say that the it is just due to black money that 
inflation is showing a constant rise. I think 
that I am not mistaken in recalling hon. 
Finance Minister’s speech in which he had 
said that at the moment when he country is 
facing a serious crisis, we may recourse to 
an experimentatbn and take a risk. He is 
absolutely right. This is really laudable that 
the hon. Finance Minister has released one 
lakh tax payers from the tax net. I was of the 
view that leave aside the question of one 
lakh but not even a single person should be 
released from the tax net. We should try to 
learn from our past history and culture as 
well as from the neighbouring countries as to 
what is taking place there. You must be 
aware of the fact that the Govei^ment of 
India has a right to take 1/6th of the income
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of each and every individual. Today, as 
regards the payment of incx>me tax to the 
Government we can see that during the past 
40, 50 or 60 years we have trained our 
people in the ways of tax evasion. Moreover 
the form for filing income tax return itself is so 
complicated that the common man is scared 
of it and in desperation tries to find a way out 
to avoid the trap of income tax. However I 
would like to submit that following in the 
footsteps of our neighbouring countries we 
should also deduct 6% from the income of 
the people deposited by them in the saving 
bank accounts in banks,in units,or in any 
other types of investments or Indira Vikas 
Patra. If this is done, there will be no need of 
continuing with the present setup of income 
tax department. On the same way the ques
tion of charging tax on the agricultural in
come. can be solved because even for that 
matter, the Government is entitled to 1 /6th of 
the total income. Necessary steps may be 
taken by the Government.

I would not take much time of the House 
but conclude with these words, that in view of 
the present circumstances, I support the 
Budget presented by the hon’ble Finance 
Minister Shri Dandavate. I hope that the hon. 
Minister will take note of these suggestions 
made by me and guide us in this regard.

[Engtish]

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE); Sir, on behalf of the 
Parliamentary Affairs Minister, again I am to 
make an announcement that since our pro
ceedings will be carried on up to 9 o'clock at 
night, the Parliamentary Affairs Minister has 
made arrangements for the dinner of ail the 
Members and the Press in Room No. 70 and 
staff members in Room No. 73. as usual.

SHRIT.BASHEER(Chiray»nkil):Atwhat 
time, Discussion under rule 193 wiN be taken 
up? (Interruptions)

PROF.MADHU DANDAVATE: The 
whole thing will go on up to 9 O’Clock.

SHBI T. BASHEER: According to to

day’s business. 193 is listed there.

MR. CHAIRMAN: I do not know whether 
any decisbn has been taken by the House. 
According to the Agenda. 193 discussbn will 
be taken up today.

SHRt T. BASHEER: I would like to know 
whether Budget discussbn will continue after 
193.

PROF. N.G. RANGA (Guntur): They 
should not insist upon quorum.

MR. CHAIRMAN: No time has been 
fixed for 193. So, you can continue with 
Budget.

PROF. MADHU DANDAVATE: If there 
IS no quorum, there is no dinner.

[ Translation]

SHRI PIYUS TIRAKY (Alipurduars): Mr. 
Speaker. Sir, it’s unfortunate that the budget 
could not come upto the expectations of the 
common man and is not convenient to them. 
The Government has expressed its helple- 
sness m the wake of national and interna- 
tional debt which is Rs. one lakh crore. I think 
the Government must bear In mind as to who 
voted them to power. They were the com
mon people and poor peofî e of rural areas. 
They had been suffering for bng and were 
hopeful of the new Government but their 
hopes were belied. Eighty percent of the 
people in India live in the villages and this 
Budget tried to snatch whatever little they 
had. The worst affected section of people as 
a result of the increase in the prrce of petrol. 
Dtesel, postal tariff and railway fares has 
been the poor, who have voted this Govern
ment to power. Efforts have been made to 
mobilise resources through indirect taxa
tion.

Mr. Speaker, Sir,every famHy is like a 
Government. The head of the family Is the 
Finance Minister. He is facing tot of hard
ships in carrying his day to day affairs and he 
IS disappointed. We call ourselves socialists 
and claim that socialism would come soon.
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What did the socialist leaders ask for. Noth
ing impossible. They had been agitating 
since tong for the things like education, food, 
shelter, clothing and health. It is true that 
Government has taken some steps in this 
direction, particularly, in the field of agricul
ture but I would say that keeping in view the 
educational facilities available in cities we 
must provide at least free and compulsory 
education up to the primary level in villages. 
Similarly, the Government must produce 
cheap variety of cloth so that no one remains 
naked. The ctoth worth one rupee per metre 
should also be produced so that even poor 
may feel that the Government cares for 
them. Similarly, every one whether he is 
poor or in job needs a house. Besides, every 
man has to marry his daughter and bring up 
his children. Our judicial system is such that 
if a person is involved in a police case he has 
to sell all his belongings. These are the 
problems being faced by the common man 
and if the Government has to spend money 
or energy to set things right I think it should 
be done.

Similarly, the Government should not 
tax the essential commodities and if possible 
it should give some concessions. Today 
there are 30 million unemployed people in 
our country, and even then railway fares 
have been increased. How will they go to 
appear at an interview ? Some money is 
spent on postal orders and if they have no 
more money then how will they go out in 
search of a job ? so I urge the Government 
to issue railway passes to them. If railway 
fares for first class and A.C. are increased it 
does not matter much as very few people 
pay out of their own pockets and most of 
them are pass holders like M.L.As, M.Ps and 
Railway employees or Government servants. 
The second class fares and platform tickets 
have thus become the tools of exploiting the 
poor. Therefore attention should be paid in 
this direction. This Government was voted to 
power with the hope that they would care for 
the common masses and rectify the mis
takes and alleviate their problems.

There is no doubt that for development, 
money Is needed, but where are the re
sources? There is tot of money In the coun
try. See how Delhi has devetoped during the 
last 10 years. Where from all this money 
came? The Government should have intelli
gence to find out where from the money 
came. So many houses have been built, and 
a number of five star hotels and sky star 
hotels are coming up. Who live in them and 
who owns them. The Government must know 
it. The hotel registers should be checked to 
see who occupy the rooms and what is their 
income. It woukJ be better in my view to keep 
vigilance over them through police. Where 
from the capitalists bring their money? Do 
they accumulate it through foul means and 
how much gold they have in their houses? All 
this should be investigated by the Govern
ment. Instead of keeping ten police person
nel for a Minister, we should keep one police 
man with him and the rest should keep a vigil 
on the hotels. The links of those who live in 
these hotels with foreign countries should be 
verified. The income tax returns are filed in 
bogus manner and they go scot free. In fact 
there are very few income tax payees left in 
the country. Yesterday, I was talking to a 
businessman. He said that trade has be
come profitless and the real profit lies in the 
evasion of taxes. I think that the Government 
knows about it but is feeling shy to prosecute 
them. People are with the Government and 
they are ready to cooperate. Some agency 
must hunt out those who are getting money 
from abroad for disintegrating the country. 
All the money that goes out of the country 
should also be investigated. These funds 
are being used for making bombs in which 
number of people are killed. If there be a 
need the Government should adopt a more 
strict stand.

If they have got loans from the banks 
even that should be verified. I dare say that 
these capitalists are more dangerous than 
the terrorists. They can even sell the country 
and are exploiters of common people. They 
have no concern for the nation, and they are 
selfish to the extent of being traitors. They 
are least bothered about the country or the 
people. They don’t care whether people get



clothes, drinking water and education. They 
are whimsicai.

The political parties indulge in large 
scale horse trading. I have heard that by 
donating a few lakhs one can come to the 
Rajya Sabha. Birla too has come. What 
public service does he want to render. He 
has come here to know the ways of hiding 
black money and depositing them in the 
foreign banks. Such people have become 
the representatives of people in Parliament 
through horse trading. (Bell) We have high 
hopes from the Government and we expect 
it to pay attention in this direction set things 
right. There is large scale corruption in the 
country and no work can be got done without 
speedy money. One must give money to 
get his work done. A peon has to be bribed 
for meeting with the Minister otherwise you 
would be told that Minister is not available or 
is sleeping or is in the toilet or in the bath
room.

There are many officers who are inac* 
cessible to common masses. A business
man can meet him but not a common man.
In a bid to rectify these things the Govern
ment must remain a common man’s Govern
ment . People should be asked to find out 
resources. They will find out who has how 
much money. YourC.I.D. and police may fail 
in it, but they would not. They will do it. I hope 
you will give proper attention to it.

[English]

SHRI PALAI K.M. MATHEW (Idukki); 
Sir, I thank you for giving me this opportunity 
to say a few words. I rise to oppose some of 
the attitudes, strategies ad proposals in the 
Budget which are conducive to the ruin of our 
economy and which are a heavy blow on the 
common man. That stance of our hon. Fi
nance Minister Shri Madhu Dandavate, as a 
non-doctrinaire socialist, gave us high ex
pectations. We hoped that he would bring a 
Budget which would be of immense help to 
the common man. But our hopes have been 
belied by his haro-hittiiig levies and taxatk)n. 
He will make the life of the common man 
unbearable. By his tax proposals, couched
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in the omnibus term of rationalisation, he is 
dragging his net over 80 crores of people 
without sparing anyone. I shall cite a few 
illustrations to substantiate the anti-people 
and obnoxious proposals in the Budget.

First of all, I would like to take the hikes 
in petrol, diesel, tyres and tubes. The ruth
less levy on petrol and and diesel along with 
the unprecedented hikes in the railway 
budget, will increase terribly the transporta
tion cost of the poor man. This is, perhaps, 
the steepest hikes since 1972. Now all these 
hikes will naturally result in heavy price rise 
as an unavoidable concomitant. Thirty per 
cent of our fuel requirements are imported. I 
will try to give one illustration from my own 
State of Kerala. The Kerala state Road Trans- 
porl Corporation is in shambles and it is in 
great difficulties now. We have to incur 
additional expenditure of Rs. 1.5 lakhs daily, 
which means, about Rs. 6 crores a year.

Now I will give another instance. An
other hard-hit on the common man is the 
unjustifiable increase in the prices of post 
cards, inland cards etc.. which is the only 
means of communication to the common 
man. Really, it is adding insult to injury the 
more or less, doubling of the rates of 
bookposts, publications and such other 
printed things are indeed a "War upon the 
Printed Word” to quote Prof. Van Loon’s 
phrase, discouraging people from occupy
ing themselves with the study of literature, 
science and technology in this great century 
of immense knowledge explosion. These 
are things which cannot be explained away 
by mere jugglery of words.

The hon. Finance Minister has come 
out with a deficit of Rs. 7206 crores. This is 
on top of the current year’s overall deficit of 
Rs. 7330 crores. The Finance Minister has 
said that this is all to rectify the fiscal imbal
ance. I know not how he can rectify the 
imbalances by imposing a huge, gigantic 
deficit budget. The hon. Finance Minister in 
his budget speech has used certain high 
sounding words on self-reliance. The na
tion’s greatest need is self-reliance; we are 
all convinced about that. Mahatma Gandhi’s
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slogan itself was self-reliance of India. We 
can build this nation only on self-reliance. 
But nobody knows how a nation ca n be built 
by such self defeating huge and gigantic 
deficits which will only increase the imbal
ance of the economy.

This budget, or for that matter any other 
budget, shoukj seen against the background 
of the vast multitude to whom life is a mere 
uninterrupted sensatbn of hunger, sweat 
and pain. We should see any budget only 
against such a background. We all swear by 
the name of the common man day in and day 
out; in the name of socialism and egalitarian
ism. The hon. Finance Minister who is well 
known for his pragmatic views on socialism 
rightly or wrongly given a very severe blow to 
the common man just like a bludgeon -a 
Cada. He has imposed heavy taxes washing 
machines, post cards, VCRs, VCPs, Ice 
Cream, Jam and all that. All this will affect 
only the common man.

(Interruptions)

MR. CHAIRMAN: This is the maiden 
speech of the hon. Member. I request other 
hon. Members not to interrupt him.

SHRI PALAI K. M. MATHEW; Even 
children are also affected. The exemption on 
pk:kles also gives no concession or relief to 
the common people because the ordinary 
people use only the home-made pickles and 
not the ones imported or made in big facto
ries.

The prices of all the commodities like 
tea, spices, etc. have already shot up even 
before the presentation of the budget in 
anticipation of a tax proposal favourable to 
the manufacturer and the trader. This Is a 
second jolt to the common man within the 
short span of a single week. Even hike now 
multiplies the woes of the common man.

Under these circumstances I would 
submit that any concession on kerosene or 
such small things, which are only symbolic,

will not help the poor people in any way; but 
will only be multiplied by the hikes in the cost 
of petroleum products and such other things.

Regarding loan waiver, their electbn 
manifesto was an assurance to write-off 
loans of the farmers upto Rs. 10000. That 
was the mandate on which they were elected. 
And now the hon. Finance Minister is very 
much elusive and evasive on this problem in 
his budget speech. It was not a condittonal 
debt relief whbh the people wanted. It Is only 
an eye-wash. As pointed out by the hon. 
Finance Minister, how can we identify or 
ascertain a wilful defaulter? Even the best 
psychologist or the data-man or the statisti
cian will not be able to gauge this mental 
condition. This is mental and psychological 
condition. Farmers would get relief only when 
the cooperative loans are waived because 
90% of the farmers have taken their loans 
from the cooperative banks only.

Regarding the raising of limit of per
sonal income tax from Rs. 18,000 to Rs. 
22,030 it is only a camouflage, it is more 
symbolic than real, considering the real 
wages obtained and the real money value 
prevailing in the country. This should be 
raised to at least Rs. 30,000.

There is only a demagogy on the rural 
sector. The altocation for rural sector is raised 
from 44% to 49% only. That means, this is 
only an increase of 5% from the previous 
year. Enough money has not been set apart 
for the waiver of the loans taken by the 
farmers. Only Rs. 1,000 crores is set apart, 
wheres our requirement is at least -by con
servative estimate-Rs. 14,000 crores. There 
is no new formula for determining the cost of 
cultivatbn of the farmers. There is nothing in 
the Budget for the rural labour. There is not 
a word about land reforms. This is not an 
agriculture- oriented Budget. But the Fi
nance Minister is moving only on the beaten 
track, without making any substantial rec
ommendation for the commonman. This is, 
In no way an employment-oriented Budget. 
The words 'right to work’ used in so many 
places are only a political pby to hoodwink 
the youth of the country who are already very
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much frustrated and disappointed, instead 
of right to worl>(, it should i:>e right to employ> 
ment, which should be made a Fundamental 
Right in the Constitution.This is what we 
should assure the people, in fact, from no 
less a well-known socialist than Prof. Madhu 
Dandavate, we expected radical changes 
and radical approaches in the Budget. He 
was speal(ing very much of taking the re
sources from the rich to be given to the poor. 
But there is nothing radical in the Budget to 
prove any of his claims. Any amount of 
demagogy in justification of the harsh hikes 
falling on the poor man will be most uncon
vincing.

MR. CHAIRMAN: Shri Mathew, since 
you are making a maiden speech. I do not 
want to interrupt you. But, how much time do 
you require ? Please conclude in two or three 
minutes.

SHRI PALAIK. M.MATHEW: The much 
expected Budget was just like a mountain 
giving birth to a mouse. The hon. Finance 
Minister seems to be self-complacent with 
his egalitarianism of giving exemptions in 
pickles, kerosene and such other small things. 
I am sure, these huge hikes will have a chain 
reaction. The huge imbalances have already 
started putting a heavy pressure on the 
prices. The Economic survey 1989-90 has 
called for certain firm fiscal measures to 
contain the inflationary pressures. But in
stead of doing that, we have brought in so 
many hikes and increases and these too at 
a point of time when our economy is already 
beset with 9 percf'-*  ̂inflation.

Many of these Likes could have been 
avoided or at least reduced considerably by 
stepping up efficiency, cost control, produc
tivity, better management-cum-administra- 
tion and other suitable fiscal measures. But 
nothing has been done regarding these in 
the various departments, institutions or in 
the various puttie undertakings.

Now, I wouki tike to say to one point 
alx>ut my State, Keraia. it has been let down 
very badly. The sum allotted in the budget for 
Kerala is very meagre. Kerala Is a State

whk:h produces a large chunk of the cash 
crops that earn a good portk>n of foreign 
exchange for our country. So, i wouki re
quest the Finance Minister to altot to Kerala 
what it deserves. With these few sugges
tions, i conclude.

[Translation]

SHRi JANESHWAR MISHRA 
(Allahabad): Mr. Chairman, Sir, budgets, as 
a routine, have been presented every year in 
this House. They have been presented after 
elections as well. But, for the first time.has 
any party presented a Budget Keeping in 
view the promises made to the people prk>r 
to elections. Hence those who thought elec
tion promises to be nothing more than fabu- 
k)us tales are an embarrassing positk>n today. 
And this is why they get agitated and irrita t^  
and pass ot^ectionable remarks against this 
Budget. The promises made at the time of 
elections to the people are the only bond of 
cohesive relationship between the democ
racy, the people, their representatives and 
the Government. Much depends on whether 
we can accomplish these promises but 
moving that direction is also no less an 
achievement, i understand that it is for the 
first time that the hon. Finance Minister Shri 
Madhu Dandavate has moved in this direc
tion and therefore, we shouW not only pass 
the Budget but also congratulate him.

So far as writing off the loans up to Rs.
10,000 is concerned there will be no revolt in 
the society on this point instead it woukJ set 
in motion a healthy debate. The Tatas and 
the Birlas’ also take huge loans of Rs. 50-60 
crores where as a peasant or a weaver takes 
Rs.2000,4000 or at the most Rs. 6000 as 
ban. If the farmer or the weaver is unable to 
repay his loan, he is handcuffed and put 
behind the bars,whereas, on the other 
hand,the Tatas or Birlas repay loan in easy 
instalments and become millionaires, i dont 
say that bank gave goki coins to Tata and 
paper notes to the farmers as ban but what 
matters is their mode of earning. The farmer 
eams very little from his produce. The previ
ous Govemment announced the support- 
[prbe of Rs. 200 per quintal for wheat during
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the sowing season. Almost at the same time 
Shri Tikait organised a farmer's movement 
western Uttar Pradesh and asserted, that 
the actual cost of the production of one 
quintal of wheat, was not less than Rs. 250 
in any case and the Government should 
therefore pay at least Rs. 251 per quintal. A 
pan walla or a small shopkeeper also earns 
5 or 10 paisa as profit but a farmer who 
invests Rs. 250 for producing wheat gets 
only Rs. 200 as support price. Even if he toils 
throughout his life he can hardly afford a 
good house whereas his son who works in 
the mines of Dhanbad and Jharia.may con
struct a pucca house to live in after 5 years. 
Here lies the difference in the earnings of the 
two. A farmer incurs loss instead of earning. 
The Janata Dal understood the sufferings of 
the farmers during elections and promised 
that they would provide relief to the weaker 
sections of society in case they came to 
power. The Budget is in keeping with those 
promises. The weak are to be given support 
and relief, whether they are in our society or 
at home. If a person is ailing and has grown 
weak at home, the family has to spend more 
on account of his medicines and milk etc. 
There is no comparison between the farm
ers wheat and Tata’s and Birla’s cement. 
The farmer will have to be given special relief 
because he is weak. This was the promise 
they made and now they have fulfilled it 
through this Budget, i would request the hon. 
Finance Minister and the Government that 
he should be provided relief until agriculture 
become economically viable vocation. He 
does not want a dole. This was taken lightly 
here. It was discussed thread bare. When 
the issue of writing off loans was raised in 
Haryana, it was criticised by the opposition 
but thereafter the Congress Chief Ministers 
announced writing off loans upto Rs. 15000 
at many places before elections. This was 
because they apprehended that this castle 
of power was being snatched away from 
their hands and they thought why not set it on 
fire. They might have fled after setting it on 
fire. But we woukJn't do that. We wouki 
instead initiate a discussion throughout the 
country. A farmer takes ban and the Tata

and Birla too take loans but the latter sell a 
commodity worth Rs. hundred at Rs. 300- 
400 whereas a farmer is compelled to sell 
the wheat worth Rs. 250 at 200 because the 
Government has fixed the support-price. As 
a result the banks have to suffer loss be* 
cause it is the banks which provided loans to 
the farmers as well as to Tata and Birla. So 
this has to be decided that relief would be 
provided only to those who suffer a loss and 
there is no question of relief for those who 
gain profits. So. in the future polk:y formula
tion it should be borne in mind that if the 
banks suffer loss how it could be compen
sated. if we discuss it, a new approach would 
emerge in the entire economic system.

Mr. Chairman , Sir some members of 
the Congress alleged that we have not ful
filled our promise of providing emptoyment. 
We have been pleading and fighting for 
including the right to work in the list of funda
mental rights our Constitution for the last 30- 
35 years. Something solid will be done in this 
regard too. As a matter of fact, a small 
provision has been made in the budget for 
this as well. I would like to tell my friends in 
the opposition that it is our first Budget and 
we have provision in it for waiving farmers 
loan which was one of our election promises, 
but they have presented so many Budgets 
and have never fulfilled any promise. Even 
then they are asking us as to what is being 
done for the youths. There is no doubt that 
we are committed to it and i hope that our 
National Front Government will also fulfill 
this promise during its tenure. There are 
certain anomalies in it. The Kashmir prob
lem wilt t>e taken up for discussion shortly. 
My friend Shri Kalpanath Rai is Present in 
the House. You can imagine as to how much 
the situatbn in Kashmir has deteriorated. I 
was listening to the speech of Shri Kalpnath 
Rai in whk:h he was pointing towards the 
Prime Minister and asking him to go to 
Kashmir because the people in Kashmir say 
that they do not know as to who Is leading the 
Government in Delhi. I was distressed after 
listening to his remarks and wondered as to 
what he was saying. We too had aesocialion 
with Paridit Jawaharial Nehru and Shrimatt 
Indira Gandhi and we consktor them our



national leaders. But Shri Rai and his leader 
should not say these things because both of 
these leaders were Kashmiri. Will the people 
of Kashmir recognise the Government at the 
centre only If it is run by a Kashmiri? It is an 
insult to the national leadership. They are 
trying to deteriorate the situation in Kashmir.
I know that the opposition is hatching con
spiracy to oomplicate the problem, but it is 
not a good thing and its consequences will 
be bad.

Yesterday, I was listening to the speech 
of Shri Panja. He referred to the Choukhamba 
Raj theory of Dr. Lohia and made a mockery 
of it. I know that he does not know any thing 
about Choukhamba Raj. When the great 
leader of his party who was holding the 
highest post, could not understand the 
Choukhamba Raj theory despite the best 
effort made by Dr. Lohia himself to make him 
understand, how Panja and ‘Chhaka’ can 
understand it . I deliberately said 'Panja> 
Chhaka ' because he called Chaukhamba 
as tin-Khamba. He called Jansangh, Com
munists and Janata Dal as three pillars of 
the Government and said that it was 
Tinkhamba Government. Our friends in the 
opposition should not take serious matters 
so lightly and shouki not make mockery of 
the principles. I would request them that first 
of all they should try to understand as to what 
is Choukhamba Raj.

Today, the supporters of the idea of the 
centralisation of power all over the word are 
also discussing whether the power should 
remain centralised in one person or in one 
patty or not. Power should be decentralised. 
Power decentralisatbn was the dream of Dr. 
Lohia. The decentralisation process can be 
conrtptot^ not merely by delegating powers 
by the Centre to the states, or to the districts 
and villages but only by delegating the f inan> 
cial powers. Had his theory been accepted, 
the situation would have not become so 
worse. Had the money flowing from the 
villages to Government exchequer ben spent 
on the village devebpment. the fountains at 
Vijay Chowk and Connaught place wouki 
have gone dry. During zero hour, an hon. 
Member from Bundelkhand was saying that
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Banda, Hamlrpur, Urai Jalaun and several 
other areas are facing acute problem of 
drinking water. On the one hand people In 
rural areas are not getting drinking water 
and on the other hand big fountains are 
running in Delhi. Such things have to be 
stopped.

Now I come to the empk>yment issue. I 
wouki like to request that the Government 
should accept the principle if 'one man one 
job’ for whk:h we have been insisting for 
quite a bng time. Every one should have 
only one job either In Agricultural sector, In 
service or in business. What actually hap
pens today is that a person doing job in the 
city have agricultural land in the village and 
is also running a shop or factory. So bng as 
such a system continues, everyone will not 
be able to get job.

Though I stood with the intention of 
saying so many things and clearing the 
confusion from the minds of some of my 
colleagues, but smce you have rung the bell, 
I have to conclude my speech now.

I would congratulate Shri Madhu Dan- 
davate for granting pension to the freedom 
fighters of Goa. It is a good step, but I wouki 
like to say that the people who struggled for 
the freedom of expression during the emer
gency should also k>e treated as freedom 
fighters and granted pension and otherfacill- 
ties on the same line. You have granted 
pension and other facilities to the freedom 
fighters of Goa, so I demand that the Gov
ernment shoukJ provide similar facilities and 
grant pensbn to those people who struggled 
for the freedom of expressbn during the 
emergency.

With these words, while supporting the 
Budget I would request the Memk>ers of the 
ruling party as well as the oppositbn to 
unanimously approve that Budget

17.00 hrs.

[MR. DEPUTY SPEAKER in the Chai^
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Deputy Speakor. Sir, I would like to thank the 
hon. Finance Minister for presenting such a 
Budget under critrcai circumstances. One 
thing that I wouki like to say is that the entire 
economy of our country moves around the 
farmers.

If we read the election manifestoes of 
the B.J.P. and the Janata Dal together we 
will find many similarities in them. We. both 
promised waivlng^f farmers loan. Our slo
gans were-Bikrikar mukt dukan, rojgaryukt 
jawan, mahiibn ka samman, nirbai ka utthan 
aurmahangaiko lagam. (Saletax free shops, 
jobs to youth,dignity of women, upiiftment of 
poor and chick on price rise) Bharatiya 
Janta Party wants that loans of all farmers 
should be written off whereas the national 
front has promised in its manifesto that loans 
of farmers upto Rs. 10,000 only would be 
waved. At present total loan shown against 
the farmers all over the country amounts to 
Rs. 13,000 crores and, as such, they are 
reeling under the debts of State Govern> 
ments and Central Government. The condi
tion of the farmer in our country is that even 
if a farmer owns 40 bighas of land, he cannot 
buiki a house. Tall claims are made to the 
effect that the farmers have made tremen
dous progress during the last forty years, but 
I would say that farmers who totally depend 
on agriculture only and do not have any other 
source of income from service or business 
could not add even a single brick to their 
houses. Their earthen roof tiles have since 
broken and they are living under grass roofed 
huts. In these forty years, the farmer who is 
totally dependent on agriculture has not built 
even a single house and instead he has 
become poorer. Due to the price rise, he 
couM not get benefits and has Income debtor 
whereas on the other hand, capitalists like 
Tata, Birla, Dalmia, Goenka etc. who were 
having few crores, have added thousands of 
crores to their wealth. Due to the wrong 
economic policies adopted by the Govern
ment, the capitalists grew rich whereas the 
farmers have become poorer and they are 
reeling under the burden of debt. Mr. Deputy 
Speaker, Sir, I would like to submit that the

posKion today is that the farmers' son has 
k>st the status of a farmer, rather he has 
become a labourer. He is compelled to face 
hardships. On the other hand, the capitaiists 
are expanding their business empire rapMly. 
They are setting up mills and factories one 
after another through mobilising funds from 
the pubik: as well as the Government, with 
the result that there is a concentration of 
wealth in a few big business houses. The 
prevk>us Government had written off more 
than Rs. 45,000 crores of bans of the capi
talists. I wouk) like to request the hon. Minis
ter of Finance that the Government shoukJ 
remove the burden of debt of the farmers. 
We are congratulating the Government for 
having waived loans upto Rs. 10 thousand 
and we shall be grateful once more if the 
entire loan due on them is written off.

Secondly, J would like to refer to sales- 
tax free shops. Today sales tax is a stigma 
on our society. That is why revenue is also 
not going to the government exchequer. I 
may be excused for submitting that corrup
tion has been a precious gift from our previ
ous regime and under which the Sales Tax 
officers are beceming prosperous day by 
day. The sales tax revenue is not going to the 
exhequer. I would like to request the hon. 
Minister that sales tax should be done away 
with and production tax levied in its place. 
Taxes should be realised at the source. It will 
stop leakage of revenue and corruption. It 
will provide relief to the shopkeepers and the 
consumers kx>th. Therefore, I woub like to 
request you that system of levying produc
tion taxes in iieu of sales tax be 
introduced.Thirdly, I would like to submit 
about the income- tax exemption limit. The 
exemption limit has been raised to Rs.22,000. 
But this is not adequate. I would like to 
request the hon. Minister that this limit be 
raised to Rs. 30,000. As per the figures 
presented by the hon. Minister and which I 
have gone through the savings is not more 
than Rs.600 per year. With the increase in 
the prbes of petrol and diesel, the bus fares 
are bound to increase. I would like to draw 
the attentbnof the hon. Deputy Speaker and 
of the House to the fact that with the rise In 
the prbes of petrol and diesel, there will be a



513 Gm . Budget, 1990-9U CHAITRA6.1912 (SA/C4) 1990^91 and SuppL 514
Gon. Discuss. Dem. for DBm. tor Grants, 1989-90
Grants on Account (Gen.)

sharp increase in the prices in general. You 
can observe in Delhi itself that auto rickshaw 
and taxi drivers increased fares 1 1/2 times 
or more whereas the prices of petrol has 
been raised by Rs. 1.50 a litre only. There
fore, it is my request to the hon. Minister of 
Finance to raise the exemption limit pf in
come tax to Rs. 30,000.

I would like to submit one point more. 
We have ail kinds of planning such as the 
Family planning etc. but when are we going 
to have an agricultural planning? It is a 
questk)n of the farmers. The result of the lack 
of planning in agriculture is that if a particular 
crop for example, sugarcane is grown, there 
is complete emphasis on this crop alone and 
we have shortages of other crops such as 
wheat etc. My point is that a committee 
should be constituted for planning agricul
ture. It should decide is to how much sugar
cane, pulses and oil seeds are required and 
accordingly there should be distribution of 
arees for growing different crops. If we do 
like that, it will be possible for us to become 
self-sufficient and we shall be able to miti
gate the hardship of our farmers. When 
sugarcane plantation is given more empha
sis, the price of sugar crashes. When the 
productk>n of wheat is in excess, the wheat 
growers suffer due to fail in prices and so is 
the case with the production of other crops 
such as oilseeds, cotton and pulses whose 
growers have to suffer losses due to crash in 
the prk:es. This kind of a situation is being 
created on account of lack of agricultural 
planning. I would like to request the hon. 
Minister to take initiative in this regard and an 
agrrcultural planning be prepared.

The prk:e of diesel has been increased. 
As such I am feeling the pinch of hike in the 
price of petrol but hike in the price of diesel 
is more pinching. The hon. Minister had 
stated that the hike in petrol prices will not 
affect the farmers. I would like to draw the 
attentk>n of the House that what we call high 
speed diesel is used in the pumping sets of 
the farmers. Ail pumping sets which are 
manufactured these days require high speed 
diesel for their operatbn. The manufacture 
of such pumping sets whk;h require crude oil

for operation has been stopped. As a result, 
the farmers are in much diffk^utty. As such 
the farmers were already under the burden 
of soaring prbes and they dkl not get remu
nerative pries for their produce. Therefore 
this Increase of 54 paisa a litre will be a heavy 
burden on them. The price of diesel should 
not be increased. The hike In the price of 
diesel will be harmful In another way also. It 
will not only lead to an increase in bus fares 
but also that of carriage charges of trucks. It 
will lead to an increase in the prices of 
fertilizer, iron, cement which in turn will affect 
the 80 per cent of our populaton living in the 
rural areas. These poor people will be seri
ously affected and they will be ruined. When 
he goes for shopping, he will hav^ to pay one 
and quarter or one-and-half times more. I 
woukJ like to request the hon.Minister of 
Finance that he is a socialist leader and a 
sympathiser of the poor and he shouM en
deavour to save the poor people from the 
burden of scoring prk:es. The rich arid 
capitalists should l̂ e burdened by taxes. I 
shall have no oiî ection if the Tatas, the 
Birlas, the Dalmias are taxed heavily.

I would like to submit the hon. Minister 
that no provisbn has been made In the 
budget for any new project in my constitu
ency of Bareilly and Badayun districts. There 
are only three sugar factories in these two 
distrksts taken together. Sugarcane is grown 
in plenty. I would like to request the 
hon.Minister of Finance that some new proj
ect shoukj be set up in our area. Govemment 
has to pay attentbn to the sugar mills in order 
to remove poverty of the farmers and ensure 
their upliftment. The unemployed should be 
absorbed in these mills.

Fourthly, as 1 submitted eariier that we 
should strive for creating a conditbn under 
which farmers become free from debts, 
shops become free from sales tax and youth 
free from unempk>yment. The Government 
intends to brings about a oonstHutbnal 
amendment for making right to work afunda- 
mental right. The Hon. Prime Minister has 
stated that the necessary amendment will be 
brought about during this session but I wouU 
like to submit that the funds alk>cated for this
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purpose are not adequate. As per statistics 
available with us, the number of unemployed 
youths in India is more than 3 crores. How- 
evar, the actual number may be about Rs. 10 
crores. In fact, the number of unemployed is 
double the entire population of Italy. The 
number of our unemployed youths is double 
the total population of the country to which in 
the laws df the leader of the Opposition 
belong. I would like t6  ̂request the hon. 
Minister to pay special attention to eradica* 
tkm of unemployment. If this is not done, lam 
afraid that hungry masses may take re
course to gory revolution. They may snatch 
away the food fro the mouths of the well-fed 
peo^e and take to rebellion. Mr. Deputy 
Speaker, Sir, I wouki like to request you that 
the unemployed youths of the country who 
are a bit adventurous either take to terrorism 
or k>ecome outlaws. If they are not strong 
enough, they commit suicide out of frustra
tion. We have to provide them with this 
constitutk)nal right and make them partici
pate in the governance of the country. We 
have to make efforts to remove their poverty 
and provide employment to them. I wouU 
like the hon. Minister to present his views on 
this subject.

{interruptions)

ONE HON. MEMBER: He wants to know 
as to why he has taken the name of Italy?

SHRI RAJVEER SINGH: Why are my 
hon. friends in the Congress feel irked by my 
taking the name of Italy?

SHRI HARISH RAWAT (Almora): We 
are supporting everything you say.

{interruptions)

DR. SHAILENDRANATH SHRIVAS- 
TAVA (Patna) : Mr. Deputy Speaker, Sir, 
generally Budget is supposed to be the re- 
flectbn on the functioning of the govern
ment, its politics and its economic policies. 
Yesterday I read in a Press report that the 
Budget Is not an economic ddument but a

politcal document and allegations have been 
made that the hon. Minister of Finance has 
adopted populist measures. But I think that 
you cannot separate politics from economy.
It is not possible it isolate the two whole 
presenting the Budget. Previously also it 
was the same and that is why the earliest 
treatise on politbs was named 'Arthshastra* 
by Kautlliya. This Budget which reflects our 
economic polk:ies has several wekx>me 
points and it has been rightly stated that 
there is a mixture of lears and cheers* in the 
Budget. There is a mixture of 'honey and salt* 
in it. Even if we are people like us who 
support the Government and who bek>rHJ to 
the party which supports the Government 
does not mean that we will overkx>k the 
shortcomings of the Government and pay 
little heed to the sufferings of the masses.

We expected and which is the expecta
tion of all the mkJdle class people that in
come tax exemption limit would be raised to 
Rs. 30000. It has been raised from Rs. 18,000 
to Rs. 22,000. As per the figures presented 
here, it seems as if this has been mere show 
because it is going to provide only Rs. 800 
worth of relief to the income tax payer. I 
wouk) like to demand again that on the t>asls 
of the views expressed inside the House and 
outside, it should be reviewed and if possible 
the income tax exemptbn limit be raised to 
Rs. 30,000. Along with it, upto an income of 
Rs. 30,00 the rate of taxation is 20 per cent. 
This should be increased to Rs. 50 thou
sand. In short, people who have an income 
of Rs. 50,000 and of they save upto Rs.
10,000 in L.I.C. policies or in savings ac
counts, he should get tax relief.

Mr. Deputy Speaker, sir, we wekx>me 
this declaratbn of the hon. Minister of Fi
nance that 49 per cent of the total Budget has 
been allocated for the devebpment of the 
rural areas. In my opinfon, for the first time in 
independent India, It has been clearly men
tioned in the Budget that half of the budget
ary expenditure would be spent for the 
development of the rural areas. A hope is 
aroused that by maintaining a harmony in 
the combinatk>n of materialism and social
ism that he has done, Shri Madhu Dan>*



davate would endeavourtoglvea new direc
tion to the country’s economic policy, but I 
would like to say that the total revenue that 
the Government collects by way of income- 
tax is five paise per rupee. If we suppose that 
the total revenue collected by way of taxes 
as one rupee, then the revenue collected by 
way of income-tax amounts to only five paise. 
Therefore, it is necessary to have a rethink
ing on this item. I understand that, if that five 
paise is reduced to 4.5 paise, It would not 
have any adverse impact on the nation’s 
economy.

The incentive given to the textile indus
try, by way of tax reliefs, deserves to be 
welcomed, but I would like to draw the atten
tion of the hon. Finance Minister to the fact 
that cloth does not mean chemical yarn also, 
it does not mean terrycot alone but khadi 
which was the clothing of our freedom fight
ers and for whose development many 
scheme are initiated, also comes under the 
category of clothes. I would like to present 
before you a fact with regard to the miser
able state of Khadi. An institutbn by the 
name Natk>nal Academy of Direct Taxes, 
NAOT in short situated in Nagpur trains all 
the officials who are engaged in the collec
tion of taxes. Here, a probationary officer 
from South India, Shri T.N. Davadasan, who 
goes to attend the classes in Khadi Kurta 
and South Indian dhoti is asked by the Direc
tor to leave the class and order saying that 
*Vou are in casual dress, therefore, cannot 
enter this class” is carried out and on 30.1.90. 
has is expelled from the class and his crime 
was that as an offk îal of the Indian economk: 
set up, who would be responsible for the 
colle<kk>n of taxes, he wanted to attend the 
classes In Khadi cksthes. Will English and 
foreign influence remain dominant like this 
over those officials, to whom we want to 
entrust our economic system and taxation 
system. Hon. Finance Minister, Sir, you have 
talked about self-reliance and economk; 
independence.These are alt very good things 
to hear but in practice. If it is ref lected in the 
way a probatk>nary offk^er, is not alk>wed to 
attend classes and is expelled from the NAOT, 
just because he was wearing khadi clothes 
made in his country, then definitely, it is a
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matter of shame for all of us. In this regard, 
I wouki like to mentk>n the name of Shri R.K. 
Tewari, D.D.F.who served written orders for 
the expulsion of Shri T.N. Devadasan, t. A.S. 
probationer, from the class.

In the Budget that you have formulated, 
more than necessary provision has been 
made for defence matters and is compared 
to it, the alk>cation made for educatbn is very 
small, only a provisbn of 895 crore rupees 
has been made in the Budget plan. I wouM 
like to tell the hon. Finance Minister that if 
anywhere the albcation for defence Is in
creased and the allocatbn for educatbn Is 
decreased, then it is an indic«iik>n of the 
course we should avoid, in order to follow a 
socialistic and welfare oriented path. You 
are going to have the maximum expenditure 
n defence, compared to the East Asian 
countries and the expenditure being incurred 
on education is on the decrease each folbw- 
ing year. In the first plan (five year plan), a 
provision for spending 7.6 per cent on edu
catbn was made and over the years it has 
decreased to such an extent that now the 
provisbn for educatbn has been reduqsd to 
a mere 3 per cent, and that 3 per cent too Is 
being spent in the name of educatbn on 
such matters, that is in no way related to 
educatbn. While on the one hand, there is 
an effort to curtail educatbnal prospects at 
varbus levels, on the other hand, more and 
more money is being pumped into varbus 
institutions to enforce two or three types of 
educatbn. You kindly bok Into the budgets 
of the Jawahartal Nehru University, Delhi 
University and Bihar University. While Delhi 
University has a budget of 20 crore rupees, 
Patna University has a budget of just 2.5 
crores. What kind of education polby and 
system is it? When it oomes to Jawahartal 
Nehru University, budgets arefonnfiulatedfor 
departments and for different schools of 
each department. I do not want to entangle 
you in statistical jugglery for bng. I want to 
indbate towards the polbies that these should 
be regulated. The expectatbns, the aspira
tions, with whbh a comniH>n man's Govern
ment was formed, were belied in the formu- 
latbn of the Budget and the Budget failed to 
fulfil those aspiratbns. We wouM like to
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present and express before you those suf
ferings and difficutties which has intensified 
after the presentation of the Budget.

[English]

SHRI T. BASHEER (Chirayinkil): Re
spected Deputy-Speaker, Sir, our Finance 
Minister, Prof. Madhu Dandavate is a very 
well-known pariiamentarijan. He is also an 
ek)quent orator. He used to raise all sorts of 
suk^ects when he was sitting here in the 
Op^sition.

MR. DEPUTY-SPEAKER': Your time is 
very limited.

SHRI T. BASHEER : He used to take 
the maximum time possible when he was on 
the Opposition Benches. It is appreciative 
that a Member of the Opposition can made 
k)ng speeches even though substance itiay 
not be there . But a Minister making long, 
speech, without enough substance >1 say- 
will not be appreciative-especially if it is a 
Minister, that too a Finance Minister making 
a Budget Speech.

Sir, the Budget presented by the hon. 
Finance Minister and his long speech are 
very distressing and are very disappointing. 
Prof. Dandavate tried to give some touch of 
humour here and there in his speech.

I wouki Kke to quote some remarks or 
extracts from his speech. But in his attempt 
to give a touch of humour also he miserably 
failed. We had been enjoying his humour 
many times. He is not appreciating also. It is 
not his fault. It is the fault of his Budget which 
is very dry. Sir, in the Budget we not only 
expected some financial proposals but also 
the future economic polk îes of the Govern
ment. I am sorry to say that no direction to the 
economy has been given in the Budget. The 
directbn is nil in the Budget because the 
Government itself is without any directk>n 
dlrectk>nless Government. But confuston- 
not consensus as they always claimns the 
feature of this Government. That confusion

prevails in the Budget also.

Sir, the Hon. Finance Minister repeat
edly used the words 'irrevocable commit
ment’ In his Budget. I do not understand, 
commitment to what ? It is not seen In the 
Budget. So, 1 woukI say that it is very disap
pointing. I expected some drops of honey 
from Madhuji’s Budget’ but there is no honey 
at all.

Sir, what conscious efforts are proposed 
to check the price rise? No efforts are there 
in the Budget. Sir what schemes are sug
gested to tackle the mounting unempby- 
ment problem in the country? Rosy words 
are there, but no concrete schemes have 
been suggested. Imaginative scheme is not 
there. And there is no practrcal scheme. I 
woukj also like to ask the hon. Minister as to 
what steps he has proposed to remove in
dustrial sickness. Sir. when he. his colleagues 
and other Party members were in Opposi
tion. they were making hue and cry time and 
again inside the House and outskte the 
House. There is no proposal or scheme for 
removing the industrial sickness in the 
Budget.

Sir. our Minister is a known Socialist. 
Many colleagues have said it. I admit that he 
is a Socialist. Three Socialists together put a 
burden of Qs. 3600 crores by their taxes and 
hikes this time. One Socialists, Shri George 
Fernandes, ifi his Railway Budget put Rs. 
900 crores. Another Socialist from my State 
Socialist Congress Leader Shri Unnikrish- 
nan, put Rs. 800 crores. And our real Social
ist, who is sitting here, Madhuji has put Rs. 
1900 crores. Totally it comes to Rs. 3600 
crores. That is the contributk>n of the three 
Socialists this time.

Sir, I am now ooming to some specific 
points. At the outset. I will take def k:it. When 
they were in Oppositbn, they were making 
hue and cry about defk:it. We had seen their 
hue and cry in this House last year when the 
prevk>us Government presented its Budget. 
Sir, this is also a deficit Budget, there Is a 
defk:it of Rs. 7206 crores.The Minister 
compares this amount in his Budget Speech



with the deficit of the revised estimates of the 
current year. He says that the estimated 
deficit is lower than the deficit of the revised 
estimates of 1989*90. I do not understand 
the logic of this comparison. Everybody 
knows that this deficit will t>e much more than 
what has been projected now. We will see 
what happens when the revised estimates 
are brought next year. Everybody admits 
that this high deficit will push up the prices 
further.

There is hike in the prices of petroleum 
products and diesel. This is going to affect 
the common man very badly. The bus fares 
will go up. Taxi and three-wheeler charges 
have already gone up. The Government 
servants and the students who travel by 
buses will be affected. Actually every section 
of society is suffering and in the days to come 
their suffering will go up further.

Hike in the price of petroleum products 
will increase the cost of transportation of 
essential commodities. Due to this hike, 
actually the prices of essential commodities 
will shot up. And the Railway Minister has 
also contributed to it by increasing the freight 
charges. My State, Kerala, is the worst af
fected. Kerala is a deficit State so far as 
essential commodities are concerned. Rice 
and other commodities have to come from 
other States. That means, there will be hike 
in the prices of those commodities. With all 
command at my disposal I would plead with 
the Minister to withdraw this hike on petro< 
leum products and diesel.
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Everybody has talked about the right to 
work. So I am not taking the time of the 
House in going into that again. But promises 
wilt not deliver anything. You have announced 
that you are going to put right to work in the 
Constitutbn. But by merely putting it in the 
Constrtutk)n, will the youth be benefited by 
that? You must come out with real schemes 
and programmes. So please tell the House 
your concrete programmes in this directk>n.

About waiving of k>ans, he has saki in 
his Budget speech:

Inorderto relieveourfarmers from the 
burden of debt, an assurance was given 
in the Natk)nal Front's manifesto that 
relief will be provided to farmers with 
bans upto Rs. 10,000 as on 2nd Octo> 
ber, 1969."

But what does the manifesto say? This 
is the Natk}nal front’s Manifesto and I quote:

Toans up to Rs. 10,000 of small, 
marginal and landless cuKivators and 
artisans, as on October 2,1989,will be 
written off."

The Manifesto says *will be written off*. 
So. why this somersault in this Budget? 
Because of the time constraint, I wouki not 
like to go to the details of that.

Now I wouki do like to come to some 
points regarding my State and then ( will 
conclude. So far as my State Kerala is con
cerned. this Budget is very distressing and 
disappointing. In the last budget presented 
by the previous Government, the albcation 
to Kerala for the Central Government proj
ects was Rs.447.50 crores. Now the altoca* 
tion is Rs. 336.78 crores. So, it has gone 
down. This shows a neglect for the Kerala 
State.

There is a Central Government project 
in my constituency.a unit of Vikram Sarabhai 
Space Research Centre, called Polar Satel
lite Vehble Launching Station. Last time, the 
albcation by the prevbus Government was 
Rs. 34 crores but now it has gone down to 
Rs. 25 crores. In Kerala, the unempbyment 
problem is very acute. Everybody knows 
that the number of educated unempbyed 
registered with the Employment Exchanges 
stands at a staggering figure of thirty lakhs. 
No Railway industrial project is there, No 
Defence ordnance factory is there. So 1 
request the Government to increase the 
Central investment in the State of Kerala.

Another factor is that in the fieM ot 
tourism and fisheries, there is b t of potential 
in the State of Kerala. I appeal to the Govern
ment to accept the projects sulwnitted by the
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Kerala Government and give more financial 
assistance from this Gk)vernment.

With these words. I conclude my speech.

SHRI BHAKTA CHARAN DAS 
(Kalahandi): Mr. Deputy Speaker, Sir, this 
Budget has been brought here in the Parlia
ment by our Finance Minister, Shri Madhu 
Dandavate Ji. He is a person having vast 
experience about this country. While formu> 
lating this budget. he has looked after every 
aspect of human life of this country. Basi
cally, I must thank our Finance Minister 
because he has not forgotten to think about 
the poor people of this country. If you go 
through the budget, you find that there is 
exemption of tax given on mustard oil and 
rapeseed oil, and on most of the agricultural 
items It is because the Government is think
ing of the poor people's necessity and and 
poor people’s consumer goods. There is 
exemptk>n of excise duty to a great extent in 
respect of coffee, tea and cattle feed prod
ucts. The Central excise duty and the import 
duty on life saving drugs has also been 
reduced to a great extent. Here, most of the 
opposition Members are criticising this 
budget. For the first time, this Government 
has given emphasis on necessity of the poor 
people of this country .To encourage small- 
scale industries and cottage industries, this 
Government has exempted excise duty and 
it has given relief to small-scale industries by 
extending the tax limit from Rs. 10,000 to
12,000. Sir, this Government has given a k>t 
of emphasis on employment and I must also 
think the Government for waiving the farm
ers ban . Sir, I hail from a district which is 
drought prone, that is Kalahandi in Orissa 
where thousands of people died out of 
starvatk>n during the last five years, during 
the Congress regime in the country. There 
was no help given to this drought prone 
distrtot by the Central Government though 
the then Prime Minister Shri Rajiv Gandhi, 
visited the place three times. They were not 
able to solve any of the problem of the 
distrkn. Sir, I am happy that the present 
Government has altocated more than one
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thousand crore rupees for the drought prone 
areas of this country. This Government has 
alkx^ated 49% of the total budget for the rural 
development in this country because it has 
given promise to the people of this country, 
to the voters of this country that it wouki 
spend 50% of its total budget for the devel
opment of the rural areas. In this connectk>n, 
I wouki like to give some suggestions.

Sir, so k>ng as the economy of this 
country, around 70% of the ecoru>my of this 
country is in the hands of a few capitalists, no 
development can take place in the rural parts 
of the country. The economy has to be 
decentralised. The people in the rural parts 
of the country are not getting the bask: 
amenities and they have been suffering for 
the last 40 years or so. Sir, I have got an 
opportunity to visit the backward areas of 
this country. I went round Chotta Nagpur 
district tin Bihar as also Chattisgarh distrk:t in 
Madhya Pradesh and also most of the parts 
of Orissa. I moved around these parts by 
cycling and by foot and I have had the 
opportunity to see the sufferings of the poor 
people . They were not even able to get 
drinking water. The schools in the villages do 
not have proper class-rooms,; there is no 
black-board in the class-rooms. There is no 
proper teaching . In the schools, the small 
chikiren are suffering from various ailments 
due to malnutritbn. The children of this 
country are the backbone of this nation and 
we should given greater emphasis on the 
provisbn of basic needs, minimum, needs 
for the proper bringing up of the chikiren. I 
would therefore request the dynamk: hon . 
Finance Minister to provkie minimum bask: 
needs, at any cost to the children of this 
country. The 70% of the economy whfch is 

* controlled by the handful of capitalists shouki 
be diversified at any cost by formulatk>n 
necessary policy. I must also thank the hon. 
Finance Minister for his very balanced and 
very nbe budget. But for the ban waiving 
schemes, the hon. Finarbe Minster wouki 
perhaps have not given a radbal budget. But 
this country has got such a radbal budget 
from him b^ause of his socialistb approach 
In his mind and his thought and kJea are 
always towards socialism.SIr for the last
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years, during the Congress regime, the IRDP 
programnfies, the 20-Point Programme, etc. 
were so much individuai-oriented that poor 
people did not get any t>enefit at ali. that is 
why, I would request the hon. Finance Min> 
ister Prof. Madhu Dandavate, that ali the 
programmes for the bacl^ward areas, for the 
rural areas, should have community approach 
so that those areas can be developed. So 
long as regional imbalance continues in most 
of the States where tribal areas are there, 
backward areas are there, there cannot be 
any social justice. These areas have been 
neglected since long.That is why, Sir, I re
quest the Government to make special 
planning and special programmes and spe> 
cial budgetary provision for that.

Sir, one thing Is left out In the Budget. 
Millions of poor people take bidis and bidi 
rate is not increased. But I request the 
Finance Minister to reduce the cost of bidis 
so that in five paise three bkiis will be avail
able.

Sir. the present Government is plan
ning a tot on the Right to work. As the youth 
of the country I would give one suggestion. 
Every part of the country. Every part of the 
country should be touched and it should be 
the first and foremost duty of our Govern
ment to provide the right to work to each and 
every educated as well as illiterate person in 
this country.

While consklering this right to work, I 
wouki request the Government about one 
thing. Specially in the forest areas there are 
hundreds and hundreds of forest products 
produced by the natural process in our coun
try and there is no forest based industry in 
these areas. So. I would request the Govern
ment to have smaller industries based on 
forest products and villagers and tribals of 
that area shoukj be the owners of those 
factories so that the forest products will be 
utilised econom k;ally and their financial stan
dard will increase, thereby they will also be 
rehabilitated properly.

I wouM oonctude my speech by stating 
about some problem of my State. Sir, I dkJ

not speak on the Railway budget. In my 
district starting from 1962 there has been a 
proposal to construct a railway line from 
Lanjigarh Road to Amt>aguda via Bha- 
wanipatna. Excepting one line which had 
been constructed during the British regime, 
whtoh has touched the border area of 
Kalahandi, there is no other railway line in 
this district. So this railwayline shoukj be 
constructed and funds shouki be allocated 
for this.

In my Distrk;t Kalahandi people have 
voted me and they have sent me here to 
speak atx)ut there problems.(Interrupttons) 
So. 1 would request the Finance Minister to 
give special importance to Kalahandi DistrKt 
because he has allocated about Rs. 1000 
crores for the drought prone area of the 
country and Kalahandi is famous for its 
drought.

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE) : Mr. Deputy 
Speaker, Sir, regarding the timings for this 
sessbn, the Business Advisory Committee 
has already taken a decision.

[Translation]

SHRIKALP NATH RAI (Ghosi) .Please 
let the discusston continue.

PROF. MADHU DANDAVATE: ft shouM 
be done. 1 am saying the same thing.

[English]

So this will be continued upto Nine 
O'clock. Because the sense of the House 
was not yet taken, it is better that that is done.

DR. DEPUTY SPEAKER: I think the 
House agrees.

(Interruptions)

[Translation]

SHRlDHARAMPALSHARMA(Udham- 
pur); We have objections on it.
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[Engiish]

Kashmir should betaken up under Rule 
193 at 6.00 p.m. It is on the agenda, it is a 
very important matter.

MR. DEPUTY-SPEAKER : Well there 
were Members belonging to all the parties
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{Interruptions)

SHRI DHARAM PAL SHARMA : It is 
due to the seriousnes of the matter, it is on 
the agenda. So, we request that it should be 
modified to the extent that it should be taken 
at 6.00 p.m. instead of tomorrow.

[Translation]

The situatk)n there is quite serious. 
You are well aware of the situation there.

[English]

SHRI BASUDEB ACHARIA (Bankura): 
The Business Advisory Committee agreed 
to postpone the discussion. Tomorrow the
discussion will be held under Rule 193.....
{Interrupthns).....

[ Translation]

SHRI DHARAM PAL SHARMA : Sir, 
Kashmir is burning. The situation there is 
very serious.

[English]

It is due to the serbusness of the matter 
it seems totally the House is not seri

ous......(Interruptions)......

[Translation]

MR. DEPUTY-SPEAKER : You please 
sit down.

[English]

Acharlaji. let me deal with them.

[Translation]

The second thing is that Members 
bebnging to all parties were there in the 
Business Advisory Committee. It was de
cked that it is necessary to conclude tomor
row the first stage of discussbn on the 
Budget. Therefore, Memfc>ers iDebnging to 
all the parties agreed to conclude the discus* 
Sion by continuing the sitting upto Nine 
O’clock. Perhaps, it was decided to take up 
this matter tomorrow and continue today, the 
discussbns up to 9 O* clock and if anyone 
wants to continue sitting here, the Parlia* 
mentary Affairs Minister is going to make 
arrangements for dinner, it seems to me so. 
from whatever has been said....

(Interruptbns)

MR.DEPUTY SPEAKER: IwouWliketo 
tell you that If this discussion is taken up after
9.00 p.m., then perhaps the seriousness 
with whbh it should be taken up woub not î e 
there, therefore , we will see to it tomorrow.

[English]

Let us discuss it with all the vigour at our 
command tomorrow. That is my request to 
you.

[Translation]

SHRI DHARAMPALSHARMA(Udham- 
pur); The question is whether it is the House 
or it is the report of the Business Advisory 
Committee which is supreme? You lay it on 
the Table of the House. The House has to 
decide on it. It is not necessary for everyone 
to agree with the report of the Business 
Advisory Committee. You kindly alk>w a 
discussion on the seriousness of the situ
ation in Kashmir and the things happening 
there, from 600 p.m. to 8 p.m., we can take 
up the discussion on the Budget after that.

[English]

I have been operated upon, even then t 
am sitting here to take part in the Kashmir 
discussk>n. Kindly altow two hours from 6.00
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p.m. to 6 p.m. for Kashmir Issue.... {Intenrup- 
thns)....

[Translation]

MR. DEPUTY SPEAKER : You see, 
tomorrows discussion has been taken up 
today as per the decision taken by all the 
Members of the Business Advisory Commit
tee. I understand that you would be able to 
discuss it very well tomorrow. This is my 
request.

[English]

Please understand that this Budget is 
very Important, Kashmir is also very impor
tant and we will be able to discuss it will little 
more time at our disposal probably tomor
row. So, please understand the difficulty and 
co-operate.

[Translation]

SHRI DHARAM PAL SHARMA: Then, 
please allot us the first turn tomorrow.

SHRI JANAK RAJ GUPTA (Jammu) ; 
What is the guarantee that the discussion 
would be taken up tomorrow

SHRI DHARAM PAL SHARMA : You 
say that it will come tomorrow by 5 O 'cteck 
and we will be given priority. I will speak 
tomorrow. I have been waiting since yester
day. I have undergone an operation. The 
doctor has advised me rest, but I have come 
here keeping in view the seriousness of the 
situation.

{Interruptions)

MR. DEPUTY SPEAKER: I will keep in 
my mind whatever you are saying.

SHRI DHARAM PAL SHARMA: Please 
give me the first turn tomorrow.

{Interruptions)

SHRI DASAICHOWDHARY (Rosera): 
Mr. Deputy Speaker. Sir, our names are In

the Janta Dal list. I was on fifth place but till 
now my turn has not come. When our names 
are not in the list, It is sakJ that you will not get 
the turn as your names are not there in the 
list, but when the names are there, the 
members are being called out of turn.

MR. DEPUTY SPEAKER: Your turn will 
come. That Is why we are going to sit upto 9 
O’ clock today.

SHRI DASAI CHOWDHARY: But it 
should be according to the list.

[English]

MR. DEPUTY SPEAKER: It Is not In 
your discretion, it is in the discretion of the 
Chair.

[ Translation]

SHRI DASAI CHOWDHARY: h is true 
but when our names are not in the list, it Is 
said that your names are not there.

MR. DEPUTY SPEAKER: Please take 
your seat, you are a new Member. Gradually 
you will come to know all the rules and 
regulatbnsof the House. Yourturn will come. 
That Is why we are going to sit upto 9 cbck. 
It is for the Chairman to deckle and some> 
time it is his discretion also.

SHRI GULAB CHAND KATARIA 
(Udaipur): Mr. Deputy Speaker, Sir, under 
the condlttons in which the economy of the 
country was albwed to deteriorate during 
the last 40 years, the Finance Minister could 
not have prepared a better Budget than the 
present one. Particularly more importance 
has been attached to the development of 
farmers and rural sector in this Budget, This 
time, the allocation for the farmers is 31 per 
cent more and for rural development is 51 
per cent more than the last Budget’s alk)cd- 
tion.

So we can say that this Budget is for the 
farmer and rural development, but besides 
this , we had to raise the prices of some 
commodities also, which resulted In price
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r\sQ and in this sense it is an inflationary 
Budget also. We said a lot about unearthing 
the black money but no scheme was 
preparared to achieve the end. So the tolack 
money in the country amounting to Rs. 80 
thousand crores is still lying hidden and 
cannot be used in the development of the 
country.

Sir .ours is an agricultural country. But, 
regrettably enough, even after 40 years of 
our independence, we have not been able to 
provide the farmer two square meals a day. 
His condition is such that though he pro
duces and provides food to the country he 
has to live on a wage of Rs. 2.00 or Rs. 2.50 
crores per day, estimated on the basis of his 
crop. There has been no increase in his 
wage for the last 15 years. Fifteen years 
before, he used to sell the wheat at Rs. 2.00/ 
<per kilo and today also he is selling it in the 
market at Rs. 2.50 to Rs.275 per kilo. Neither 
the prrce of the maize nor that of the oilseeds 
produced by him increases. Even if there is 
an increase, it is only by one and a half. He 
also needs other commodities for his use. 15 
years before, he used to buy a bag of cement 
for Rs. 33/-,both now it costs him Rs. 75/-. 
The iron which used to cost him Rs. 1.50/- 
per kik) now costs Rs. 12.00/-per kilo. The 
cloth he used to buy at the rate of Rs. 2.50 
per meter, now costs him Rs. 10.00/- per 
metre. The match box which cost him, 5 
paise at that time now costs 25 paise. The 
slate which used to cost him 50 paise at that 
time now costs him Rs. 3.00/-. On the one 
hand, prk:es of the commodities manufac
tured by the industrialists are sky-rocketing, 
as there is five-six fold increase in their 
prices but, on the other, the price of the 
produce of the farmer has increased only by 
one and a half times. How will we bridge this 
gap? we can bridge this gap only through the 
Budget.

This gap between the poor and the rich 
in our country is increasing because the 
wealth of the country is concentrated in the 
hands of a few. The 10 per cent people own 
60 per cent of land whereas 10 per cent who

are at the bottom do not have even two per 
cent of the total wealth. There is so much gap 
in between. We call ourselves socialists, so 
the first basis of the budget should be to 
bridge this gap. Even after 42 years of nde- 
pendence. we have not been able to bridge 
this gap between the poor and the rbh. We 
have increased it more. Day by day, the poor 
is becoming poor and the wealthy wealthier. 
A provision shouki have been made in the 
Budget in this regard, but unfortunately in the 
budget we find no such revolutionary step, 
on the basis of which we can say that this 
budget will provide us something in real 
terms. During these last 42 years, the ooun- 
trys youth has suffered a lot and they were 
hopeful that employment guarantee will be 
given to them as they are the main force in 
changing the Government. Last time while 
speaking on the Motion of Thanks on the 
PreskJent’s Address the Hon. Prime Minister 
had assured that employment guarantee 
would be there in the next Budget. But today 
the youth of the country finds no,mentbn of 
empbyment guarantee in the budget. It has 
been only fifteen in one corner, as it was 
there in the Budget of the Congf ess Govern
ment also. Today the five crore educated 
unempbyed people who have helped in the 
change of power at the centre are frustrated 
and disappointed because employment has 
not been guaranteed to them particularly in 
backward and neglected areas. He does not 
get anything from this Budget. This is not the 
only question. We have continuously In
creased the prices, which has resulted in the 
devaluation of rupee. In comparison to the 
value of rupee in 1947, today the value of 
rupee has decreased to one paisa. But If we 
take the value of rupee in 1960 instead of 
1947 today it has decreased to eight paisa. 
In these conditions when there is continuous 
devaluatbn of rupee, as a result of rising 
price-rise, we have increased the prices of 
the commodities, whbh are used by the 
common man. We have increased the price 
of petrol which is uded more by the common 
man than a rbh man. The poor has to bear 
all the burden of prbe rise. During these last 
15 years, the prbes of petrol has been In
creased for four times In 1985.1986,1988 
and 1990. We think that we can save foreign



exchange in this way. But according to the 
official figures^ consumption of petrol has not 
gone down in the country, even after the 
repeated increases effected in its prices. 
There is continuous increase in the con
sumption of petrol. Among the developed 
and developing natbns of the world. India is 
the only country where the petrol rtes are so 
high. The rates of petrol in our neighbouring 
countries are also very less than ours. In 
Pakistan, It is Rs. 6.00 per litre. In many 
countries it is only Rs. 5.00/-or Rs. 3.00/- per 
litre. It is Rs. 7.00 per litre in Britain. Inspite 
of this, We are saying that there will be 
rationing of petrol. No country can develop 
on the basis at rationing, it breeds corrup
tion. A person who wants to get something 
done,will get it done at any cost . We are 
unable to check the price rise because there 
is no will to do it. Besides this, we have 
presented a big by raising the income tax 
exemption limit from Rs. 18 thousand to Rs. 
22 thousand. Any one can analyse the fact 
that after how many years, this limit has 
been raised to Rs. 22 thousand .Only those 
persons who are in Government jobs or have 
a limited income, are covered under this 
limit.

18.00 hrs.

if you really want to realise tax on the basis 
of this limit of Rs. 22,000 all those persons 
who are earning more than this limit but do 
not show it in records should be taxed.

Can a petty shopkeeper or a pan vendor 
manage his household with Rs. 2,000 per 
month? Knowing pretty well that it is not 
possible to manage a househoki with Rs.
2,000, we are compelling our Jionest people 
to turn into tax evaders. Such kind of meas
ures are not going to increase Government’s 
income substantially. The contributk>n of 
income tax to our national income is only 5 
percent. Not only the tax exemption limit is 
required to be increased but at the tax ex- 
emptbn limit is required to be increased but 
at the same time in order to maintain this 
level of 5 percent, we should also include the 
income generated in the agricultural sector 
Into taxable income. People are earning
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crores of rupees In the agricultural sector 
and are still albwed total tax exemptbn as 
per our policy. By taking advantage of this 
provtston, many big capitalists in our country 
have purchased a number of farm houses to 
convert their black money into white in the 
name of agricultural income. The hen. 
Members must be aware that all multi-mil- 
lionaires in the country have managed to 
acquire some agricultural land so as to ad
just their income. Therefore conskiering this 
face we should levy income tax on agricul
tural income also. When we are charging 
Income tax from other people who are earn
ing more than Rs. 22000 per annum, then 
why the big farmers should be left out.

MR. DEPUTY SPEAKER: Hon. Mem
ber, please conclude now.

SHRIGULAB CHAND KATARIA: Sir. I 
am a new Member and I am speaking for the 
first time in this House. I will conclude in two 
minutes' time and will not give you a chance 
to point at me again. When we come to the 
question of defrcit, I think we should try to 
reduce the expenditure of the Government 
to keep the Budget deficit under check. In the 
prevbus year's Budget, a deficit of Rs. 7000 
crores was proposed initially, but it rose to 
double by the time the year came to an end. 
This time also, there is going to be a deficit of 
Rs. 7,206 crores in the Budget and, as such, 
there seems to be no end to it. Instead it will 
go on increasing unabated. If the prices 
increase, the demands of the Government 
empbyees will also increase and for this 
purpose a provision of Rs. 100 crores has 
been made whbh will be distributed to all the 
departments. But ̂  is not possible to meet 
the demands with such a meagre amount. If 
we are able to manage With this much of 
allocation, it will be an ideal situatbn and in 
that case there will not be any doubt in India's 
progress. We must levy income tax; but 
maximum tax shoub be collected from the 
capitalists. However, apparently no signifi
cant move has been made in the Budget to 
extract income tax from the billbnaires. In
stead of putting the burden of tax on the 
people who are earning and living fabu- 
busly, the burden is put on the people who
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are already reeling under poverty and price- 
rise. The Government is saying that It is 
trying to raise the income to present a social
istic Budget. I do not consider it to be a 
socialistic budget. The country has witnessed 
in the past 40 years the Governments record 
of presenting such hackneyed budgets. If 
you go through the Budget estimates of the 
past 5 years, you will find that apart from a 
few minor changes, merely the figures have 
changed. This is a budget prepared by the 
bureaucrats according to their whims and 
fancies and the po litica l feedback they get. If 
we really desire that the common man should 
be benefited, basic changed would have to  

be made in the Budget. Apart from this, we 
will have to  change o u r p rio rities .

Compared to other countries of the world 
India is very rich in terms of its mineral wealth 
which can be exploited to increase our na
tional income. It is not fair to say that the 
businessmen alone are tax evaders, Gov
ernment employees and the politicians also 
evade taxes and, therefore, occasionally 
raids should be carried on them also to 
unearth black money. This will also increase 
Goveî nment’s income, You have chosen a 
very limited area on the basis of which you 
want to raise income, if black money is 
unearthed, only then our country can hope to 
make progress in real terms. We should try 
to experiment in this regard.

We have waived the loans ot the farm
ers uptd Rs. 10,000/- and for this purpose, 
Rs. 1000 cfores have been provided. But in 
fact Rs. 4000 crores are needed to com
pletely write off these loans. Now the ques
tion arises as to how many people can be 
covered by Rs. 1000 crores and to top it all, 
one line instruction has been added to it 
which says that first of all it will be decided 
whether one is in a position to repay the loan 
or not. This leaves the entire matter to the 
discretion of the bureaucrats who will decide 
on their* own whims and fancies whether 
somebody’s claim for the waiver of the ban 
is to be accepted or not. This will lead to 
corruptbn which wilt result in miseries to the 
people.

K really a helping hand is to be given to 
the farmers to waive their bans, upper class 
farmers should be excluded from its purview 
and attentbn be focussed on small fanners 
only and there should be strict instructions 
that nobody should be harassed in this re
gard. I wouki humbly submit to the hon. 
Finance Minister that today India is passing 
through a very critical socb-economb junc
ture and at such a time we have very high 
hopes from him. It may be that the hon. 
Minister will not be successful in fulfiHIng ail 
our expectatbns during the present eco
nomic crisis, but still, if India is to be turned 
into the India of our dreams, and the gap 
between the rich and the poor is to be 
abridged, then some special measures must 
be taken to restructure and re-buiki our 
economy, about which others cannot even 
imagine.

Today we are reeling under the weight 
of enormous foreign debt. Leave asbe the 
principal sum, 18 per cent of our total bud9et 
is spent on debt servicing. Foreign borrow
ings have hollowed our economy. So we will 
have to think seriously in terms of re-building 
our economy and turn it into strong one.

Mr. Deputy Speaker, Sir, before I con
clude, one more point which t woub like to 
raise is that the price of Zarda whbh is 
consumed by poor people has increased to 
80 paisa from 20 paisa as a result of a 
staggering tax of 60 paisa imposed on it. 
This is a gross injustice.

[English]

18.05 hrs.

BUSINESS ADVISORY COMMITTEE

Fourth Report

SHRI P.R.KUMARAMANGALAM (Sa
lem): Sir, I beg to present the Fourth Report 
of the Business Advisory Committee.
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[ Translation]

SHRI DASAI CHOWDHARY (Rosera): 
Mr. Deputy Speaker, Sir. the hon. Finance 
Minister has made a laudable effort in pre
senting such a Budget at a time when our 
country is passing through an economic 
crisis. In the current Budget, the hon. Minis
ter has accommodated all the promises made 
in the election Manifesto of the National 
Front, including that of the ‘right to work’ for 
the youth.

Mr. Deputy Speaker, Sir, you would 
recall that during the 1974 Movement led by 
Shri Jai Prakash Narain, it was the main 
demand of the youth people, especially the 
students that the right to work for the unem
ployed should be incorporated in the Consti
tution as a Fundamental right. This is really 
praiseworthy that today the National Front 
Government is going to make the right to 
work for youth a Fundamental right to pro
vide work to the unemployed youth of the 
country whose number has increased tre
mendously due to the wrong policies of the 
previous Congress regime. Our Prime Min
ister has given an assurance that a Bill to this 
effect will be brought in the current sessbn of 
the Parliament and the Constitution wilt be 
amended by issuing an Ordinance.

Mr. Deputy Speaker. Sir, some of the 
hon. Members belonging to the Congress 
Party have criticised our scheme under which 
we propose to waive the loans of the farmers 
upto Rs. 10,000 saying that it will work out to 
a very huge amount. The former Chief Min
ister of Bihar Shri Jagannath Mishra had

made a promise two months prior to the last 
Assembly elections that his Government 
would waive the loans of the farmers upto 
Rs. 15,000. I w oM  like to ask from them 
whetherthey had waived even a single paisa? 
But we had given assurance to the people in 
our electk>n manifesto and. therefore, we will 
certainly fulfil our promises and for this pur
pose necessary budgetary provision is being 
made. Mr. Deputy Speaker. Sir, the most 
important thing is that since independence 
and especially as a result of wrong policies 
and intentions of Congress Government, 
condition of farmers in our country who in 
constitute 80% of the population has deterio
rated. The Congress Government did not 
pay any attention to it. Consequently the rich 
people have become richer and the poor and 
farmers have become poorer. Today it is a 
matter of joy for us and the country that 
National Front Government has made a 
provision of 49% in the budget for the first 
time for villages which will enable the labour 
class and farmers in villages to progress 
further.

Mr.Deputy Speaker, Sir, I feel that hon. 
members of Congress Party speak with some 
resentment while delivering their speeches. 
They don’t know what will be their fate once 
the declarations made in the Budget are 
implemented. The leader of oppositton Shri 
Rajiv Gandhi visited Patna during the elec
tions for Legislative Assembly while advising 
a mamoth crowd in Gandhi Maidan, he said 
that friends, please forgive me this time as 
we have been taught a lesson in the Lok 
Sabha Elections and we will not repeat our 
mistake of giving a new deal to people again. 
Now we will prepare schemes for progress 
and devebpment of people. So please vote 
for us. But people of Bihar said that they will 
not forgive Congress Party for their atroci
ties. This is why Janata Dal has come into 
power. I wouki like to request that crop 
insurance scheme was launched long back 
in Bihar. Two percent was deducted in the 
name of Crop Insurance from the loans 
granted by the co-operative society. But 
when their crops are destroyed due to natu
ral calamities, the farmers do not get any
compensation. Not even a single farmer has
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received any help in Bihar fronn the compen
sation provided by the Central Governnfient 
in the have of Crop Insurance. Today a 
member of our friend said a lot about black 
money. We admit that we do not have an 
effective policy in this regard. I would like to 
insist that the Government should provide 
for punishment in cases where the farmer 
business or service class people have tried 
to hide black money. I would like to say that 
an industry-less state always remain back
ward because no industry in ever set up 
there. You all know that Bihar is a very 
Backward state and no industry has been set 
up there. 3000 people have registered their 
names to set up small scale industries in 
Bihar with the help granted by the banks and 
Government. If any one of them wants to 
start afactory in Bihar, they should be granted 
financial help. I represent Rosera Constitu
ency. That region falls in Samastipur District. 
Sugarcare is the major crop there. But people 
do not prefer this crop as there are no mills. 
The owners of Hasanpur sugar mill exploit 
the farmers. Bribery and corruption is pre
vailing on a large scale when it comes to sale 
and purchase of sugarcane. This sugar mills 
earns a profit of rupees four crores every 
year. But not a single penny is spent for the 
welfare of labourers or repair of machinery. 
The Hasanpur mill is owned by Birlas and it 
should be nationalised. Another sugar mill 
should be established in Rosera keeping in 
view the interests of farmers and develop
ment of sugarcane farming. I admit that 
Congress Government had also passed 
some land reform laws. But the officers re
sponsible for enforcing the laws are not 
willing to let the Scheduled castes and sched
uled tribes enjoy its benefits. The ways of 
enforcing the taw properly should be de- 
ckied prior to framing them so that it proves 
useful to the Scheduled castes and Tribes

Mr. Deputy Speaker Sir. you might be 
aware that land dispute is the rootcause of 
nearly 80% incidents of violence that take 
place in Uttar Pradesh and Bihar. I would like 
to make a request, through you to the Gov
ernment that the proposed amendment to
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the night Schedule of Constitution regarding 
land reforms should be made definitely. But 
what is needed is to take strong action against 
those officials who are hesitant about its 
implementation.

The previous and present, both Gov
ernments wish that the poor people belong
ing to labour and farming class should be 
helped by the way of loans granted by Gov
ernment. Regarding the banks also, I would 
like to say that whenever any bank in opened 
in rural area, 30 to 40% of the amount is 
pocketed by the manager and bank empby- 
ees out of the loan sanctioned to the villag
ers. Such a case has taken place in Dalsingh 
Sarai Bank of our region. Therefore I would 
like to request hon. Shri Madhu Dandavate 
to appoint a separate Investigation team 
under the Central Government to investigate 
into the complaints made by public or hon. 
members. And it should be authorised to 
take strong actions against the authorities of 
Bank found guilty.

I would like to submit about the welfare 
of Harijans and Adivaasis. Many schemes 
were prepared by previous Government for 
the welfare of Harijans and Adivaasis, but 
they were not implemented. The result was 
that only 3% improvement in the condition of 
Harijans and Adivaasi brothers could take 
place which is almost negligible. You will 
have to think over it very seriously. The 
money alk)cated by Centre for their develop
ment and upliftment is not spent on them and 
returned back, instead. More grant of money 
in the name of their progress and devebp- 
ment is not suff icient and this is why they are 
still lagging behind. The f uedalist class in our 
country is the biggest hurdle, Despite the 
laws nfrade by Government, the vacancies 
reserved for the Scheduled castes and Tribes 
are not filled up and instead they are con
verted into general category and filled up. In 
a state like Bihar, reserved vacancies were 
not filled up and instead, candidates from 
general category were appointed. Strong 
action shouM be taken against the guilty and 
the matter shoukl be looked into whether it is 
in government service or private sector. The 
Constitutbn provides a fixed quota of reser*
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vation for Scheduled Castes and Scheduled 
Tribes candidates in Banks. But only 2% 
Scheduled Castes and Tribes candidates 
have been appointed in Banks in our region. 
This should be investigated and wherever 
the appointments have been less than the 
fixed quota, candidates from Scheduled 
Castes and Tribes should be selected to fill 
up the vacancies. Bihar has been expk>ited 
a lot and it has been treated very badly even 
the Planning Commission also does not give 
any priority to schemes related to Bihar. This 
is the reason why Bihar is lagging behind the 
pace of development in Bihar is very slow 
because tor the last three four years it has 
not received the central grant of Rs. two or 
three crores which was decided to be given 
every year. People the new Government to 
release that amount. In 1977 a proposal of 
constructing a dam on Kosi river from Darjia 
to Fuhaiya was approved. It was approved 
by the centre also and the construction work 
had also started but it was stopped in 1980. 
As a resuK, nearly two hundred villages are 
in undated during floods every year. There* 
fore, I would like to request the Government 
to start the construction work once again and 
complete this dam.

[Translation]

We have not been provided with an 
opportunity to speak on the Railway Budget.

MR. DEPUTE' SPEAKER: You can’t 
speak on the Railwr ^udget.

SHRI DASAICHOWDHARY: Mr. Dep
uty Speaker, Sir, the epkiemk: of Kala*Azar 
has sweeped through the State of Bihar and 
the medicines that are imported its treat- 
ment-viz-a-viz-Somodine and PentamkJine- 
are not available there. Consequently, an 
approximate number of 10,000 people have 
died during the last two years. 1 wouki, there* 
fore, like to request the Government through 
you, to arrange for sending an abundant 
quantity of Somoedine and Pentamkiine to 
the State to control the epidemic of Kala- 
Azar because thousands of people are dying 
for want of these drugs there. With these 
words, I thank you very much.

SHRI RAM KRiSHAN YADAV 
(Azamgarh); Mr. Deputy Speaker, Sir, our 
Constitutton envisages a socialistk^ pattern 
of society and \ understand that the Budget 
should be based on socialism. But when I 
glanced through the Budget. I couldnl catch 
a glimpse of socialism anywhere. This is 
neither a socialistk: Budget nor a common 
man’s Budget. It does not contribute to pubik; 
welfare as well. It can, however, be called a 
reformative Budget to some extent.

Hon. Deputy Speaker, Sir, I believed 
that a change in power wouk:l consequently 
bring a change in the system itself and the 
peasants, the labourers, the backward and 
exploited classes woukJ feel a sense of re> 
lief. But this didn’t happen. They had voted 
the Janata Dai to power with the hope that 
the new Government will fulfil their aspira
tions which were r\o\ fulfiiied during the 
Congress regime. They had expected that 
on the basis of a transformation in the whole 
system the Budget would bring about revo- 
lutbnary reforms to pave way for social 
reconstruction but the Budget seems to be 
devoid of all that transformatbn. There is no 
visible, sign of change from that of the capital 
oriented Budget of the Congress party.

Few days back, when I came to Delhi, I 
saw the poorest of the poor people of our 
society at the railway station, picking the 
remains of rice and vegetable pieces from 
the dust-bins to eat. Not a single word has 
been uttered about them in this Budget nor 
does it share any concern for their poverty or 
how the condition of the poor, exploited lot of 
villages could be improved. There is no 
mention regarding this in the Budget.

When a big f unctk>n is held, poor people 
eat the left over food. There has been no 
radical thinking on this account. After 42 
years of the country’s independence this 
Budget aims at bringing about radical 
changes. But nowhere do we see any radk^al 
changes. Minor Improvements here and there 
do not mean that something new has been 
introduced in the Budget. The tx>n. Finance 
Minister has saki that there is death of re
sources In the country. This country has
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produced big industriaiists like Tata, Biria, 
Dalmia and Goenka. On the one hand there 
is concentration of money while on the other 
farmers and labourers are languishing in 
poverty. If there has been an increase in 
economic resources it has been confined to 
the capitalist class unless there is a check on 
the income of capitalists there will be no 
economic progress in the country. This point 
has not been mentioned either in the Presi
dent’s Address or in the hon. Finance Minis
ter’s speech. How have Tata, Birla, Dalmia 
or Goenkars proposed so much? Until this 
capitalist structure is shattered there cannot 
be a radical change in the country’s eco
nomic set-up and the gap between the rich 
and poor will wider further. I want to say that 
there are two steps which are necessary fô  
socialism one is the development of the 
public sector and second is the nationalisa
tion of private sector. But the Budget does 
not mention any move to convert any private 
industry into a public sector undertaking As 
long as there is existence of private property 
in this country the public sector cannot de
velop. I believe that without nationalisation 
we will not be able to eradicate poverty from 
this country, however ambitions a budget 
may be. So i suggest that the budget should 
provkie for nationalisation of large-scale 
industries in the private sector. This is r)Ot my 
personal opinion but what is enshrined In our 
constitution. It is a matter of regret that 
nationalisation has not been mentk>ned in 
the Budget, The hon. Finance Minister has 
always been a staunch supporter of social
ism. The Janata Dal also is committed to 
socialism. But no provisions in the Budget in 
this direction clearly indicate that the Janata 
Dal too is not in favour of bringing about 
revolutionary changes in this country. The 
need of the hour is to take revolutionary 
steps in terms of changing our policies.

i /  According to my analysis of the budget 
there is no clear-cut provision in favour of 
scheduled castes, scheduled tribes in par
ticular and backward classes. I thank the 
Government for the proposal to waive bans 
upto Rs. 10.000 in case of small farmers. But

there are people in the country like the Adi- 
vasis in jungles who are not aware of the 
developmental work being done by the 
Government. The Budget does not indbate 
what steps are being taken for their upliftment, 
the type of oppotunities to be offered to them 
in the cottage industry sector, empbyment 
opportunities for them etc. There are a large 
number of people living in the backward 
areas of the country. If the Budget does not 
have provisions in favour of Scheduled 
Castes. Scheduled Tribes, poor and back
ward classes it does not have any value. 
Industrial revolution is the basis on which 
can country can make economb progress, 
generate empby me nt opportunities for yourig 
people, poor tim e rs and labourers and pay 
foreign debts^he budget does not mentbn 
how this industrial revolution is to be brought 
about and the country made self-suffbient. 
This shows that the Government wouW rather 
let the Tatas and Birlas of this country run the 
Gconomy.We cannot remove poverty from 
this country unless we bring about an indus
trial revolution. I belong to Azamgarh distrbt 
to which hon. Shri Kalpnath Rai also be
longs. He has been a Minister once so he 
may be aware that there is only one sugar 
mill in Azamgarh whereas the local farmers 
produce sugarcane in large quantities. 
Consequently, most of their produce dries 
up on the fields itself. When they take their 
produce to the mill they have to wait outside 
the gates for 10-15 days. Many a time the 
farmers have to return defected. I demand 
that Azamgarh be declared a 'No Industry 
Distrkit* I want that a sugar factory be opened 
at the earliest there. Apart from this a large- 
scale industrial unit shoub also be set up 
there in order to generate job opportunities 
for unempbyed youth there. Many well- 
known leaders were born in Azamgarh. I 
request the hon. Finance Minister to imme
diately provkie for a sugar factory and a large 
industrial unit in Azamgarh district. Nothing 
has been said about the cottage industry 
sector is the budget even though the Gov
ernment wants to uplift farmers and the poor. 
Peopleengaged inthe cottage Industry sector 
have not t>een granted any concessions 
either indivkjually on a collective basis. No 
relief has been provMed to them and it Is



unfortunate. This shows that this Govern
ment is not interested in radical changes. 
Escalation in the cost of petrol and diesel will 
give a heavy bbw to farmers and adversely 
affect transportation cost, industrial devel
opment and the daily life of people due to rise 
in prices of commodities. So I request the 
hon. Finance Minister to withdraw the pro
posal for increasing the price of petrol and 
diesel. Money leaders still exist in Indian 
society. These people land money to farm
ers and labourers In villages at very high rate 
of interest. There is no provision In the budget 
for putting an and to the practice of money- 
lending. So I would not call this a reformist 
budget. Certainly not a budget from which 
we can expect radical changes. We would 
like a budget that strengths industry and 
helps In reducing the gap between the rich 
and the poor. This budget is similar to the 
ones presented by the Congress (I) Govern
ment.

SHRI RAMASHRAY PRASAD SINGH 
(Jahanabad); Mr. Deputy -Speaker Sir, you 
have given me very little time. I shall take just 
2-3 minutes for my speech. The decision to 
earnmark fifty percent of the funds for rural 
areas is most welcome. It is good that in this 
Budget the Government has given a lot of 
attention to villages. As a result of this, 
migration from rural areas to urban areas will 
also stop. As to the taxes imposed in this 
Budget, I would like to say that if the Govern
ment can check tax evasion then there will 
not be any need to impose taxes. With the 
imposition of new taxes, tax evasion is also 
on the rise. If that money could be mobilised 
it could be used for the country’s defence 
and development. The proposal to reduce 
expenditure on education Is not desirable. 
We will not be able to achieve our goal of 
socialism if we do not spend adequate funds 
on education. Should the Government take 
such a step if socialism is its goal? Socialist 
societies accord equal rights to all its citi
zens. By reducing the expenditure on edu
cation the Government is doing injustice to 
the children of Harijans, Dalits and poor 
farmers who study in village schools. Today 
the situation is such that children of the 
wealthy farmers and land-owners do not
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study in village schools. The poor children 
who study in village schools have to sit ufKler 
trees to study because classes cannot be 
heki in the dilapidated buildings that go by 
the name of schools. No classes are heki 
during the monsoons.Their condition will only 
worsen if there is a cut in the expenditure on 
education. The Government says that prom
ising students in village schools will be ecour- 
aged. But how can village schools produce 
bright students if proper facilities are not 
available. What is the Government's stand in 
this matter? When Prof. Madhu Dandavate 
was in the Opposition we thought that he 
really believed in socialism but while making 
the budget he seems to have shed his social
ist way of thinking. This budget does not 
seen to be contributing in any way towards 
the development of poor children.

Mr. Deputy-Speaker Sir fourthly this 
budget does not indicate the steps that shouki 
be taken to reduce the increasing unemploy
ment. There are several sick units in the 
country. Industrialists have diverted funds 
from these sick units to other projects. Lakhs 
of workers of these abandoned sick units 
have now become unemployed. There is 
one such unit in Dalmia Nagar which had an 
employee strength of 25,000to 30,000. What 
will happen to these employees now? No 
attention has been paid to the revival of 
these sick, units. Will the unemployed work
ers be reinstated in these units? A.> these 
points must be looked into. Now I would like 
to say something about Bihar. Bihar is a 
backward state. Bihar has fertile land and 
several rivers but these resources have not 
been tapped. Apart from this Bihar is not 
industrially advanced. An ordinance factory 
should be set up there. This budget does not 
mention any new devebpment projects for 
Bihar.

The condition of schools in the villages 
of Bihar is very bad. There is need to con
struct new school buildings there. Proper 
facilities should be provided for the educa
tion of children of poor people.

The hon. Minister has not done good by 
increasing the cost of diesel and petrol. As
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you know smalt farmers use diesel and the 
hike in its cost has caused resentment among 
them. So 1 urge the Government to bring 
down the prrce of diesel. The increase in the 
cost of petrol has led to an increase in the taxi 
and auto-rickshaw fares. Previously I used 
to pay Rs. 15/- as fare from New Delhi 
Station to my house but now I have to pay 
Rs. 25/-for the same distance. Petrol should 
be made available at lower rates to taxis and 
auto-rickshaws and a quota should be fixed 
for this purpose, if this is done there will not 
be no need to increase the fares.

In the end I would like to say that more 
taxes be imposed on the affluent class. With 
these words I conclude my speech.

*SHRI O.K. KUPPUSWAMY (Coimba
tore): Hon. Deputy Speaker, Sir, I thank you 
very much for providing me an opportunity to 
speak on the General Budget.

This Budget is the most oppressive the 
history has ever seen. It is against the inter
ests of the poor and the down-trodden. It is 
anti-people budget. The week the budget 
was presented must have been appropri
ately lamented by all as a black week. People 
say they prefer death to shouldering the 
budget proposals.

Sir, the deficit is as wide as 7,206crores. 
I do not know how the Govt, is going to make 
rt up. The allocatk>n for defence is only 
15,850/- crores. When small neighbours like 
Pakistan and other countries are trying to 
threaten us, the small order of allocatbn is 
really worrying. We must defend every inch 
of our territory for which our defence forces 
require higher allocation. We are 80 crore 
people and we will defend our borders stoutly. 
Therefore, this allocation for defence should 
be increased.

Sir, this Government promised to the 
people to waive agricultural bans upto Rs.

10,000/-. People believe their words and 
voted them to power. Today a minority 
Government Is In power. We do not know 
how long they will run. We wish them suc
cess but if they fall on their own, how can we 
help them?

Sir, this Govt, must redeem their prom
ise given to the people of waiving agricultural 
bans upto 10,000/- rupees. In South, people 
are reeling under the burden of agrbuHural 
debt. In the South, in Tamil Nadu, Kerala, 
Karnataka and Andhra Pradesh people have 
voted for the dynamb leadership of Rajiv 
Gandhi. This Government shouW not dis
criminate South because people have 
outvoted them. They must strck to their prom
ise.

SHRI DHARM PAL SHARMA: Sir, a 
discussbn is being held on the General 
Budget and the hon. Finance Minister is not 
present in the House. He should have been 
present here to listen to the views of the 
representatives of the people. Although the 
hon. Minister of Civil Supplies is present 
here he is not taking any notes. Two on three 
hon. Members have already spoken so I 
would request you to ask the hon. Finance 
Minister to be present here and take note of 
the views of the hon. Members.

MR. DEPUTY-SPEAKER: The views of 
the hon. Members are being noted down and 
will be passed on to the hon. Minister. He 
was here some time back and he may have 
gone out for a little while your objection 
woub be valid when his absence is unduly 
long.

*SHRI C. K. KUPPUSWAMY; This Gov
ernment should as a matter of fact waived 
the agricultural loans immediately on as
sumption of power. This country is the land 
of poor farmers. I am also a farmer. There
fore, I say that 1000 crores for waiving the 
laoans is not enough. It should be around 
14000 crores. As far as Tamil Nadu is con
cerned. in Coimbatore, water is not available

^Translation of the speech originally delivered in Tamil.



even at 300 ft. and 400 ft. People are in 
heavy debts. They are facing serious hard
ships. Relief should be provided immedi
ately.

Sir, in Coimbatore District along, 25 
textile Mills are under cbsure since long, the 
present Govt, in Tamil Nadu is your ally. The 
DMK Govt, promised the people of Tamil 
Nadu that they would reopen the closed 
textile mills within one year of assumption of 
power. One year has passed. They have not 
taken any action. I would, therefore, like to 
plead with the hon. Finance Minister here to 
take steps to reopen the 25 textile mills 
under closure in Coimbatore and thereby put 
all those 30,000 persons thrown out of 
emptoyment back on their vocation. Their 
families are undergoing untold ordeals. Many 
of them who spoke before me rightly pointed 
out that their budget suits only Tatas and 
Birlas. They are correct. There is no redeem
ing feature in the budget for the poor.

Petrol prices have been hiked steeply.
In Tamil Nadu it cost Rs. 11 /- per litre. Today 
it has been hiked by Rs. 1.50. Diesel used to 
cost Rs. 3.66. Today, it has been hiked by 
Rs. 1.40. This increase is unparalled in 
budgetary history. Prime Minister V. P. Singh 
was once Finance Minister in the Congress 
Government. Even he had not presented 
such a budget with steep hike in prices. This 
Govt, is talking high of socialism. But their 
Budget has played havoc with the lives of the 
poor farmers, weavers, industrial workers, 
coolie workers, rickshaw and cart pullers, 
cobblers, barbers and other sects of op
pressed and suppressed people.

Prices of essential commodities have 
been increased. The prices of vegetables, 
soup and other commodKies of daily use 
have been increased manifold. Hon. Mem
ber has rightly said that this Govt, has not 
even spared ‘Pan Parag’. He has showed it 
to the whole House how the prices of goods 
of common consumption have been in> 
creased.

Sir, the Pandiar and Bonambuzha river 
water scheme was a scheme agreed upon
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during the days of Kamraj. Funds shouki be 
allocated for that. The Plan albcation of Rs. 
SOOOcrores for Tamil Nadu is meagre. Hon. 
Finance Minister is not here. Hon. Food 
Minister, I hope, woukl convey my feelings to 
the Hon. Finance Minister. The alk>catk>n for 
Tamil Nadu shouki be increased. The Tamil 
Nadu Govt, has hiked the prk^e of ratk>n rice 
by Re. 1/- per kib. This increase must be 
dropped. It affects the poor people. Hon. 
Minister must issue necessary directives to 
the State Govt, to reduce the prbe of rice 
available in ratk>n shops.

Sir, I wouki also like to bring a matter of 
serious importance to the notice of the House. 
In Tamil Nadu a railway statk>n was named 
after the great leader Kamraj. That has been 
changed to Maraimalai Nagar railway sta
tion by the DMK Govt. You must respect the 
sentiments of the Tamil people. This name 
was changed after the DMK Govt, come to 
power, after this Govt, came to power. Why 
is this so? More than 40,000 congress ¥Vork- 
ers are languishing in jails. We cannot be 
suppressed by imprisonment. We are ready 
to face jails and other repressive measures. 
We belong to the glorious tradition of Kamraj, 
Rajaji, Bharati and V.O. Chidambaranar. 
Therefore, we will go undaunted in our fight 
against the oppressive DMK regime. I once 
again register my protest against the anti
people budget.

I also convey my heart-felt thanks to the 
Hon. Deputy Speaker for giving me an op
portunity to speak on the general budget.

SHRI MAHESHWAN SINGH(Mandi): 
Mr. Deputy-Speaker, Sir, I rise to support the 
budget presented by the hon. Finance Min
ister in this august House on 19th March. My 
constituency in Himachal Pradesh is one of 
the most inaccessible areas of the country. 
Area-wise it is the second largest constitu
ency in the country. Sir, my constituency is 
Mandi whbh has an area of 34,383 square 
kibmetres and a populatbn of 10,92,970. 
There are three tribal areas within my con
stituency with a collective population of 
1,26,698, and five Scheduled Caste areas 
wlthacollectlvepopulatbnof2,B3,894. Even
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after 42 years of independence 70% of the 
area of this constituency has to be covered 
on foot as there is no means of transporta- 
tion. People are living in hills and caveras 
there. The hon. Finance Minister started his 
budget speech on such a magnanimous 
note that we started thumping our desks, but 
we feh a bit disappointed as he reached the 
concluding part of his speech. There cannot 
be any two opinions alcx>ut our party's deci> 
sionto extend support from outside but much 
will depend on the merit of the case. This 
means that we will strongly protest against 
the Government’s anti-people policies.

As far as Income Tax is concerned the 
exemption limit should at least be Rs. 25,000, 
I would not like to go into the details as time 
is short. But I agree that the exemption limit 
of Rs. 22,000 will not help people and so the 
exemption limit should be at least Rs. 25,000. 
As far as increase in the cost of petroleum 
products is concerned the hon. Finance 
Minister should not forget that petrol has now 
become an essenti^’ ^o-nmodity. With the 
hike in the cost of petroic. .m products it was 
natural that the D.T.C bus fares would also 
increase. This will directly affect the poor. 
Therefore, I oppose this Increase In the cost 
of petroleum products. It would have been 
better if the price of Liquor had been in
creased the way it was done in the case of 
cigarettes. Then we would have extended 
our full support.

Himachal Pradesh Is popularly known 
as Der Bhoomi’ The Kulu Valley In particular 
is called 'Der Bhoomi* not only India but also 
abroad. Himachal Pradesh is a state with 
tremendous potential for growth and if the 
Central Government pays full attention the 
State can become self-sufficient in a matter 
of few years. •

. u^uputy Speaker, Sir, tourism could 
become the main source of income for 
Himachal Pradesh. There are no two opin
ions about it that every year lakhs of tourists

come to Himachal Pradesh, especially Kuilu* 
Manaii. Foreign tourists also come there in 
large numt)er. They outnumber the domestic 
tourists. But the problem is that a tourist who 
visits Kullu-Manali once does not wish to visit 
the place again, ft is mainly because Kullu- 
Manaii has not been linked with S.T.D. serv
ice with the other parts of the country. Through 
you, I would like to request the hon. Minister 
to link Kullu-Manali with S.T.D. facilities with
out any further delay.

Mr. Deputy Speaker, Sir, it is a fact that 
Kullu-Manali is linked with national highway. 
But with the construction of a dam on the 
river Beas the condition of the highway has 
wor sened to such an extent that even a little 
rainfall causes closure of the road. So is the 
case of air service with Delhi. This air service 
depends purely on monsoon conditions, it is, 
therefore, necessary from security point of 
view also that an alternative highway link 
should be provided to Kullu via Vajaura 
Kandi. As such, through you, I would tike to 
request the hon. Minister concerned to pro
vide maximum funds for the construction of 
an alternative highway link for Kullu.

Mr. Deputy Speaker, Sir, in 1980 the 
former Prime Minister, had gone on a tour to 
Lahaul-Spiti, the border district of Himachal 
Pradesh. She had said at Kelang that time 
was not far when Lahaul-Spiti would be 
linked with other parts of the country. She 
had also made an announcement that a 
tunnel would be dug at Rohtang Pass. There
after a survey was conducted by the Geo
logical Survey of India which submitted its 
report to the Central Government. But it is a 
matter of regret that even after a lapse of 10 
years, construction work on the tunnel has 
not yet started. Through you, I would like to 
request the hon. Minister to provide maxi
mum funds at the earliest so that construc
tion work on this tunnel could be started. It is 
also essential from security point of view, 
because all the army supplies are trans
ported to Leh through Natbnal Highway No. 
21, but the Rohatany pass remains closed 
for 7-8 months in the year. It is, therefore, 
very essential to construct this tunnel.
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[English]

PROF. PREM KUMAR DHUMAL 
(HAMIRPUR): Sir, I am on a point of order. 
There is no Minister in the House now.

SHRI VAKKOM PURUSHOTHAMAN 
(ALLEPPEY): You will have to adjourn the 
House, Sir. Without the Minister how can it 
go on?

AN HON. MEMBER; They could have 
some Ministers of State. There are very 
capable Members available. (Interruptions)

[Translation]

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (SHRI NATHU RAM MIRDHA): I 
am present here at your disposal {Interrup
tions) Sir, I am listening to your points word 
by word very attentively. (Interruptions)

SHRI MAHESHWAR SINGH: Mr. Dep
uty Speaker, Sir, there is a large potential of 
power generation in Himachal Pradesh. It is 
a State which has the capacity to generate
21,000 MW power. But it is regretted that 
due to lack of funds only 27 per cent of the 
total capacity has so far been exploited. 
Work on most of the proposed projects has 
not yet been started. For example, the Larjee 
Hydel Project falls in Mandi Parliamentary 
Constituency Survey of this project was 
completed long ago. It has the capacity of 
generating 126 MW power. Many years ago 
the former Chief Minister of Himachal 
Pradesh and the former Union Minister of 
Food and Civil Supplies had announced that 
work on Larjee Hydel Project would be started 
very soon. Six years have elapsed since the 
above announcement was made, but work 
on this project has not been started. An 
amount of about Rs. 30 crores are likely to be 
spent on this project. As such, through you, 
I would like to request the hon. Minister of 
Energy to allocate at least Rs. 5 crores to 
Himachal Pradesh so that work on Larjee 
Hydel Project could be started. Apart from 
that, there is also the Parvati Hydel Project, 
the survey of whk:h was started In 1969. Mr. 
Deputy Speaker, Sir,.....

MR. DEPUTY SPEAKER: You are tak
ing up each and every project.

SHRI MAHESHWAR SINGH; Mr. Dep
uty Speaker, Sir, survey of this project had 
been started in 1969, but the work has not 
yet completed even after a lapse of 21 years. 
I would, therefore, like to request that at least 
a sum of Rs. 5 crores may please be pro
vided so that the survey work couki be 
completed. Since time is short, I conclude 
with these words and take my seat.

18.57 hrs.

MASSAGES FROM RAJYA SABHA

[English]

SECRETARY-GENERAL: Sir, I have to 
report the following message received from 
the Secretary-General of Rajya Sabha:-

(i) “in accordance with the provisions of 
sub-rule (6) of rule 186 of the Rules of 
Procedure and Conduct of Business in the 
Rajya Sabha, I am directed to return here
with the Appropriation (Railways) Bill, 1990, 
which was passed by the Lok Sabha at its 
sitting held on the 26th March, 1990, and 
transmitted to the Rajya Sabha for its recom
mendations and to state thatthe Rajya Sabha 
for its recommendations and to state that this 
House has no recommendations to make to 
the Lok Sabha in regard to the said Bill.

(ii) In accordance with the provisions of 
sub-rule (6) of rule 186 of the Rules of 
Procedure and Conduct of Business la the 
Rajya Sabha, I am directed to return here
with the Appropriation (Railways) No. 2 Bill, 
1990, which was passed by the Lok Sabha at 
its sitting held on the 26th March, 1990, and 
transmitted to the Rajya Sabha for its recom
mendations and to state that this House has 
no recommendations to make to the Lok 
Sabha in regard to the said Biir
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SHRI HARPAL SINGH PANWAR 
(Kairana); Mr. Deputy Speaker, Sir, even 
after executing a number of Five Year Plans, 
our country continues to be poor. A number 
of schemes have since been launched in the 
name of augmenting agriculture production 
and removal of unemployment which proved 
to be mere an eye—wash as the condition of 
our farmers, the unemployed and the work
ers dkl not make any head way despite all 
those schemes.

Mr. Deputy Speaker, Sir, though India is 
predominantly an agricultural country but 
Wmers have all along been neglected. What 
to talk of rural devebpment, even the basic 
requirements for agricultural development 
have not been made available to farmers. I 
am reminded of an incident of 1971, wven 
the father of the nation, Mahatma Gandhi 
had gone to Champaran in Bihar to make an 
on the spot study of the atrocities being 
committed on indigo cultivators. He saw the 
grim poverty there. In the name of clothes on 
their bodies, people of the area were found 
in Tatters. Even their womenfolk were scan
tily dressed as they were too poor to afford 
more than one dhoti to cover their bodies. 
Mr. Deputy Speaker, Sir, if one goes to 
Bihar, Orissa, Eastern Uttar Pradesh today, 
he will find that the situation has hardly 
improved. I want to say that this is due to 
wrong policies and wrong plans of the previ
ous Government. Today, we continue to be 
positioned at the same level where we were 
some years ago. Even today lakhs of chil
dren become blind for want of vitamin A’. 
They are suffering from malnutrition. People 
do not get clean water. Even today 3.5
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crores people in the country suffer from 
water borne diseases.

Let us take the posltbn of unempby- 
ment. The figures we are getting from Em
ployment Exchanges are far below the ac
tual figures. We do not get correct informa
tion. If a proper enquiry is made, the number 
of unemployed people will be not less than 
20 crores. Such a staggering figure Is a 
matter of shame for a country like us. Agri
culture was a very important subject, but 
nobody paid attention to it. The farmers were 
neglected. Of course, a lot of eye-wash has 
been done in their name.

19.00 hrs.

They are not been given remunerative 
prices for their produce. The prices of tractor, 
electricity and fertilisers want on increasing. 
Do you think that the farmers couki get 
remunerative prices if the price of wheat is 
increased by Rs. 5 and that of sugarcane by 
Rs. 2/- per quintal? It is an injustice done to 
them. This type of treatment has been meted 
out to farmers, labourers and unemployed 
people. I want to say that there shouki be a 
ban on setting up of heavy industries. Items 
which could be made under cottage industry 
should be reserved for it. Respected 
Chaudhary Charan Singh said that cottage 
industries should be set up. Huges funds to 
the extent of Rs. 5 to 7 hundred crores are 
being spent on heavy industries, whereas 
investment on cottage industries hardly 
exceeds to lakhs of rupees. Due to this the 
unemptoyment problem has risen. Even 
doctors and engineers in the country are 
unemployed. They are eager to go abroad. 
Efforts should, therefore, be made to see 
that jobs are made available to all categories 
of workers. Muslims of Dhaka were hand
made. These items should be made in cot
tage industries.The proposals of devebp- 
ment are worthy of commendatbn. The 
Budget contains such good proposals. 
Weiver of loans upto Rs. 1000 and provision 
to albcate Rs. 4000 crores for subsidy on 
fertilisers and irrigatbn are also worth com
mending. As has been said by the former 
Prime Minister, only 15 paise out of a rupee
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meant for the relief of rural people reaches 
the beneficlartes. I request that the entire 
amount should reach the beneficiary. Then 
only villages can t>e developed. Even now 
there Is nothing worth the name of devebp* 
ment. Please look at the gap between the 
villages and towns. The gap between the two 
has reached to an alarming proportions. As 
per a report of 1979, Wealth Tax ws levied on 
16664 persons in rural areas whereas in 
Delhi alone the number of wealth tax payers 
in 19149. The gap between the villages and 
the towns has widened by thousand times. 
This gap is widening further. The gap be
tween the 5 per cent people living at the top 
of the society and the 5 per cent people living 
at the rock bottom is very stunning, I ask you 
not to allow the Birlas and the Tatas to 
expand their empire further. Plans should be 
implemented in the interest of the poor people. 
Finally I would like to say that the policy of 
introducing small and cottage industries, as 
propounded by hon. Shri Charan Singh 
should be adof^ed.

[English]

SHRI A. CHARLES (Trivandrum): Mr. 
Deputy-Speaker, I am extremely grateful to 
you for giving me this opportunity to talk on 
the Budget and I am also grateful to the 
Honourable Finance Minister for being pres> 
ent here because I have one or two special 
points to bring to his kind notice.

The Budget proposals presented by the 
Honourable Finance Minister have in fact 
oome as a real shock to those who really 
know Prof. Dandavate for the last several 
years, and to those people who believed or 
hoped that the National Front Government 
wouM do something to help the poorest of 
the poor to oome up.

Some of the prevbus speakers have at 
length dealtwith the growth rate during the 
Seventh Plan period and its performance In 
the agriculture sector during the perk>d of the 
previous Government. 1 am only drawing the 
attention of this august House about the 
impact of direct and indirect tax proposals 
arvd how the common man wHI be hK hard.

The first ooncessbn proposed In the Budget 
is to raise the exemptbn limit for Personal 
Income-tax from Rs. 18000 to Rs. 22000. 
Prima facta il may took nice, but in reality It Is 
nothing. You had given In Page 18 of your 
Budget speech an illustratbn. What rele
vance this illustratbn has got? The Finance 
Minister has sab that for a person who is 
drawing Rs. 42000 a year, if he saves Rs. 
8000 he need not pay any tax. Sir, I wouki 
like to draw your attentbn that a person who 
is drawing Rs. 60000 per year, If he avails all 
the incentives then he need fK>t pay any tax. 
The only thing he has to do is to approach the 
tax consultant and find out the loopholes. 
There are a b t of loopholes. EverytxxJy Is 
trying to see how he can go out of the tax net. 
You have talked about - simplifbatbn, but it 
has become more complicated. How can an 
ordinary person who Is working in a Depart
ment find out as to how much he has to pay 
us income-tax?

Sir, I have a suggestbn. You can ex
empt all those who are receiving salaries 
upto Rs. 42000 from income -tax.

19.07 hrs.

[SHRI VAKKOM PURUSHOTHAMAN in 
the Chai^

Then, you can have certain slabs. Upto Rs. 
60.000A i.e., Rs. 5000 per month, you can 
charge 20 per cent tax. Upto Rs. 96.000A,
i.e. Rs. 8000 per month, you can charge 40 
per cent tax. Upto Rs. 1,20,000, i.e. Rs. 
10000 per month, you can charge 55 per 
cent tax. Over and above Rs. 1,20,000, you 
can charge sixty per cent. This is a very 
simple procedure. By this procedure, you 
will be getting almost double the tax that you 
are now getting under your present pro
posal.

Now I will come to price rise. Maintain
ing prbe stability is one of the main objec
tives of planning. This will be possible only if 
there is effective monitoring of prices and 
timely Introduction of wbe ranging antl-infla- 
tbnary measures by the Government, the 
Budget is totally silent on these measures.
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The hon. Minister admits that price rise af
fects several comnnodity groups and that the 
first task of the new Government was to 
contain the rise in prices. What the Govern
ment has done for this?

I now quote from page 21 of the Budget 
speech:

”1 have also attempted to mobilise 
some resources in a manner that does 
not hurt the common man and at the 
same time helps to curb elitist con
sumption.”

I may just mention one illustration. There is 
an increase in the cost of diesel. You have 
increased it by 54 paise per litre. What is the 
impact? the price of each and every con
sumer article in the market had been in
creased. Sir, we travelled together in the 
same flight two days back. In my constitu
ency, day before yesterday, I was shocked 
to see that the prices of most of the items 
have gone up, even the price of iron has 
gone up in the market. I went to a petrol 
pumps for taking diesel. The actual increase 
is not 54 paise, it is 66 paise.

Sir, Kerala is a consumer State. Every 
article of consumer use is being taken either 
from Andhra or Tamil Nadu. The freight 
charge of every lorry load has gone up. The 
lorry charge from Andhra to Kerala has gone 
up by Rs. 1000/-. You can imagine what 
impact it will have on the consumer goods. 
Then, GVC pipe is not manufactured in 
Kerala. Under the Licensing Policy, new 
licence is not being given for the manufac
ture of GVC pipe. So, we will have to take the 
entire lot from Delhi. The lorry charge per 
tonne is Rs. 1200/-.

On an average 9.5 tonnes of load comes In 
a lorry. But they collect the charges for 10 
tonnes, the total freight charge in one lorry is 
approximately Rs. 4000. So, this is the hike 
on GVC pipes. Cement cost has been in
creased by Rs. 4. They say that from April 1 
they are still going to raise it by Rs. 5. This is
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NTPC is manufacturing conductors. It 
has orders worth Rs. 100 crores with it. Thai 
was a sk:k unit for several years. Only six 
months back, some package was given, and 
it went into production. 2500 workers are 
working in this factory. With the hike in trans
port charges. I am afrakl. this factory will 
have to be ck>sed because it will not be able 
to compete with the manufacturers in the 
north. Tlie result, in fact, is like Arjun*s arrow. 
You know better the performance of the 
wonderful arrow. When he takes and bows, 
it becomes ten. Then it goes into hundred 
and finally when it hits it becomes 1000. So 
when you announce the budget, the increase 
was 54 paise. You go to the petrol pumps. 
There the increase is 66 paise. Yesterday I 
was coming from Delhi airport. Formerly, 
taxi charges used to be Rs. 40. Now they 
have been raised to Rs. 52. A maximum of 
four litres of petrol is consumed. So the 
increase in petrol cost is Rs. 5. But the 
charges have been increased by Rs. 12 i.e. 
three times. This is the total result of the 
present Budget. I have one request. This 
increase has been made in order to reduce 
the consumptbn of petrol. But who is using 
this petrol? Government on the one hand, 
public sector undertakings on the other and 
the common man. Woukl you kindly issue a 
white paper showing during the last five 
years what is the percentage of petrol that 
was used by the Government, what is the 
percentage used by the public undertakings 
and what is the percentage used by the 
common man? I am sure, the consumptk>n 
by the common man will be the least. So 
instead of increasing the rates, it is better to 
limit the Melage of petrol consumptbn by 
the Gowemment and pubik: undertakings. 
Why do pm  iirow  all the burden on the 
common n w f  Alter all, youj^rofess to stand 
by the poor. But tfiit Is your result.

For Kerata I Imm one request. After all, 
you are not goinolo reduce the cost of diesel 
and petrol. The whole burden is now to be 
borne by the ordinary man. Kerala is a con
sumer State. Everything has to be taken 
from other States. There are some Indus
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tries. Raw material is to be taken from the 
fK)rth. Everything is not being consumed 
there. Some finished products are taicen 
back to other States in the north. For the 
North-eastern States you have given a spe
cial subsidy In the freight. Formerly it was 50 
per cent and now it is 75 per cent. Formerly 
it was from Siliguri and beyond. Now I am 
told that the same benefit is given upto 
Calcutta. So you are giving to that region, 
from Calcutta to North East, a special sub
sidy in the freight and for the finished goods 
the subsidy in freight charges Is 75 per cent. 
I request and plead with you to give a special 
consideration to Kerala. After all, it Is now 
being ruled by one of your components. Why 
do you not show the grace? There should be 
some consideration for the present Govern
ment. So you could think of giving special 
concession in the freight charges for Kerala.

What was the promise to everybody?

You sakJ you will write off toans upto Rs.
10,000. One of the previous speakers just 
read out the actual wording from your Mani
festo, but now you say that willful defaulters 
will be excluded. Who are the willful defaul
ters? This will lead to favouritism and corrup
tion. If somebody pays some money, it will 
be declared that he is not a willful defaulter. 
So, you should be very specifte when you 
give the concession. So. you should be very 
specific when you give the concessbn. 
Otherwise 1 feel this will be ruinous to the 
country.

Regarding unemployed youth, you have 
made a passing reference. What are your 
programmes? There is no programme. You 
speak of some training programme. I am 
surprised, in Kerala there are several lakhs 
of trained youth without any job. So, what is 
the necessity for further training programme 
for Kerala? I have gone through the entire 
Budget Speech but not a word is there about 
anyadditbnalscopefor jobs. Vouarespeak- 
ing of making the right to work as a Funda
mental R^ht and for that you want our sup
port. We are witf Ing to give our support. If you 
are the rit̂ ht to work as a Fundamental Right 
and If by magic that will create employment

opportunities, that will be wonderful. Simply 
by constituting committees and making the 
right to work as a Fundamental Right, how 
can you create more jobopportunities? There 
is no concrete proposal even for creatx)n of 
additional jobs for ten persons. So, what is 
the fun in having the right to work as a 
Fundamental Right?

You have given some concessions to 
the Harijan Scheduled Castes. Very 
broad-heartedly you say Harijans converted 
Into Buddhists are given all the conoessbns 
of Harijans. There is another similarly placed 
category, that is, Harijans convert^ into 
Christians. For the last thirty years, they are 
knocking at every door. Now you have 
opened the door but you are allowing only 
those Harijans who are converted into Bud
dhism and not the Harijans converted into 
Christianity. Is it not discriminatory? Is it not 
against article 14 of the Constitutbn which 
says 'equality before law and the equal pro
tection of the laws’? When you are giving the 
benefit to the Harijans converted into Bud
dhists, you are not giving the same benefit to 
the Harijans converted into Christians. This 
is a very dangerous thing. You are cutting at 
the root of secularism. I plead with you that 
when you give a concession to the Bud
dhists, you give the same concessk>n to the 
similarly placed Harijans converted into 
Christians.

You have totally forgotten the fishery 
folk, the several lakhs of fishermen all over 
the coastal belt. In answering one of the 
questk>ns afew days back, the hon. Minister 
for Commerce stated that a large quantity of 
tuna fish, which has a very good foreign 
market which earns foreign exchange, died 
a natural death because of lack of facllitias 
for fishing. There is not proposal to improve 
fishing or to' improve the conditton of this 
poor section.

About housing, you have totally forgot
ten. There is no proposal in the budget. We 
had a housing policy. What do you say about 
it?'You are totally silent about the several 
millk>ns of people w()0  live under the tree 
tops and on the pavements without any hu t,;
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without any dwelling. What is the proposal 
about them?

Lastly, I would say something about the 
children, t am very disappointed that you 
have taxed even the ice-cream which is one 
of the things that will be taken by the 
children... (interruptions)

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): I agree that people 
below poverty line eat lot of ice>cream.

SHRI A. CHARLES: Yes, poor people 
also take ice-cream. When you were on this 
side, you were very vociferous... {Interrup
tions)

PROF. MADHU DANDAVATE: Let me 
tell you, from that side I always demanded 
that air-conditioners, freezers, ice-cream, 
all these are the luxuries and elitists’ con
sumption, which should be taxed.

SHRI. A CHARLES: Excuse me. I did 
not speak of the air-conditioners, I did not 
speak of the refrigerators, I dkJ not speak of 
the electronic items, 1 have only spoken 
about the consumer goods...{Interruptions)

PROF. MADHU DANDAVATE: I am 
more worried about the poor who are not 
able to get two meals a day. I am not worried 
about those who get two ice-creams a day.

Sir, all this time, I talked about the common 
man. Now. I am talking about the children. 
Sir, when you were sitting on this side of the 
House, you were mentioning sarcastically 
about the Maruti Car. You had said that there 
was nothing indigenous in Maruti Car except 
the air in the tube. But on going through your 
Budget, I am sorry to say that you have left 
out nothing without taxation, except the 
breathing air. For simplification of the proce
dure in regard to income-4ax, special conces
sional rate for Kerala and for reducing the 
hike in postal rates, So, I hope you wouki 
have a second look into these matters and 
do the needful. I am sorry t oppose the 
budget.

SHRI P.C.THOMAS (Muvattupuzha): 
Sir» the common man of India is not between 
the devil and the deep sea. From the front 
skie of the Budget, there is an attack, from 
the back side, there is a very serbus attack 
from the skle of the Railway Minister and 
from the top, we have a heavy-weight from 
the side of the Communication Minister, Shri 
K.P.Unnikrtshnan. All these together, I am 
afraki that the poor men have been crushed 
and I hope that the hon. Finance Minister will 
face a very servk>us repercussk>ns due to 
hike in prk:es that are going to take place, the 
inflation that is going to take place.

Now, the budget says in para 168 that it 
is a defrcit budget, a defbit of Rs. 7206 
crores. But I am afraid that the amount whbh 
have been transferred from the Capital 
Account to the Revenue Account have not 
been taken into account while conskiering 
the total deficits. In fact, an amount of Rs.
6,000 crores or even more has been trans
ferred from the Capital Account to the Reve
nue Account. If this is considered, I think the 
total deficit will actually go up to the extent of 
Rs. 13,000crores. I am subject to correctbn. 
The hon. Finance Minister may please throw 
light on this point. Sir, there are so many 
aspects which are not considered. For ex
ample, the D.As to be given to the Govern
ment empbyees. Of course, D.A. will have to 
be given to them. At least an amount of Rs. 
500to Rs. 600 crores will have to be set apart 
for this purpose. This provisbn has not been 
made in the budget. So, the figure shown ais 
defbit is bound to go up even more. It has 
been stated in paragra^ 168 of the Budget 
Speech of the Finance Minister that last year 
the revised estimate went up to Rs. 11,750 
crores and this year it has been brought 
down to Rs. 7206 crores, even lesser than 
the amount whbh was estimated at the time 
of the current year’s budget, i woub tike to 
submit that it is a wrong statement and 
therefore necessary correctbn be made in 
this respect.

Now, one other aspect I wouki like to 
deal with. Though It is a repiMltbn and almost 
all the hon. Members have already men* 
tbned this pobt, I woub also like to reiterate 
the same point, that Is, about one thousand
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crores of rupees have been earnmarked for 
the writing off the loan tal<en by the agricul
turist. As I submitted the other day« the 
farmers of the country weregiven an impres- 
sbn that the whole ban up to Rs. 10,000 will 
be written off including the amounts they 
owe to the Cooperative Banks and other 
banks.

That is a very serious thing. I wouki submit 
that the hon. Minister has to take it into 
oonskieration and some changes may be 
made in this respect.

With regard to employment, of course, 
almost all Members repeated that point, but 
I would like to suggest one thing. The hon. 
Minister has suggested an employment 
guarantee scheme and it has also been 
stated in the Budget that the Constitution will 
be amended to the extent that right to work 
will be available for all. Now, how is it going 
to be implemented is not stated. I have a very 
good suggestion inthis regard. That sugges
tion is. that the hon. Minister may look for
ward to Kerala. There, the Ruling Front has 
given a very neat suggestion. Of course, that 
is not implemented. They have a very good 
suggestion that they will give employment to
10 lakhs of youths per year. That is their 
programme. But they are unable to imple
ment this programme. This programme was 
announced by the Ruling Front when they 
contested the election. That has been spo
ken of everywhere. That can be implemented, 
as the Government now says, if some 
foodgrains are given from here. Thanks to 
the efforts of the former Government, Kudos 
to the former government, a very large 
amount of procurement of rice has been 
facilitated. It has gone to as high as more 
than ten millbn tonnes, as it is stated. So, I 
humbly plead that some amou nt of foodgrains 
may be given to the Government of Kerala 
so that the Government of Kerala may be 
able to satisfy the youth of Kerala by Imple
menting this programme. They say they will 
give employment to 10 lakhs of people every 
year. 1 also pray that the investment that is 
going to be given to Kerala may be in
creased. That has been submitted by many 
others also.

Heavy acceleration In the excise duty in 
respect of many items whbh have been 
stated is also going to cause inftatbn.

I would also like to draw the attentbn to 
the fact that the hon. Minister has stated that 
Sectbn 115 (5) of the Income-Tax Act woub 
be deleted. This will of course do some good 
to the corporate agencies. But I think that is 
not actually necessary and if the socialist 
budget as K is claimed will go to the extent of 
doing away with such type of exemptions 
and giving more to the poor people of this 
country, I think that will be more realistb and 
I think that the Government will bok to that.

I am not going to the other details which 
I wanted to submit because they will all be 
repetitive. But 1 humbly pray that the hike in 
prices will be very seriously affecting us and 
therefore, the rise in the prbe whbh has 
been suggested for diesel and petrol and 
tyres may be reduced. That is all I want to 
say.

[ Translation]

SHRI HARI KEWAL PRASAD (Salem- 
pur): Sir, The Budget of 1990-91 presented 
by the hon. Minister will ameliorate the con
ditions in the villages. Attention had not been 
paid towards farmers so far. I want to con
gratulate him for presenting such a revolu
tionary budget. Along with this, I woub like to 
make some suggestions to the hon. Minister 
and this August House. Ruling party has 
changed but the system has not changed so 
far. I woukJ like to present a live pbture of 
injustice and neglect of the people especially 
the people of eastern part of the country by 
the prevbus Government. Patel Commis- 
sbn was set up when Shri Vishwanath 
Gehmari narrated the sad plight of the people 
of Eastern India. The prevbus Government 
db not even implement the report submitted 
by that Commission. Even today the situ
ation in Eastern India partbularly in Western 
districts of Bihar is such that the human 
beings survive on the foodgrains pbked up 
from the excreta of bulbcks. Such is the 
situatbn there. Even their cottages are 
t>equeathed to the big zaminders of that
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area. So long as they work for those people 
it is alright but as soon as they leave the work 
they are fabricated in cases and harassed. 
They are living in such inhuman conditions. 
There are no schools for their children. If 
there is a school, it has no building and is run 
under a tree. There are no schools for their 
chikiren. If there is a school, it has no buikJing 
and is run under a tree. There is neither a 
chair for the teacher nor a mat for children. 
The child brings a gunny bag a long with him. 
Due to tack of means of transport, develop
ment of Eastern India has not been possible. 
The area to whk:h our hon. Minister belongs 
has been ahead in industry and in the means 
of transport and development of this region 
has been going on but the Eastern region 
has always been neglected. While I wel> 
come the Budget which has been presented 
according to the manifesto and programmes 
of Janata Dal and National Front and would 
improve the standard of living of the people 
in Eastern regbn, I want to submit that the 
hon. Minister should try to check the land 
erosion and floods. He might be aware that 
many things went wrong due to wrong poli> 
cies of the previous Government. Nepal 
dismantled the canal near Bhensalot in with 
the result the crops withered in Deoria, 
Gorakhpur ana many other areas of Bihar. 
On 20th February there was hailstorm and 
about 72 villages of Deoria, some villages of 
Gorakhpur and some areas of Ballia were 
affected. The cottages were washed away 
and Mango and Mahuatrees were uprooted. 
The Arhar and sugarcane crops have been 
damaged and the rabi crops have been 
totally destroyed. How can the people sur
vive there now? Today they have no re
sources. The farmer marnes his daughter, 
pays his debt, educates his children by sell' 
ing his crops but today he has no source of 
income. People feel that they have never 
witnessed such hailstorm. It has been worst 
of this century. Under these circumstances 
they have to face many more hardships. The 
prevbus Government issued 2 liters of kero
sene oil per family in a month in the villages 
while in towns where there is electricity also, 
a family get 5 liters of kerosene oil. Similarly,

in villages a person got 250 grams of sugar 
while in towns a person got 1 kg. of sugar 
during their regime. This is a painful situ-, 
atlon. The great socialist leader Dr. Ram 
Manohar Lohia first raised the questbn of 3 
annas varsus 15 annas in this August House. 
I know there are many matters which have 
come to light and after being enquired they 
are gathering dust.

I would like to submit here that the 
Karnali flood project is still gathering dust 
and has not been implemented so far. A 
deliberate attempt has been made In this 
regard as it would check floods in Bihar and 
Bihar will become self-reliant. I want that the 
Government and the hon. Minister In particu
lar must pay attention towards It. Besides I 
would like to bring to the notice of the hon. 
Ministercorruptbn among bank officials who 
provide loans to farmers for purchasing cows, 
buffaloes, hens and pumpset and for run
ning shopes etc. They have to pay bribes to 
the employees upto 15 to 20 per cent. We 
want that the hon. Minister shoM  take ac
tion against the corrupts officials who take 
bribes for providing the means of their liveli
hood.

I just now mentioned about the condi
tion of schools in our area where children go 
to study. There are neither chairs for teach
ers now any school buildings. Similarly, water 
is also not available for irrigation. The previ
ous Government could neither make ar
rangements for providing drinking water nor 
irrigation facilities. Our Finance Minister has 
taken initiative for providing irrigation facili
ties in this budget. The unemployed youths 
who migrate from villages to towns in search 
of employment or work as porters and la
bourers In collieries and suffer from T.B. will 
also be saved of hardships.

The budget mentions about 'right to 
work'. What can be a greater achievement 
than this. While the previous Government 
had played with the lives of the people, this 
Government has taken steps to ameiiorate 
their condition. I bebng to the area whch is 
predominantly a forest area. TNs area is 
very famous for its forests but the people of
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the area are unable to meet their both ends 
meet. They bring Raka vvood from the forest 
and middlemen harass them. They are even 
murdered. The previous Government had 
not paid attention towards it. We are vary 
happy that National Front Government and 
the Railway Minister had made provision of 
Rs. 165 crores for constructing 
Chittauni-Bagaha railway bridge and its 
foundation stone was laid on 7th January. 
The previous Government and the Govern
ment of Late Shrimati Indira Gandhi had only 
laid the foundation stone but Janata Dai 
Government has started work for the devel
opment of Bihar and Uttar Pradesh in the 
right earnest to improve the living standard 
of the people there.

I would like to submit one thing about 
Mandal Commission also. Lot of hue and cry 
was raised about it. but the Janata Dal 
Government has taken initiative in imple< 
menting the report of the Mandal Commis- 
sbn. I want to submit to the Minister that in 
every village and in every corner of the 
country particularly minority classes are 
observing whether the Janata Dal Govern
ment is trying to fulfil the promises which 
were made by it during the elections. 1 would 
urge the hon. Minister that Mandal Commis
sion report should be implemented during 
this session. Gorakhpur is a city in Uttar 
Pradesh. Central Government employees 
also work there. The hon. Minister has been 
a well wisher of workers. The Uttar Pradesh 
Government had declared Gorakhpur a ‘B’ 
class city and was providing albwanoes to 
the state empbyees from 1 st July, 1967 but 
the prevbus Government deprived them of 
these facilities. 1 want to tell the hon. Minister 
that facilities shouki be restored to the 
employees according to rules and I urge Rim 
to announce it during this session only.

The waiving of ban upto Rs. 10,000 has 
also been mentbned. They say that it is not 
possible. The hon. Minister has announced 
in this Budget that bans upto Rs. 10,000 
wouki be waived off. Being a son of a farmer, 
I couki never reach here but people of village 
have elected me here. I want to congratulate 
the hon. Minister on their behalf for making

provisbn of waiving bans in this Budget. I 
woub also like to submit that there is a very 
strange situatbn In Deoria district because 
of lack of transport. 1 had to stage a dhama 
to get metre gauge line converted into broad 
gauge line. The Government’s attentbn was 
drawn to it after the dharna. We want that a 
distillery, paper mill and a turmetic factory 
should be set up in Deoria district. Sir, the 
Govemment has admitted that Rs. 8,00,000 
crores of black money Is in circulatbn in our 
country. I will suggest that with a view to 
check the growth of black money, Govern
ment should contest half of this unaccount 
wealth i.e.Rs. 4,00,000 crores into one 
hundred rupee or five hundred rupee notes.

Secondly I understand that the prevbus 
Government was running in the shadow of 
the filmstars like Shrimati Vaijanti Mala arui 
Sunil Dutt. Our Finance Minister is also 
impressed by film worb and he has given b t 
of tax relief to film industry. I would like to 
submit to the hon. Minister thatthe proposed 
increase in petrol and diesel should also be 
withdrawn. If he wants to create a healthy 
Image of the Janata Dal, he should withdraw 
the tax on petrol and diesel.

With these words, I support this Budget 
and would like to say that the people who 
were sent to jail during emergency by Late 
Shrimati Indira Gandhi should be given 
pension facility.

With these words 1 support this Budget. 

[English]

SHRIP.A.ANTONY(Trichur): Sir, I rise 
ID oppose this Budget. At the outset, I must 
say that it is a very disappointing budget 
because people' thought that the Natbnal 
Ffont Government would bring fourth such 
pioposals whbh woub reduce the prices 
and make this life less miserable. But that 
has not happened. We have seen the social
ist minister's Railway budgetfurther squeez
ing the common man and now another so
cialist minister going one step further end 
making his life really more emismbie. I 
woub Kke to remind the Fmanctii Minlslar



(Sh. P.A, Antony]

571 <5en. Budget, 1990-91-
Gen, Discuss. Dem. for
Grants on Account (Gan,)

MARCH 27,1d90 1990-91 and SuppL $72
Dom. for Grants, 1989^90

that one of the main campaign points in the 
Lok Sabha elections was price rise. Yes. 
there was price rise. I do not deny that. But 
what about now? What has the Finance 
Minister done ai30ut it? If you carefully read 
the President’s speech, you would get an 
impression that the Government is trying to 
play down the whole issue of price rise. The 
simple fact is that the prices have risen after 
this Government came to power and they 
could do very little to control it. So, it has to 
be played down. Prices will further rise be
cause of the fresh duties. Increase in the 
duties of petrol and whole lot of other Items 
is going to push up the prices very much. 
Thus the life of common man will become 
more miserable in the days to come. That is 
the net result of this budget.

The Finance Minister has claimed that 
he has been able to bnng down the deficit to 
Rs. 7206.00 crores. This has been done by 
a high increase in taxes, on the one hand, 
and making only marginal allocation for many 
Importan! sectors. I will cite just a few ex- 
ampl»s. In 1989-90. the allocation for energy 
was Rs. 1,12,276 crores which was Rs. 
2,127 crores more than 1988-89. The re
vised estimate of 1989-90 shows the actual 
outlay at Rs. 11,904 crores. what is the 
outlay for 1990-91^ It is just Rs. 12,280 
crores. That is to say, an increase of more 
than Rs. 376 crores. Between 1988-89 and 
1989>90, the increase was Rs. 2,127 crores 
and between 1989-90 and 1990-91, it is a 
m®re Rs. 376 crores. This has happened dm 
the most vital sector of energy. I must say 
here that the 49 per cent allocation which this 
Government is making for the rural areas will 
become meaningless if the Government does 
not invest enough in the energy sector. With
out power, the farmers' pumps sets will not 
function and the farmer fields will not get 
water. I welcome the 49 per cent investment 
in the rural sector but unless this Govern
ment has an integrated approach to the 
investment in the infrastructure sectors, it 
cannot achieve any result from more albca- 
tion being made to one sector.

Take another example in the sector of 
industry and minerals. Here too, the actual 
alk>catk>ns has declined, in 1988-89, the 
budget allocatbn for this sector was Rs. 
4816 crores whteh went up to Rs. 6029 
crores in 1989>90. This shows an increase of 
Rs. 1213 crores. What is the allocatk>n for 
this sector in the 1990-91 budget? The alb- 
catk>n is Rs. 7116 crores. The increase over 
the revised estimate of 1989<90 is only Rs. 
977 crores. Similarly, in many other sectors, 
the increase over the previous years has 
been less and negligit>le. What will be the 
result? The result will be a slowing down of 
the devebpment of the vital economb sec
tors whbh will seriously affect the economic 
growth. This is the impact of this Budget. It is 
a very serk>us situation.

The budget does not contain any boki 
initiatives on any front. Take the case of 
increase in the non-Plan expenditure. It Is 
consistently increasing. In the Budget Esti
mate of 1989-90 the non-Plan expenditure 
was Rs. 54262 crores which went to Rs. 
59220 crores in the revised estimate. That 
means an increase of Rs. 4958 cro»'es. But 
the estimate for this year is Rs, 64343 crores 
which means an increase of Rs. 5123 
crores.On the other hand the increase in the 
Plan expenditure was mere Rs. 1662 crores 
in 1988-89 and 1989-90 and it was Rs. 1720 
crores in 1989-90 and 1990-91. What hap
pened to all the efforts in containing admin
istrative expenditure? The hon. Finance 
Minister has not said a Word about that nor 
does he indicate any willingness to make a 
radical departure from the traditional ap
proach.

There is another interesting thing about 
the deficit. Last year’s Budget had made a 
provision of Rs. 1000 crores for the payment 
of D.A. to the Government employees. But 
this Budget a token makes provision of only 
Rs. 100 crores. The Finance Minister has 
saki on the Fbor of the House that the 
commitment with regard to the Pay Commis
sion's recommendatk>ns will be honoured. 
But where is the proviston for this? In his 
anxiety to show a lesser deficit he has not 
shown it in the Budget.
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This budget does not provide any worth
while relief to the fixed income group. The 
ex^>ectation was that the exemption limit of 
the tncome-^ax would be raised to at least 
Rs. 30.000A. But all that he could do was to 
raise it to Rs. 22,000/-. He should remember 
that this limit was not raised for the past three 
years and the fixed income group really 
needed a little more relief. The Finance 
Minister reduced the highest rate of 
Corporation-Tax by ten per cent and so on 
which has b e ^  widely welcomed by the 
business lobby* and the same amount of 
relief he was not prepared to give to the fixed 
income group. I think he should reconsider it 
and raise the exemption limit to at least Rs. 
30,000/-.

Sir, thus the Budget presented by the 
Finance Minister lacks in initiative. It does 
not contain any bold approach to contain 
inflation and price rise. In his anxiety to bring 
down deficit finance, he has left the vital 
infrastructural sectors without sufficientfunds. 
And this reduces the tempo of development 
of the economy.

Now I deal with some of the problems 
relating to Kerala. The most burning problem 
of Kerala, as many of my friends have al
ready expressed, is the unemployment prob
lems of the 33 lakhs of people who are 
already registered. One of the reasons for 
that is the low central investment in the 
industry in Kerala for the last so many years. 
So, more contribution has to be given to the 
Kerala State for the industrial sector. Our 
Railway Budget has completely ignored the 
Kerala people ‘ ♦ the Finance Minister
will help the . ate establishing
more industries at at least a small 
percentage of educated unemployed youth 
will be provided employment. As Mr. Charles 
and some other friends have said. 1 also 
welcome the attempt of this Government for 
giving facilities that are available to Sched
uled Castes, to the newly converted 
Neo-Buddists. tt Is a good thing for which I 
congratulate the Finance Minister sincerely. 
At the same time» I request him to extend this 
fadtKy to the Scheduled Caste Christians 
whowere converted from Scheduled Castes.

Of course, India Is a secular country with ail 
diversities. It is only a small minority. If there 
is nay other religbn, we must extend this 
facility to theni also. Thank you.

[Translation]

DR. LAXMINARAYAN PANDEYA 
(Mandsaur): Mr. Chairman Sir, at the time of 
elections the people had high hopes of the 
new Government which came into power. 
They were expecting their long-standing 
problems to be solved. Out philosophy Is 
correct and we are moving in the right direc
tion. So we firmly believe that the situation 
will improve, tt is in this context that the hon. 
Finance Minister presented the budget and 
gave an indication of it. But when I got an 
opportunity to study the budget papers in 
depth I found it to be a document which is a 
mixture of hopes and despairs. On the whole 
this budget has not come up to the expecta
tions of the people and their faith reposed in 
us it seems that their hopes are not likely to 
be fulfilled. Agriculture is the back<~bone of 
our economy. Ours is an agricultural coun
try. The budget accords priority to farmers 
and agriculture. Farmers are the mainstay of 
the Indian economy. While referring to farm
ers the hon. Finance Minister announced 
that loans upto Rs. 10,000 given to farmers 
will be waived and for this purpose 49% of 
the total budget allocation has been ear
marked for the agricultural sector. The ban 
waived would be applicable-only in the case 
of farmers who had not deliberately de
faulted in the repayment. I think the farmers 
did not have the means to repay the loans. 
They could not pay due to natural calamities 
and so they requested the Government and 
banks, where there were such banks.

PROF MADHU DANDAV/̂ TE: It shouW 
be kept in mind that the economk: condition 
of the farmers Is very bad and their failure to 
repay the ban does not make them defaul
ters. It is the rbh farmers who have the 
capacity to repay the loan who have deliber
ately defaulted.

DR. LAXMINARAYAN PANDEYA: I 
thank the hon. Minister for his ctarlflcatbn.
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The procedure being followed for waiver of 
bans is time consuming and cumî ersome 
whereas people expect it to be done expedi* 
tiously. The hon. Minister should see to it that 
the procedure is simplified so that this relief 
meant for farmers can reach them at the 
earliest. State Governments too have been 
asked to take a decision in this matter but the 
budget does not mention in clear terms the 
extent of assistance that would be provided 
by the Centre to the States for this purpose. 
Without financial assistance from the centre, 
the State Governments will not be able to 
solve this problem. So I request that State 
Government too should be given assistance. 
The present provision of Rs. 1000 crores 
should be increased. The 49% allocation 
earmarkedforthe agricultural section is most 
weteome. The country has been resorting to 
deficit financing for a long time. Our coffers 
are nearly empty. The country’s foreign 
exchange reserves have also depleted. 
There is also a heavy burden of foreign debt. 
The Gold Control Act and the legislation for 
the flushing out of black money are welcome 
steps. It Is commendable that the Govern
ment has tried to prepare a balanced budget 
despite the prevailing constraints. But what 
will be our net gain in this effort to prepare a 
balanced budget? How much are we paying 
by way of debt servicing charges? We are 
paying interest at the rate of 18% to 20% on 
foreign loans, which accounts 5% of budget 
altocate from market borrowings, 21% of 
capital is raised. The budget also does not 
clearly mentbn the expenditure on projects. 
We have limited funds at our disposal and 
perhaps they would not be sufficient to fulfill 
our expectations. It may not have been the 
Government’s intention not to deprive big 
companies of their share of work but the 
concessions altowed under section 115 of 
the lncome»Tax Act will definitely benef it the 
corporate companies whereas doing away 
with the investment alk>wance will be a toss 
to small companies. This will lead to the 
ctosure of small companies. So t believe that 
small companies will not stand to gain on 
this account. I request the hon. Minister to 
consider this point. On one skie is the in>
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crease in rail fares and on the other a hike in 
the price of petrol and diesel due to increase 
in taxes on it. This will lead to an increase in 
the prices of other commodities. All this will 
have an adverse effect on the common man. 
I request the Government to raise the in
come-tax exemptton limit upto Rs. 30,000. 
Otherwise what will people get. The income 
tax exemptbn limit of Rs. 22,000 is inade> 
quate considering the rising level of inflatton. 
So this limit should be raised several hon. 
Members have expressed the view that the 
rate of inflation will go up due to the increase 
in the prices of petrol and diesel and the 
increase in rail fares. The economic survey 
shows that the Government is to provide 
assistance to sugar mills. It is, of course, 
necessary to aid the sugar mills which are 
sick. But how much of assistance would be 
provided? Do they really need help conski- 
ering that the sugar produced at a cost of Rs. 
4/- or Rs. 4.50 is sold at Rs. 8.00 or Rs. 8.50 
in the market? Banks have been asked to 
assist the mill owners who deliberately show 
losses so that their mills can be declared 
sick. The Government is requested to under
take investigations before providing assis
tance lest the assistance should be mis
used. This will not be in national interest 
because those who really need assistance 
will not be able to get it. The hon. Minister will 
have to consider this point also.

19.59 hrs.

[MR. DEPUTY-SPEAKER /n the Chai^

There has been an unequal aiiocatton 
of funds to vartous States. Many schemes 
are lying incomplete in Madhya Pradesh for 
want of Central assistance Madhya Pradesh 
has large deposits of iron ore whk:h is ex
ported. But no funds are sancttoned for set
ting up afactory over there. Madhya Pradesh 
has large deposits of coal but the State faces 
an energy crisis. There is a 500 kilometre 
tong gas pipeline which passes through 
Madhya Pradesh but there are no gas-based 
industries in the State. The State has a 
potential for industrial devebpment but the 
Government pleads shortage of funds when 
Central assistance is sought for setting up



industries over there. Despite repeated re
quests the Centre has not provided proper 
assistance. This is the reason why most of 
the schemes are lying with the Planning 
Commission or various Central Ministries 
pending approval. I request the hon. Minister 
to check how much of financial assistance is 
needed by the States so that there is a 
balanced regional development. Madhya 
Pradesh should not be given any less priority 
than other States when it comes to provision 
of Central assistance. I want to draw the hon. 
Minister's attention towards one situation in 
particular. These days there is an acute 
scarcity of drlnl̂ ing water in Madhya Pradesh 
and other States. There is the problem of 
drought also. State Governments are mak
ing efforts to deal with the drinking water 
problem but their efforts are not bearing fruit 
due to economic constraints from January to 
March this year the drinking water problem 
became so acute that at many places water 
had to be brought from a distance of three 
kibmetres. This is what is happening in 
Madhya Pradesh today. The funds sanc
tioned for drought relief are not suffk:ient so 
this amount shoukJ be increased so that 
Madhya Pradesh as well as other States get 
the funds as per their requirements.

I want to draw the hon. Minister's atten
tion towards proposals for increase in postal 
rates and,additional levies on deisel, petrol, 
coal and iron. These proposals should be 
withdrawn as their implementation will lead 
to inflatton. We talk of guaranteeing emptoy- 
ment and generating employment opportu
nities through establishing a network of small 
and cottage Industries. Without sanctioning 
funds to the employment g uarantee schemes 
how can we provide empbyment to the 
unemployed youth of this country ? We talk of 
adding the right to work' to other constitutional 
rights but it is very disappointing to note the 
budgetary provisbn for generating empby* 
ment opportunities for the unempbyed. I 
demand that concrete steps should be taken 
in the directbnof s^tf empbyment schemes.

Now coming to literacy and poverty alle
viation. Poverty and illiteracy are both at the 
root of this country's backwardness. If a
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poor person is illiterate it is a sign of back> 
wardness. Therefor, it is necessary to launch 
literacy campaigns abngwith poverty alle- 
viatbn programmes. The amount set asbe 
for education is very meagre and will not t>e 
sufficient for the country's needs in this re* 
spect. We can select one district from any 
one State on an experimental basis to make 
the people living there fully literate. The 
Government should also provide all health 
facilities to every citizen. In this way several 
distrbts could be selected and assistance 
shoub be provbed to states which are making 
efforts to spread education. Only in this way 
can we eradicate ilHteracy. it has been pro
posed to implement <̂ uch a scheme in 
Madhya Pradesh also. I request the hon. 
Minister to extend special assistance to 
Madhya Pradesh if the state proposes to 
take steps in this direction. The fund set 
aside for health f acilKies is also very meagre.

In conclusion I would like to speak on 
the network of multinatbnal companies in 
the country and the role being played by 
them. The various spheres wherein these 
companies should not be allowed to operate 
should be identified. Multinationals are a 
drain on our foreign exchange. Will the hon. 
Minister make all out efforts to exercise a 
strict control on the activities of multinatbn- 
als? While encouraging exports we should 
see that there is a reduction in imports. The 
export - oriented units should be encour
aged. I once again webome the proposal to 
flush out black money.

In my constituency the main occupation 
of people is agrbulture. Opium'̂  fanning is 
practic^ over there. The cai>acity of the 
alkabb factories over there should be in
creased. These factories ooub operate in 
two or three shifts. Morphine and morphine 
dicozyne is prepared from opium. These can 
be produced in larger quantities. We can 
also save valuable foreign exchange which 
Is currently t>eing spent on the heavy impoits 
of codeine. Abngwith saving of foreign ex
change we can also provbe empbyment to 
people. It is being sab today that due to lack 
of demand of opKim or morphine outsbe* it 
is being dumped, but I think that sttuatbn will
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not arise. Not onty this, ati tlie by-products of 
opium can also be prepared here. An alka
loid factory is situated at Gaziabad in Uttar 
Pradesh. Another factory can be set up at 
any proper place or in Uttar Pradesh or 
Madhya Pradesh. This will provW«» »'elief to 
the farmers and employment to me unem
ployed youth. Besides, foreign exchange will 
also be saved and the situation will improve. 
I hope that the hon. Minister will pay attention 
towards these points. With these words, I will 
again request the hon. Finance Minister to 
withdraw the proposed increase in the prices 
of diesel and petrol and as I have said, 
income tax limit should be certainly raised to 
Rs. 30,000. There are many other issues as 
the expansion of National Highway in Madhya 
Pradesh and problems of pensioners, but I 
will not mention them here due to the lack of 
time. In the end, I will only say that this 
Budget is a mixture of hopes and disappoint
ments as compared to the Budget, we ex
pected from the Government. But the effort, 
which have been made here to balance the 
Budget is commendable, particularly the 
efforts to increase the export by lowering the 
import and the efforts to lessen the burden of 
foreign debts and for this I thank the hon. 
Minister of Finance and conclude.

SHRIDHARAM PAL SHARMA (Udham- 
pur): Mr. Deputy Speaker. Sir, not only I, but 
the masses of the country also were greatly 
disappointed by the Budget proposal pre
sented here on 19th March, 1990 by Shri 
Madhu Dandavate. The National Front 
Government made a lot of promises to the 
people in their election manifesto, but their 
first Budget is disappointing. Regarding the 
Budget, a survey was conducted by the 
press and Doordarshan. Different people, as 
economists, housewives, farmers and com
mon men were interviewed. Everyone was 
of the same opink>n that it is a disappointing 
Budget. Now everyone is repenting. After 
the Budget, the impression of the people 
about the party has changed and they feel 
cheated t>ecause the party has not fulfilled 
the promises made in the manifesto. They 
think that they shouM not have voted for the

party, because the Budget is not in favour of 
the common man. Not onty this, the partiae 
supporting the Janata Dal Government from 
outside, as the Communist Party, C.P.M., 
B.J.P. and other minority parties are also 
disappointed at the Budget proposals. A tot 
of people including the Janata Party has 
condemned this Budget. One promise in the 
election manifesto of Janata Dal was that 
they would check the prk:e-rise, but even 
today, sugar is costing Rs. 10/- per kilo and 
the prices of all the essential commodities of 
a common man, such as pulses, oils. dakJa, 
tea, milk and vegetables - have increased 
enormously. No one can deny that prices 
has increased after this Budget came. I 
would like to submit that this prk:e rise is 
unprecedented. Till today, never such a 
Central budget was presented which has 
burdened the common masses with so much 
taxation, it is true that the country can only 
develop when the resources are mobilised 
and we shouki have the resources, but what 
will be the result of the taxation of Rs. 4800 
crores, which has been burdened on the 
common people. With the increase in the 
prices of petrol and diesel the people travel
ling in three-wheelers and Taxis, now have 
to pay 25-30 per cent more than the earlier 
fare. The railway fare has also been in
creased by this Government. There will be a 
tot of burden on the common man with the 
new tariff rates in the postal services. By 
limiting the number of telephone calls, this 
Government has earned an amount of Rs. 
600 crores. Not a single thing is there, which 
they have spared. Although this Govern
ment talks in the favour of the farmers yet it 
has increased the rates of diesel, which is 
used by him for agricultural purposes. The 
tyres and tubes have also been brought 
under heavy taxation, due to whk^h, the cost 
of tractors used by the farmers, will also 
increase. In the field of subskly. no subsklies 
has been given to the farmers on fertiJizers. 
I think, this Budget is direotk>nles8. If Shri 
Madhu Dandavate has given any clear 
economic policy, we wouki have known whaft 
this Government is going to achieve. ThiouQh 
this Budget, how many kitowattof eledridly 
will be produced, how many roads and buito- 
ings will be constructed and how much job
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oriented is this Budget, nothing is clear in 
these regards. Sinfiilarly an indicatbn is there. 
A little indicatbn has been given through 
Employnnent Guarantee Scheme and that 
too will be implennented in the backward 
areas. They are trying to mislead the people 
by presenting a false rosy picture. Regard
ing the waiving of loans, it has been men
tioned in the Budget that the loans of willful 
defaulters’ will not be waived. All the poor will 
be covered under it and the aspect of bribe 
will come In. Shri Madhu Dandavate, we all 
know the situation in the banks. Today it has 
become a fashion to criticise even a good 
proposal given by the oppositbn and to 
praise an ineffective propo.sal given by the 
ruling party members. But this is not good. 
This fact cannot be denied that during the 
last 5 years of Congress regime, there has 
been effective work in every fiekJ, whether it 
is science and technology, rural develop- 
ment, Nehru Rojgar Yojanaor decentraliza
tion of planning and which is unparalied. We 
have formulated the Panchayati Raj Act. But 
this Government is not paying any partrcular 
attention towards it. I wouki urge that this 
plan should formulated at the village and the 
bkx;k level and It should be a need based 
plan. It is regretful to say that although the 
Eighth Plan is going to be implemented from 
April, but till now, we know nothing about the 
ciovernment’s Plan and that document has 
not been tabled before the Parliament till 
now. What are you going to do and what 
directk>n you are going to give to the coun
try? What will be your economic policies and 
what measures you are going to take to end 
unemptoyment and to piovkle jobs to edu
cated unempbyed? We are well aware that 
agnoulture is a seasonal occupation in this 
courvtry and the Deputy Prime Minister has 
himself said that there are near about, 377 
elected representatives of the farmers in this 
Lok Sabha. It has also been stated by the 
Government that 50 per cent expenditure 
will be invested in the villages, then why it 
has been lowered to 49 per cent. You have 
yourself accepted that we will be incurring 49 
per cent expenditure as per the Budget, 
During the Congress regime, it was 44 per 
cent. You declared to Invest 50 per cent of 
the total aHocatk>n« but in the Budget it has

been toward by one per cent. Duririg the 
Congress regime, a lot has been done lor the 
fanners whether it was N.R.E.P., R.L.E.G.P., 
subsidy on fertilizers or debts relief.

Mr. Deputy Speaker, Sir, a special 
scheme was formulated during the Con
gress regime for the devebpment of Hima* 
chal Pradesh and Jammu & Kashmir, but the 
hon. Finance Minister did not uttered a single 
word in regard to them. I would like to submit 
about Jammu-Kashmir. Himachal Pradesh 
is its neighbouring State. The hon. Members 
from Himachal Pradesh are not here at pres
ent. What is the reason that Himachal 
Pradesh is still getting a grant of 90 per cent 
and a loan of only 10 per cent, whereas 
Kashmir is getting a grant of 70 per cent and 
a k^an of 30 per cent? When this injustice 
was brought to the notice of the last Govern
ment and our represenlMives met with the 
Planning Minister, the Finance Minister and 
with Shri Rajiv Gandhi it was deckied at that 
Kashm ir will be brought at par with Himachal 
Pradesh but it was not implemented. Why? 
There are only two States in the country— 
Jammu-Kashmir and Assam, which are 
treated like this. There is no weight in this 
plea that Himachal Pradesh is given 90 per 
cent grant and only 10 per cent k>an, be* 
cause it was a Unbn Territory. Today. I will 
demand in this House that with Kashmir. 
Assam should also be given a 90 per cent 
grant and 10 per cent ban. This-will not do 
that ft is a mere book adjustment. During the 
last years, Kashmir had to pay an interest of 
Rs. 234crores. This is not book adjustment, 
if Kwhifiir is forced to pay so much interest, 
howlhedevebpment is possible.

I woub like to make another submissbn 
that the people cannot wait for bng gestatbn 
projects, tt takes 15 to 20 years to complete 
any thermal power project, hydel project or 
constructbn of a bridge or laying of tracks. 
These projects are never completed in the 
fixed estimates. Sometimes, it has been 
seen that only Rs. 2 crores are allocated in 
the Budget, for a project which needs an 
expenditure of Rs. 1500 crores. This ¥viil not 
soivethe issue. People want results. Project 
should be reviewed by the Government from
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timatolinia. Anyone can do a mistake, such 
steps aliouki be taken so that the mistake is 
not ripsated. Such projects, in whk:h eiec- 
trid y  can ba proyidecl or roads can be con- 
stniolitf on less cost, shouki be reviewed 
and tha House shouki be taken in confi
dence in these matters. We will provide full 
support to you. Only the welfare of people 
should be thought of.

Beskies, nothing is kept for the mainte
nance of the projects on whk:h investment is 
made. A provision should be made in the 
Budget in this regard also. Only Rs. 1000 
crore has been allocated for the loan, but the 
actual need is of Rs. 14000 crore. It was 
stated in your election manifesto that the 
Central Government will carry out the work 
of waiving of loans. For this purpose you 
have to provide funds to the banks also, 
t>ecause the amounts deposited there are 
publk? money. Only giving orders from here 
will not waive the bans of all.

It was claimed that the loans of all the 
farmers have been waived off in Haryana 
and announcement was also made in Har
yana Assembly that the Government is pro- 
vkilng pensions to the old people in that 
State. But in fact no payment has been made 
to these people during the past seven months. 
This Government has captured power only 
by showing a rosy picture to the people. This 
year when the Budget was being presented 
for the next year in the Parliament, Door- 
darshan people were taking inten îews of the 
farmers In whk^h they were asked to give 
their reactbns on the Government's pro
posal to waive their bans upto Rs. 10,000.1 
wouM like to know from the hon. Minister as 
to how he is going to waive all the k>ans at 
onca. F6r this purpose a sum of Rs. 14,000 
cmres .will be required and the Centre will 
have to bear all the burden since it is a 
Centre’s proposal and states have no Con
nection with It. Evan otharwise States do not 
have surplus resources. Hon. Shri Madhu 
Dandavate has saki that there is a deficit of 
Rs. 110C' ‘68. However, we have seen it
( . that Budget astimatas-belt the

CeniMt Budget or the State Budget have 
never bean realists. Even If the factors like 
natural calamities or drought etc. are left out, 
we do have a provlsk>n for the same and 
such a proviston falls short to meet the 
requirements and as a result thereof, the 
Government has to come out with the de- 
>^ands for supplementary grants.

Shri Madhu Dandavate has said that he 
will oome before the House once again after 
a perkxi of six months to review the policies. 
It is really a very good gesture on his part, but 
I would say it wouki be better if the Govern
ment keeps its polk:ies clear. In the Presi
dent’s Address the Government has made 
many commitments e.g. they will bring in 
Prasar Bharati Bill and a Constitution Amend
ment Bill to make the Right to Work a Funda
mental right etc. But to achieve that end, 
Government wouki need Rs. 25 thousand 
crores a year. Where from this amount will 
come? On its face it seems that Right Id 
Work can become a reality, but aHar ai wtiat 
is obvk>us is not always the truth. iMuM aay 
about the Government that takiflarfiaO^pio 
ban gaya lekin Kirdar Ka gaji na ban saka’ 
whk;h means that the Government is not 
serk>us to turn Its words into a reality. In their 
speeches they hoki out a b t of promises but 
fulfil none.

The ruling party had hekl out a promise 
in its election manifesto that it wouki reduce 
the prbes of essential commodities and 
involve the youth of the country In natbn 
buikJing activities and provide th m  ampby- 
ment. But no provision has bean made to 
that effect In the budget.

Now I wouki tike to say 2-3 things about 
my own State. Terrorism has taken Kashmir 
valley in Its grip arKi the national highway has 
remained c b ^  for the last seven days. I 
would like to draw attention of the hon. 
Ministar for Civil Supplies who is present in 
the House to the fact that due to such factors 
ther^ Is a scarcity of essentiai commodKlas 
in that State. So he should find some or the 
other way out so that thasa commodities can 
be made easily available there. Oura is a hilly 
State and whan our party was in power, we
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used to maintain a reserve stock of such 
commodities for tiie next six months in the 
remote areas. So In view of all these 
things......

MR. DEPUTY SPEAKER: Kindly t>e 
specific afcx>ut your points.

That is already known.

SMRIDHARAM PAL SHARMA: At pres
ent work on some power projects is in prog
ress in our state, like Salai Hydel project 
(Phase II). there Is some provision in Saval- 
cote also where construction of road is 
underway, Work has already been started 
on Dulhasti project which has been assigned 
to a French firm. There is a project in Uri also. 
I woukJ like to submit that power is very 
essential for the progress of the State but the 
provisk>n that has been made for that pur
pose is quite insufficient. With these words i 
woukJ lif̂ e to submit that this budget has 
disappointed us very much as it is a pro-rich 
and pro-urban budget and does not take 
care of the interests of the farmers, back
ward rural areas or the poor citizens of our 
country. This budget has not brought out any 
concrete economy policy and I do not think 
that with this budget you are going to make 
some revolutbnary changes. I think that the 
existing tax proposals be it in the case of 
postal artbles or petroleum products, would 
make way for a further price rise. With a view 
to check the probable price rise, these taxes 
shouki not have been imposed.

[English]

SHRl PETER G. MARBANIANQ (Shil- 
k>ng): Mr. Deputy Speaker, Sir, I must con
gratulate the Finance Minister on the points 
nr>entioned in the Budget which are very^very 
good. We do not want to bring in the spirit ciif 
acrimony here. However, there are contra
dictory views regarding the fuifilnf>ent of the 
mandate of the people.

First of alt, on page 2, para 9, the hon. 
Finance Minister had sa\d that *1he first task 
of the new Government was to contain the 
dee in pftoa.'* However, I am sorry to say

that the different measures whbh he had put 
in here, especially, the inaease in prbe of 
petrol and diesel will definitely bring Increase 
in prices of all the commodities in India. I 
oome from Meghalaya, a land-k>cked State, 
where we only have road transport, we have 
to depend on road transport for everything in 
that State. I say that the increase in the 
prkses of petrol and diesel will adversely 
affect the people, the economy of Megha
laya. Ail the benefits which have been ear
marked in this Budget, I am afraid, wilt be 
neutralised by the rising prices.

I will come to para 24 where the Finance 
Minister had put in "our first prbrity is em- 
pbyment.” I want to take you to Meghalaya 
where we too have increase in educated 
unempbyed especially youths. The Govern
ment of Meghalaya had tried to create 
employment avenues for the youth by trying 
to develop tourism.

As you know very well, Meghalaya is 
blessed with a natbnal beauty. Nature has 
given bvety and beautiful falls, forests, 
fauna— all of them are there. However, we 
cannot do anything unless the present 
Government abolishes the Restrbted Area 
permit which they have introduced, to check 
foreigners coming to Meghalaya.

I am very happy to see that the Govern
ment has lifted the RAP in respect of Sikkim. 
However, I find that the same facility has not 
been extended to Meghalaya Right from 
1983 when I was the Tourism Minister, I had 
spoken to the then Home Minister and also 
to the then Tourism Minister here, who had 
promised to take care of this matter. How
ever, till today nothing has been done. This 
Restricted Area Permit has prevented not 
only foreign tourists, but also even Indian 
tourists from coming to Meghalaya. This has 
been a great obstacle to the State of Megha
laya. 1 appeal to the Government immedi
ately to remove this RAP from Meghalaya.

Coming to agriculture, 1 must congratu- 
ialetheGovemment for allocating more funds 
for agriculture; but I woukl like to appeal to 
the Government to take special interest In
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our State, Meghalaya. As you know, the 
JHUM cultivation, or shifting cultivation which 
is there in Meghalaya, has destroyed the 
forests of the State. Not only has it destroyed 
the forest, but it has also led to the erosion of 
the top soil. The fertility of the soil is washed 
away; and this has not only created difficult 
ties to the farmers but also has created flash 
floods, not only in Bangladesh but also in 
Assam. Every year it is happening. There
fore, this needs special emphasis by the 
Government when it considers agricultural 
development in the country to extend to 
Meghalaya.

Thirdly, I would also congratulate the 
Government on the question of giving Central 
investment subsidy, and the Capital Subsidy 
Scheme. However, I would request the 
Govemment also to allow transport subsidy 
within the State, not only for goods coming 
from outside the State, but also those mov> 
ing within the State from district to district. 
This would really help the young entrepre
neurs to establish more industries in Megha
laya.

Lastly, i congratulate the Government 
for what has been said in paragraph 36 of 
page 9 regarding reservations for Neo-Bud- 
dhists. However, there is a discrimination 
against Scheduled Castes converted to 
Christianity. India is a secular State. As 
such, the same reservation benefits should 
be extended to Scheduled Caste Christians 
also, so that they do not feel left out.

I am happy that the Government has, in 
the President*s Address also, laid stress on 
the secularism of the country. I am very sure 
that now that they are considering this as> 
pect of extending reservation to Neo-Bud> 
dhists, they will also extend the reservations 
to Scheduled Castes who have been con
verted to Christianity, to avoid di^irr -iTina- 
tion.

On the question of black-money, \ am 
afraid, all attempts of any government here 
wilt be neutralised H we cannot check black-
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money; and the best means of checking 
black-money will be to strengthen the tax 
machinery and also to give awards to the 
different Tax Officers who can detect non
payment of tax cases or avoidance of tax 
payments. This will help the Government to 
get more money in order to spend it for the 
poor. Thank you.

SHRIBALGOPAL MISHRA (Bolangir): 
Mr. Deputy Speaker, Sir, I rise to support this 
Budget. Lot of things have been said In this 
House today about the present financial 
crisis. Nobody can deny the fact that the 
Finance Minister. Prof. Madhu Dandavate 
has tried his best to salvage the sinking 
economy, almost bankrupt economy which 
was heading towards bankruptcy due to 
mismanagement of the country for the last 
40 years.

There was hue and cry in the House 
when the word ' Socialism’ was found no
where in the President’s Address; and the 
same word 'Socialism' had been daily 
chanted by the previous Ruling Party for the 
last 40 years. Let us see to what extent they 
were socialist, to what extent they were 
teaching socialism, to what extent they had 
been practising socialism? In no civilized 
country the difference will be like that what it 
is in this country. The minimum wage varies 
in the country from Rs. 10to Rs. 30. So, I take 
Rs. 30 for comparison purpose. A man who 
earns Rs. 20—whether he is working In the 
field or whether he is a khet mazdoor—̂  
pays for his medical bill; he also pays for his 
children’s education; he pays for everything. 
But, at the same time, a top bureaucrat gets 
a salary of Rs. 10,000 per month; and if you 
take his official perks, they will come to 
another Rs. 20.000 including his buikling 
rent, driver, medk^al allowances, LTC, etc. 
So, where is Rs. 600 per month and where is 
about Rs, 30,000 per month. What sort of 
sodaiism these gentlemen had been prac
tising in the country for the last 40 years? 
What sort of hunan rights they had fc>een 
practising in the country? A man who is 
working under the sun for 8 hours, a man 
who is working in the biting cokl for 8 hours, 
whose physical comforts and needs are Hmis,
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is getting Rs. 20 a day; and out of that money 
he has to feed 6 months. Whereas this 
gentleman who is getting Rs. 30,000 per 
month including perks Rs. 1000 a day- lives 
in an air-conditioned house; and he does not 
have to tai<e a glass of water with his own 
hand.

This is the basic example of their social
ism. Similarly, I would like to draw your 
attentk>n to the poverty line. Lot of things 
have been told about the poverty elimination 
programmes. Starting from the 1977 Janata 
Party Government’s Antyodaya programme 
there have been several schemes. Some
times the Government called them Food for 
Work programme, or they termed it the NRET 
the RLEGP and so on. But the cost of chang
ing from one to the other has been heavy.

An example will be that the ex-Prime 
Minister’s statement that whatever they sent 
to the people did not reach them but only 15 
per cent reached them. This was a candid 
confession of the ex-Prlme Minister Shrl 
Rajiv Gandhi. So, whatever was done during 
the last 14 years has almost slipped back. 
One can imagine the condition of the econ
omy or the damage caused to the economy 
of the country. We can visualise it.

We have three socialists here. There 
are three socialist Ministers in this Cabinet. 
Because there are three socialists they 
started thinking of the poor man and the 
farmers and they have come out with some
thing for the farmers and so far as the polk:y 
towards the farmers is concerned, it is 
mentioned here on page 8 (Part-A) of the 
Finance Minister’s Budget Speech in para

33. in  particular the formula will take into 
account:

(1) valuatbn of labour (including fam
ily labour) on the basis of statutory 
minimum wage, or actual wage, 
whichever is higher,

(2) the remuneration for the manage
rial and entrepreneurial efforts of 
the farmer,

(3) adjustment of procurement/support
prices for the escalatk>n in input 
costs between the announcement 
of the prices and the arrival of the 
crop In the market."

Here, I will like to draw the attentbn of 
the Minister of Finance to the very fact that 
he has left a vital component. That is the 
interest cost of the land and depreciatbn. I 
am giving the economics of cultivating one 
acre of land. On the cultivation of paddy, 
taking Rs. 20,000 as the cost per acre, the 
interest cost on that one acre comes to Rs. 
2400 per annum. That is the interest on 
capital investment. The labour charges in 
two crops come to Rs. 1500, pesttekJe, fertil
izer and seeds come to Rs. 2000 managerial 
cost comes to Rs. 2400/-. In total it comes to 
Rs. 8300 whereas the production is only 
worth 40 paise per day.

MR. DEPUTY -SPEAKER:Please do 
not go into this in detail. We are going to 
discuss Agriculture later.

SHRl BALGOPAL MISHRA: Thus, apart 
from the cost of the land every year about Rs.
2,000 per acre is the outgo. if this is not 
taken into account, then surely the farmers' 
condition will be miserable and they are led 
into the debt trap. Two things are there. First 
of all in the initial manifesto the commitment 
was that we would give a debt relief of Rs.
10.000. The questbn of wilful defaulters was 
not there. And today from the statement 
giving the wilful defaulters it is clear that H Is 
leading to corruption and to what extent the 
bankers are honest it is known to every t)ody. 
1 do not want to cite any example of any 
partksular bank or any indivklual banker. The 
Finance Minister can think of that and find 
out some solution for that, to see who is a 
wilful defaulter and who is not. It is very 
difficult to pay.

1 come from that part of the country 
where nature is bountiiful, that is, Orissa, 
from where 25 per cent of the coal deposits 
of the country oome, where there are 10 per 
cent of the mineral resources of the country, 
where there is the highest quality of ore
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deposits in the country, wherefiDm tlie iron 
ore of the country comes. We have good 
deposits of iron ore and time. In spite of that, 
for the last 25 years we have been suffering 
from dire poverty. Sir, for the last twenty five 
years, our State has t>een suffering from 
drought particularly western Orissa. Prime 
Ministers after Prime Ministers have been 
visiting our locality but noting has been done 
so far.

All of us, as Indians, should be ashamed 
of the fact that girls were sold for Rs. 40/- in 
this country. Mr. M.J. Akbar had been to 
Kalahandi to study the case of Phanas Bunji. 
He should tell the House whether the girl was 
sold or not. Some Congress-1 MPs and MLAs 
had said that it was the cost of Kanya suna 
and it was not the case of sale. This had 
happened in this country during the Con
gress regime after forty years of independ
ence. They are deliberately creating the 
regional imbalance. They are in the habit of 
hunting with the hound and running with the 
hare.

I would like to draw the attention of the 
hon. Minister to the distribution of essential 
commodities through public distribution 
system. Sir, the essential commodities are 
being supplied only in cities and towns and 
they never reach villages. They may say that 
there are outlets, but it is only in paper. I 
request the hon. Minister to look into this 
matter and do the needful.

Lastly I request the Minister atleast not 
to increase the cost of postcard.

[Translatton]

SHRI K.D. SULTANPURI (Shimla): Hon. 
Deputy Speaker, Sir, I dont want to raise a 
questbn for question’s sake. I am grateful to 
you for giving me an opportunity to speak. 
Petrol and diesel will cost more after this 
budget. The people of Himachal Pradesh 
have to carry food products to far flung areas 
and for them this is a black budget. The 
poverty of the people of Kashmir, Himachal
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Pradesh and other hill areas has become 
more manifest and acute. The far flung areas 
of Himachal Pradesh have no telephone 
facility. My friend asserted that Manali and 
Lahaul-SpHi have STD facility. Since Kullu- 
Manali is important from the tourism point of 
view, STD is essential there. A survey for 
tunnel a! Rohtang has been taken us. I would 
like it to be completed as soon as possible for 
the benefit of the people there. Again the 
National highway whk^h goes from Himachal 
to Punjab Is Highway No. 22 and that which 
runs between Chandigarh and Kullu in 
Himachal Pradesh via Pinjore is Highway 
No. 21.1 wish to say that the road which goes 
via Pinjore should go via Nalagarh and 
Suarghat. It should be connected to High
way No. 21 and converted into a national 
highway as this wouki benefit the people of 
the area. The road which goes to Paonta 
Sahib and Rohru should also be connected 
to the National Highway. It would benefit the 
people of the area.

It has been said that reservatbn would 
be extended to some Buddhists also and 
they would be treated at per with the Har- 
Ijans. But the amount provided for this pur
pose in the Budget shoukj have been more. 
It has been said that a separate provisk)n 
would be made for them. But it has not been 
done in this Budget. The same is true in the 
case of women too. It was mentioned that 
funds would be provided to women entrepre
neurs but the amount and other facilities 
have not been specified. Our region has 
been ignored by the Televisk)n and we are 
unable to enjoy the programmes of Kullu TV 
Statk>n even in Kullu. Similarly, a TV tower 
was to be installed at Khara Pathar beyond 
Shimla, but though the rooms have been 
constructed the work has not started. The 
work must start as soon as possible. The far- 
flung areas where TV has not reached yet 
must be provided this facility so that they 
know about the achievements of the Gov
ernment. The conditbn of many Industries In 
our state is pitiable. The people have taken 
subsidy from Haryana and set up the indus
try in Himachal or other states and vice- 
versa. This must be Investigated. Action 
must be taken against those people who
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have taken the Gk>vemmertt money from the 
banks as subskiy and misutilised. They must 
be punished. The Budget proclaims of giving 
employment to youth. I do not think that the 
Budget can in any way improve the situatton. 
About one lakh youth have been ensured 
jobs through this Budget where as nearly 30 
milibn youth are registered in the empby* 
ment exchanges waiting for empbyment. At 
this speed it would take hundreds of years. 
Firm measures shouki be taken to remove 
poverty and provkie empbyment. The youth 
have high hopes and they have facilitated 
the formation of this minority Government 
with two crutches, one the BJP and the 
other, the communists. Similarly, the Budget 
is just as ambiguous as the Government 
itself. It provbes nothing for the education 
nor has it got any programme for the prog
ress of the Nation. People would not be 
benefited from it. It has no provision for the 
army personnel either. I would like to sug* 
gest that if you want the Government to run 
for the full term, that is five years, you must 
do constructive work. God willing it will 
complete its term, though Tau (Shri Devi Lai) 
is not waiting to let it complete its term. 
Apples and potatoes are a bundant in our 
hilly region. I demand that the support price 
for apple shoub be fixed at Rs. five per kg. 
You are the Finance Minister of the Govern
ment of India and a socialist leader too. 
When you were in the oppositbn you con> 
tinuously harped that our Government was 
wrong. We wish to submit that if you are 
desirous of taking the nation ahead, you 
should try to provbe maximum support price 
for agricultural products, so that farmers are 
benefited. Our Government had done many 
good things for the benefit of the nation. The 
income tax limit should be Rs. 30 thousand 
per annum. Now-a-days even a peon in the 
bank is atax payer. If you do not want to raise 
the limit it is your wish but I hope that you 
woub certainly raise it upto Rs. 30 thousand.

[Engfish]

DR. THAMBIDURAI (Karur): Mr. Dep
uty Speaker. Sir, I congratulate Prof. Madhu 
Dandavale forthe presentatbn of his maben 
budget tor alotal expenditure of Rs. 94.S35

crores. I want to say a few words about this 
budget. I do not find any difference between 
the previous Government's budget and the 
new Natbnal Front Government's budget. 
Prof. Madhu Dandavate is a socialist and 
also a humanitarian but he has also suc
cumbed to the bureaucrats and because of 
that he has levbd new taxes to the tune of 
Rs. 1,769 crores. Also, in his budget, he has 
shown the revenue receipts as Rs. 57.938 
crores and the revenue expenditure as Rs. 
70,570 crores. Therefore, the total deficit 
comes to Rs. 13,032 crores. But t>ecause of 
the income from the capital account- that Is 
what he expects- the overall defbit will be 
Rs. 7206 crores. How he will generate the 
income is explained in the graph. The graph 
shows that internal borrowings will be to the 
tune of twenty-three per cent. Because of 
this kind of borrowing more from the internal 
sources and also because of indirect taxes, 
definitely the economy will go to inflationary 
conditbn. I want to request him to be very 
careful to see that our economy does not go 
to the debt trap. That is very important.

In spite of the bureaucrats’ pressure, as 
a humanitarian he has given many reliefs. I 
appreciate him, I congratulate him and I 
thank him for that especially, he has given 
complete exemption from excise duty for 
molasses used in manufacture of cattle feed 
and concessbn of import duty of forty per 
cent in respect of certain items required in 
cattle breeding and dairying. I am very grate
ful to him that he has given relief on certain 
finished formulations containing Rifampbin, 
an anti-T.B. drug. These have been ex
empted from excise duty because T.B. is 
common to the poor people. They are more 
accustomed to it. I have come across many 
poor patients who are not able to buy the 
medbines. Therefore, when he has shown 
consideratbntothem, really I have to appre
ciate him. But, at the same time, I cannot 
accept his budget when he has levied more 
taxes. For example, petrol will cost Rs. 1,25 
more per liter and also HSD 54 paise more 
per litre. We can even forget this petrol hike 
but the increase in the prbe of diesel will 
definitely create lot of inflatkmary conditbn. 
The poor man fias to go from one place to
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another. His mode of journey from one place 
to another is by buses. Supposing let him not 
travel due to hike in diesel price. But if he 
wants to communicate through letters, even 
then he is not spared because except the 
post card, there is hike in charges in the case 
of Inland letters, etc.

PROF. MADHU DANDAVATE: HecouW 
be brief in the post card.

DR. THAMBI DURAI: The poor bvers 
cannot be brief and they have to use the 
Inland letters because they cannot write in 
open post cards.

PROF. MADHU DANDAVATE: For
merly he has never referred to marriages. 
Only for the last two years, there has been a 
change in him.

DR. THAMBI DURAI: Because Profes
sors are like that. Now, Sir, regarding relief to 
the poor farmers and also weavers, he has 
mentioned debt relief to the tune of Rs. 10,000. 
The hon. Finance Minister has allotted Rs. 
1000 crores for this purpose. But according 
to my calculation, it may go up to the tune of 
Rs. 14,000 crores. He has also mentioned 
about the wilful defaulters who cannot be 
given any concession. Nowadays it is very 
difficult to measure or find out the wilful 
defaulters because when you are imposing 
this kind of condition, naturally corruption will 
creep in. You have to be very careful in that.

Another point I want to mention here îs 
regarding the allocation of money for the 
agricultural sector. You have stated that the 
Congress Government had allotted 44% of 
the total budget and you have now Increased 
it to 40%. But, Sir, it is a continuous process. 
I cannot accept that you alone have made 
increased allocation for agriculture. The 
Congress Government had also Increased 
the allocation step by stepforthe agricultural 
sector. But I want to know how are you going 
to spend the money because you have not 
mentioned anything about the cooperative 
sector. That is the most important sector

whk:h is the only solution for the economic 
devek>pment in the rural areas. You cannot 
alk)cate the money and spend it through so 
many welfare programmes. You know what 
has happened to the RLEGP Programme 
and Nehru RozgarYojana? Whatever money 
alk>cated ior these programmes, has not 
reached the benefciarles and the common 
man. That is the complaint made by the hon. 
Members in this House. There is a lot of 
pilferage. In this connectbn, I would like to 
suggest that there are other sectors which 
will have to be devebped under cooperative 
sector. For example, there is Operatk>n Fkx>d, 
that is, dairy development. The credit goes to 
Prof. Kurien for developing the dairy sector 
in the country. Likewise, so many other 
schemes can be introduced, for example, 
vegetables and fruits can be produced under 
cooperative sector. At present, the farmers 
are facing marketing diff rculty for selling their 
vegetables and fruits. People engaged in the 
production of more milk are successful be
cause there is no difficulty in marketing their 
products. They can bring milk to the chilling 
centres and it can be preserved and later on 
the milk is sent to various parts of the country 
and, therefore, there is marketing facility 
available for them. In the same way, if you 
concentrate on the development of these 
sectors, that is, more production and mar
keting of vegetables and fruits under coop
erative sector the farmers will be benefit^ 
and their conditions can be improved. They 
are ready to produce more vegetables and 
fruits. The problem Is marketing of their 
products. They need not be taught about the 
use of fertilisers and farming. But only mod
ern methods how to control pesticides etc. 
Should be taught. So, Sir, by giving bans to 
these people, you can not only help these 
people but you will improve their lot. In the 
same way, you have said that the youth of 
the country will be tried in all the district 
centres.

MR. DEPUTY-SPEAKER: I think the 
time for continuing the House may be ex
tended. It is now 9 O' clock.

SOME HON. MEMBERS: Yes, yes. you 
can extend the time.
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MR. DEPUTY-SPEAKER: You may 
continue Mr. Thambi Durai.

MR, DEPUTY-SPEAKER: I am saying 
the same tiling.

AN HON. MEMBER: Half-an -hour ex
tension can k>e given.

(Interruptions)

DR. THAMBI DURAI: Sir, you have 
mentioned the comprehensive vocational 
training project. It is a good suggestion. But 
after finishing the training programme, where 
will they get employment? That is why I am 
suggesting that when you are starting the 
industries you give more concentration on 
this kind of agro-based industry, that too also 
cooperative sector. That is more important. 
Whatever the money you are giving, that can 
be properly utilised there. After getting the 
training, the youth will be employed m those 
industries. Otherwise whatever you are 
spending on the rural sector, it will go waste. 
That is why I am requesting you to please 
considerthis kind of employment programme 
which will be connected to the training pro- 
Oramme also. You give some kind of tram- 
iR9.Siilcfterfinishmg the training, they won't
Oil Mptoyment. They only come to us and 
mk m  to get employment opportunities. 
Therefore, I request you to consider this.

The other thing is, the allocation which 
you made for the State Governments is very 
meagre. Now, we are coming across so 
many problems in Punjab, Jammu and 
Kashmir and Assam. Why we are coming 
across so many problems there is that when 
you are neglecting the States and the people 
of the States definitely there is suspicion 
about the centre. For example, you are 
spending crores and crores of rupees for 
developing Hindi language. Are you giving 
any importance to the other languages like 
Punjab or Tamil or Oriya or Bengali? How 
much money you are spending for those 
languages? (Inten^uptions). Therefore, you 
have to think of other languages also. When 
you spend more money for this kind of pro
moting languages, definitely unity will come.

Also you are spending tot of money for the 
backward areas. You are also adopting a" 
criterion when you are alk>catlng money for 
the backward regbns. When you are alk)cat- 
ing like that, it is okay. But have you analysed 
whether the State is fully utilising that money 
for the development projects? tf you go on 
albcating money like that neglecting some 
States, definitely you cannot find here proper 
growth in the economy sphere. Therefore, I 
request you that the allocation must be more 
to the State Governments because when 
you are thinking about decentralisation whbh 
is a more important factor, by way of decen* 
tralisation only we can see the real devebp- 
ment of the country. If we go on concentrat
ing more power in the centre, we cannot 
properly implement the programme. That is 
why we are suffering a lot. Therefore, I once 
again request you to please allocate more 
money to the States, which is a very essen
tial thing.

The last point I want to make is regard
ing the income tax exemption. You have 
raised the limit to Rs. 22000. It is not suffi
cient. For example, you have served as a 
teacher, I have also served as a teacher. 
Nowadays what is the salary of lecturers? 
They are getting the minimum of Rs. 4000/- 
of UGC scale. With that money it is difficult to 
maintain the family also. If you make the 
cabulation, it comes to nearly Rs. 48,000/- 
per annum. At least you should consider this 
kind of income-tax exemption which you 
have to give to the salaried people because 
the other people, you know, how they are 
adjusting, how they are managing, I mean 
the business people. But the poor people are 
employees, lecturers and so on. Since you 
sensed as a lecturer, I request you once 
again to consber raising the ceiling from Rs. 
22000 to at least Rs. 40000. Please by 
sympathetic to the employees. That will be 
proper.

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): As a Professor, how 
much were you saving per year including 
Provbent Fund? So, you have no.... (Inter
ruptions)



DR. THAMBl DURAi: That is not suffi
cient whatever you say. If you raise the 
ceiling , it will be better. (Interruptions)

Anotherthing is, regarding VCR or VCP, 
he said they are luxury goods. They may be 
luxury goods for some, but may not be for 
others. Nowadays they have also become 
essential goods and the middle class people 
will be affected more Do you know how the 
rich people are getting VCRs and TV sets'? 
Nowadays you are going to produce more of 
VCRs and other things I can understand 
that the market would also be ample for that 
But, who are going to buy it'? Only the middle 
class people will buy it Whatever increase 
you make it will not affect the rich people 
because they are having their own VCRs 
and they are bringing from abroad also It will 
affect only the middle class people Every
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body knows that the home market is only for 
the middle class people. This is the only 
entertainment which these people are hav
ing. So. I request the hon. Minister to reduce 
the price of VCRs and VCPs. Further, I 
request him to reduce the postal rates, diesel 
pnce and also to fix the income tax exemp
tion limit at Rs. 40,000/- instead of Rs. 22.000/

MR. DEPUTY-SPEAKER: The House 
stands adjourned to re-assemble tomorrow 
at 11.00 a.m.

21.07 hrs.

The Lok Sabha then adjourned till Eleven 
of the Clock on Wednesday. March 28, 
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